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HON’BLE NATINAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKOTA
ORIGINAL APPLICATION NO.154/2023

IN THE MATTER OF:- )
Tiireat to life arising out of coal mining é
in South Garo Hills District ....Applicant (s) ; E

Versus "
State of Meghalaya & Ors ....Respondents

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO. -
MEGHALAYA POLLUTION CONTROL BOARD

I, Dr. George H. Chyrmang, MFS, S/o Shri (L) Datip Kyndiah, Age
43 years, having office at Lumpyngngad, Shillong, Meghalaya, do

hereby solemnly affirm and declare as under :-

l 1. That I am presently posted as the Member Secretary of the

Z g“ Meghalaya State Pollution Control Board, MSPCB, and as such

g in my official capacity I am conversant with the facts and

% records of the case and hence competent and authorized to swear

E a this affidavit on behalf of MSPCB, hereinafter referred to as the
=]

‘Board’.

. The present application has been registered before this Hon’ble

Tribunal pursuant to the judgement dated 2.5.2023 passed by the

Hon’ble Supreme Court of India in Civil Appeal No.3280 of



Buojis

pIvog [0NU0D UQNNIGA IS BAREUTIN

AUV

3907

2020 (along with connected cases) wherein the Apex Court was

pleased to observe and direct as under:-

“12 Reading the impugned order of the NGT, we do not
find any independent application of mind. The
Committee, which was chaired by a former Judge of the
High Court, had in the view of the NGT, carried out a
copious exercise. But that would not obviate the need for
the NGT to arrive at its own independent findings after
furnishing the parties, who would be directly affected, an
opportunity of being heard. The NGT having not done so,
we would have to restore the proceedings in relation to
the appellants back to the file of the NGT, at the stage, at
which they stood prior to the passing of the impugned
judgment dated 17 January 2020. Consequently, and to
facilitate the above exercise, we set aside the impugned
judgment dated 17 January 2020 in relation to its

applicability to the appellants before this Court and direct

that:




@

(ii)

(iii)

(iv)
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The appellants shall submit their responses to the
interim reports of the Committee appointed by
NGT within a period of four weeks;

NGT shall furnish to the appellants an opportunity
of being heard, after which it shall proceed to pass
orders after dealing with the suggestions and
objections of the appellants in accordance with
law;

NGT shall take a final decision in three months;
and

The appellants would be at liberty to apply to the
NGT for inspection of records, including the
underlying documents which were submitted by

the Committee.

13 The appeals shall accordingly stand disposed of.”

3. The main grievance of the Appellants before the Hon’ble

Supreme Court while challenging the order dated 17.1.2020

passed by the National Green Tribunal Principal Bench, was that

the 5" interim report of the Committee constituted by the

TARY

1 Board

Hition Contro

Shillong

State T

ghalaya
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Hon’ble Tribunal was accepted without hearing the affected

party.

. It is stated that the scope of adjudication in the instant

application is limited to the Appellants/Applicants herein to
submit their responses to the 5" interim report of the Committee
and for this Hon’ble Tribunal to pass orders after giving the

Applicants an opportunity of being heard.

. It is stated that the Answering Respondent, being a statutory and

regulatory body, had a limited role in the coal audit conducted
by the constituted Committee. The State Pollution Control Board
has been constituted under Section 4 of the Water (Prevention
and Control of Pollution) Act, 1974. Consequently, when The
Air (Prevention and Control of Pollution) Act, 1981 was enacted
it provided that the State Board constituted under the Water Act,
1974 would also be considered State Board under the Air Act. In
view of the said provisions, the function of the State Pollution
Control Boards under the statute is mainly related to prevention,

control and abatement of water and air pollution.
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6. Pursuant to the representation dated 26.8.2019 by some of the
Applicants, the Answering Respondent was directed to give para
— wise comments on the said representation. The communication
dated 13.9.2019 issued by the Answering Respondent to the
Additional Principal Chief Conservator of Forest (Planning,
Development and Legal Matters), Government of Meghalaya.

The comments provided were as under: -

Para Comments
No.
1 The details given in the representation are basically reproduction of the issues

dealt with in the minutes of the Committee. No specific comments are required to

be made.

2 (i) This para deals with the Techno-Economic Feasibility Reports. We have no

comments to make in this regard.

2 (ii) | This para deals with if modifications/alterations in the plan design are required
for using alternate fuel or otherwise. We have no comments to make in this

regard.

2 (iii) | This para deals with whether for change in the few, revised environmental
clearance is required or otherwise. No comments in this regard are given except
that revised Consent to Operate under the Air/Water Act is not required for use of

alternate fuel.

It deals with the conditions prescribed in the Environmental Clearance. No

comments in this regard are offered.

It deals with the payments made for purchase of coal and alternate fuel and

on Control Board
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(viii) | related issues along the year-wise details of the royalty paid by these companies.
The Mining & Geology Department of the State Government may be the
appropriate agency to verify details regarding payment of royalty, whether these
companies have been found to be involved in any illegal mining, and or any

illegal transportation and also regarding the nature of alternate fuel.

L% .
<t 2 (ix) | This para deals with the viability regarding use of muslate in power plants in

cement plants. No comments to offer in this regard.

panog [onuoy

2 (x) | This para deals with the use of muslate by MPL during 2012 — 13 and 2013 - 14

and environmental statement is enclosed at Annexure -1

2 (xi) | This para deals with the alternate fuel in the cement plants and may be verified

from the State Mining and Geology Department.

3. This para deals with technical feasibility of using alternate fuel. payment of
royalty. quantity of alternate fuel purchased and details of alternate fuel given in
the environmental statements and that the use of alternate fuel does not require
fresh EC. In this regard it is to state that prime facie the use of alternate fuel by
the cement and power plants is technically feasible and is in fact encouraged by
the Pollution Control Board. As stated earlier the details of the royalty is stated to
be paid by these companies may be verified from the State Mining and Geology
Department. As stated earlier the copies of the Environment Statement filed by

these companies are enclosed at Annexure 2 & Annexure 3.

4. This para deals with the observations made by the committee chapter and

requires no comments from us.

A copy of representation dated 26.8.2019 of Star Cement Ltd is

marked and annexed as Annexure R/1.
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A copy of letter dated 13.9.2019 issued to the Additional Principal
Chief Conservator of Forests, Government of Meghalaya by the
Meghalaya State Pollution Control Board is marked and annexed as >

Annexure R/2. N

¢ Pollktion Control Board

X

. It is stated that Section 25 (2) (i) of the Environment (Protection)
Act, 1986 gives power to the Central Government to make rules
regarding the authority or officer to whom any reports, returns,
statistics, accounts and other information shall be furnished under
Section 20 of the said Act. That Rule 14 of The Environment
(Protection) Rules, 1986 provides as under:-

“14. Submission of environmental statement

Every person carrying on an industry, operation or process

requiring consent under Section 25 of the Water (Prevention

And Control Of Pollution) Act, 1974 or under Section 21 of the

Air (Prevention And Control Of Pollution) Act, 1981 or both or

authorisation under the Hazardous Wastes (Management And

Handling) Rules, 1989 issued under the Environment

(Protection) Act 1986 shall submit an environmental audit

Shillong
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report for the financial year ending the 31° March in Form V to
the concerned State Pollution Control Board on or before the

thirtieth day of September every year, beginning 1993.”

. That in compliance of the mandate contained in Rule 14 of The

Environment (Protection) Rules, the Appellants submitted the
environmental statement in the Form V for the years ending 31.3.2015,
31.3.2016, 31.3.2017 and 31.3.2018. Copies of the environmental
statements submitted by the Applicants to the Answering Respéndent

is marked in annexed as Annexure R/3.

. It is further submitted that consent to operate under Section 25 The

Water (Prevention and Control of Pollution) Act, 1974 is required for
the establishment of any industry, operation or process or any
treatment and disposal system or any extension or addition which is
likely to discharge sewage or trade effluent into a stream or well or
sewer or on land. Under Section 21 of The Air (Prevention and
Control of Pollution) Act, 1981 consent to operate is required for the
establishment or operation of any industrial plant in an air pollution

control area. Therefore, consent to operate under the relevant law in
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question is not required from the Pollution Control Board for the use of

alternate fuel by the cement and power plants

10.1 say that the facts stated in the above paras are true and correct to the

best of my knowledge and information

Identified by:

Miss P.3. Barh

b

(Advocat e)

iS DAY
SOLEMNLY AFFIRMED BEI:SO:EEE!\:I_E“;TED . p##;&;‘;\zi‘.
c ONEN o
ONHBJi’gEHDAEPTHE CONTENTS OFTTJEHP-;;FHD
l EERI;T;AD ORDER AND EXPLA‘N;:\ RO ”
gr?OTqENT WHO VER1F1ED THE

?/f“f[
. Fi BLAH
NOTARY
t
Khasi Hills Distric
GE?Z}nm:m of Meghalaya

D ENT

VIBER SECRETARY

1alava State Pollution Control Board

Shillong
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10

VERIFICATION

Verified at Shillong on this the day of April, 2024 that the
contents of the above affidavit are true and correct to the best of my

knowledge and belief. No part of it is false and nothing material has

it

3 1
RETARY

been concealed there from.

T

BER SECRET!
halava State Pollution Control Board
Shillong
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ANNEXURE - R/1

STAR CEMENT LIMITED

' {Formerly CEMENT MANUFACTURING COMPANY LTD)

SCL/NGT/2608/2018-20 August 26, 2019

To
The Member Secretary
NGT Committee constituted by the order dated 31.8.2018 of hon’ble NGT)

Shillong, Meghalaya

Sub: Record of the minutes of 17" sitting of the Committee constituted by the hon’ble NGT under

the Chairmanship of hon’ble Justice Mr. B.P. Katakey, former Judge, Guwahati High Court,
held on 14.8.2019 at Shillong, Meghalaya — Observations made at para 37, page nos. 23-28

therein.

Dear Sir,

Please find enclosed letter addressed to the Hon'ble Chairman of the NGT Committee constituted
by the order dated 31.08.2018 of Hon’ble NGT regarding observations made at para 37, page nos.
23-28 therein of the records of Minutes of 17 sitting of the Committee held on 14.8.2019 at
Shillong, Meghalaya regarding Star Cement Lid. (SCL), Star Cement Meghalaya Ltd. (SCML) and
Meghalaya Power Ltd. {MPL} which is seif explanatory.

We request you to kindly consider our submissions made and place our submission before the
hon'ble Chairman of the NGT Committee at the earliest,

Thanking you,

Yours faithfully,
For Star Cement Limited

“Tas lead

Authorised Signatory

STARCEMENT

Solid Setting
Dethi Offlce: 281, Deepall, Pitampura, Delhi- 110034 Ph.: 011-27033821/2 /27, Fax: 011-27033824, E-mail: delhi@starcement.ca.in

Regd. Office & Works: Lumshnong, East Jaintia Hills District, Meghalaya - 793210, Ph: 03655-278215/ 16 / 18, Mob.: 09862571304, E-mail: lumshneng@cmel coin

AN IS0 9001, iSO 14001 & OHSAS 18001 CERTIFIED COMPANY
- CIN NO, U26942ML2001PLCO0E663

11



Regd. Office & Works: Lumshnong, East Jainlia Hills District, Meghalaya - 763210, Ph:

STAR CEMENT LIMITED

(Formerly GEMENT MANUFACTURING COMPANY LTD)

SCL/NGT/2608/2019-20 August 26, 2019

To 0

The Hon'ble Chairman

NGT Committee constituted by the order dated 31.8.2018 of hon'ble NGT)
Shillong, Meghalaya

Sub: Record of the minutes of 17" sitting of the Committee constituted by the hon’ble NGT under
the Chairmanship of hon’ble Justice Mr. B.P. Katakey, former Judge, Guwahati High Court,

held on 14.8.2019 at Shillong, Meghalaya — Observations made at para 37, page nos. 23-28
therein.

Respected Sir,

1. At para 37, page nos. 23-28 of the above said record of Minutes of the 17" sitting of the
Committee, the details regarding the coal and alternate fuel used by Star Cement Ltd. (SCL), Star
Cernent Meghalaya Ltd. (SCML) and Meghalaya Power Limited (MPL) have been dealt with and it
has been conclude that during the years 2014-15 to 2018-19 there is @ gap of a total quantity of
14,06,946 MT of coal between the coal required by these 3 plants as raw material and that
procured from illegal sources The above observation was based on the following:-

a) Onexamination of the Techno Economic Feasibility Report (TEFR) of the modernization and
expansion of the existing plants of SCL and SCML the Committee observed that both these
plants have been designed to use 100% Meghalaya coal and that nowhere in their TEFR it is
stated that any of these plants can be’ operated by any alternate fuel other than coal.

b) AS perthe above stated TEFR, net calorific value of the local coal to be used in these clinker
plants is 5800 Kcal/kg and the specific heat consumption is 740 Kcal/kg of clinker. The
average requirement of coal, as per these TEFRs is 740 Kcal/kg of clinker and which
translates into average estimated requirement of coal at 12.75% of the clinker produced.

¢) Keeping in view that the project proponent in their own communication had stated that
estimated requirement of coal is up to 14% and both these plants are more than 10 years
aold, the Committee is of the view that actual requirement of coal for production of clinker
by these plants is at least 14%. : )

d) After examination of the TEFRs of MPL, the Committee observed that the said plant was
designed to use coal sourced from nearby coal mines. At 100% capacity the coal
requirement is 720 MT/day. The specific fuel requirement is therefore 0.70 kg/kwh. The
TEFR nowhere states that it will be feasible to run the plant by using any alternate fuel other
than coal. The Environmental Clearance (EC) for MPL plant was granted with the specific
condition for use of imported coal. In violation local coal has been used for which a show

STARGEMENT

Solid Setting
Delhi Office: 281, Deapall, Pitampura, Delhl-110034 Ph. 041-27033821 /2 [ 27, Fox 011-27033824, E-mail: Gelh‘l@mrcemenlm.h

AN ISO 9004, IS0 14001 & OHSAS 18001 CERTIFIED COMPANY
S CIN ND, U26942ML2001 PLCO0O6663

03655-278215/ 16/ 18, Mob.. 09662571304, E-mail: lumshnong@cmel.co.in

12
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cause notice has been issued by the MoEF&CC. The above condition was prescribed by the
MOoEF&CC keeping in view the non-availability of legal source of the local coal.

For use of aiternate fuel by these 3 plants major modification/alteration in their design and
operation was required. No information regarding alteration/modification of these plants
has been provided to the Committee.

Para 2 of the EIA Notification dated 06.09.2006 mandates prior EC in the cases involving
change in product use and which has not been obtained by any of the plants.

Use of any alternate fuel has not been reported anywhere in the self compliance reports by
these 3 plants. No mining lease has been granted for mining of Muslate. No royalty and
other taxes have been paid. Prima facie the gap in coal required to produce reported
quantity of clinker and power by these plants in all probability has been met by illegally
sourced local coal. Even if part of the same has been met by any alternate fuel, the same
has been done in viclation of the environmental and mining laws and also without payment
of royalty and other taxes to the State Government.

It is neither technically feasible nor legally feasible to replace coal by alternate fuel by any of
these 3 plants.

in this regard it is respectfully submitted that:

TEFRs are prepared with a view to take a considered decision regarding technical and
iinancial viability of undertaking a project and 2lso is 2 requirement for funding by financial
institutions/banks. The TEFRs are prepared on the basis of available data and certain
assumptions. The details given in the TEFRs and that actual found on the ground at the time
of implementation of the project may widely vary. The energy requirement for production
of clinker and power given in these Reports cannot be the ground for deciding the actual
energy/coal/alternate fuel used by us. We had stated that the coal requirement for the
plants is 9-14%. Based on the above the coal requirement cannot be taken as at least 14%.
The age of the plants has nothing to do with the energy required to produce clinker/power.
In fact with passage of time and experience gzined, the efficiency of the plants by and large
improves.

It is respectfully submitted that no major or even minor modiﬂcation}’afreration in the plant
design is required at all for using alternate fuel such as Muslate and pet coke by our plants
at all. The plants can use coal as well as alternate fuel (Muslate). This can easily be verified
on the ground by any technically competent agency.

Revised EC is required only when product mix is changed and not for change in the use of
fuel. In fact this has also been recorded in the record of the Minutes of the sald meeting, it
has been specifically stated by the MoEF&CC representative that use of alternate fuel in
place of coal by us does not require prior EC.

The EC granted in respect of MPL specifically observes that “imported coal from Indonesia
will be used until domestic cool is available”. It is relevant to mention that none of the ECs

13
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granted after 3.6.2011 (when we were granted the EC), the MOEF&CC has prescribed the
condition that only imported coal will be used. Similarly in the EC granted earlier to that
date also, no such condition was prescribed. In any case for alleged violation of the
conditions of the EC, The issue is under consideration of the competent authority and itis
not linked with whether we have used legal coal or otherwise. Moreover, on our own we
have approached SEIAA seeking change in the EC condition and this matter is yet to be
decided.

Each and every payment for purchase of coal and alternate fuel has been made by cheque
by us. The details of the payments made by us can easily be verified. There is no way we
could have made any payment in cheque for purchase of illegal coal and no cash transaction
has ever taken place for purchase of coal at all. On examination of our books of accounts
and Annual Reports, the date-wise details of the payment made by us can easily be verified.
Full royalty on purchase of alternate fuel by us has been paid on behalf of the suppliers by
us. The statement showing the details of the royalty paid by us along with copies of the
challans authenticated/countersigned by the concerned Mining Officer is enclosed as
Annexure 1 in support of the same.

vii) The alternate fuel is primarily overburdened dumps produced during excavation of coal and

does not require a separate mining lease at all. Like coal the alternate fuel (Muslate) was
also produced as overburden during rat hole mining of coal — subsequently banned by the
hon'ble NGT.

viii) We have never been involved in iltegal mining operations. The coal/alternate fuel has been

ix)

purchased by us from various local suppliers and royalty for the same has been paid. The
hon'ble Supreme Court has also held only that quantity of coal which was found to be
illegally being transported as illegsl coal. The ownership of the entire balance quantity lying
on ground and already disposed off has been held to be that legally belonging to the
concerned land owners/miners. In any case we have neither been involved in illegal mining
(because we have not been involved in mining activity of coal/muslate) nor purchase of any
illegal coal/alternate fuel at all.

Use of Muslate in the power plant results in generation of additional fly ash on account of it
containing high ash content, The fly ash produced is used in manufacturing of PPC cement
by us as well as by others. in fact we have been purchasing fly ash from other sources to
meet our full requirement. The use of alternate fuel for production of power by the power
plants is environmentally desirable, financially viablé and results in use of the by product {fly
ash) for further use as a raw material. Similarly in the cement plants use of alternate fuel,
which has low sulphur content, is beneficial from the point of view of production process
and is also environmentally desirable. However, it results in higher cost of production by
way of additional transportation costs, handling cost, storage costs etc. due to which
whenever coal at a reasonable rate is available, the same is not preferred by cement plants
and power plants etc.

14
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x} Infact the MPL has used Muslate during the years 2012-13 and 2013-14 also. The details are

given in the Statement enclosed at Annexure 1.
xi) The letter dated 24.11.2017 of the Divisional Mining Officer addressed to the Director of

Mineral Resources, Meghalaya copy enclosed at Annexure 2 clearly shows that alternate
fuel (Slate/Muslate) was extensively being used by us as substantial quantity of the same
were found to be physically available at our plants. \

3. It is respectfully submitted that:-

(i) Itis technically feasible for use of alternate fuel in our plants.

(i) Forthe alternate fuel used by us royalty has been deposited with the State Government.

{iii) The year-wise details of the alternate fuel purchased along with opening stock, used during
the year and balance quantity are stated in our books of accounts which can be easily
verified.

(iv) The use of alternate fuel by our plants is being reported in the Environmental Statement
filed from time to time to MSPCB, CPCB & Regional Office MoEF&CC, Shillong.

{v) Use of alternate fuel does not require fresh EC,

4, It is respectfully submitted that the observations made by the Committee that prima facie
we have used illegal coal for production of clinker/power is not based on the factual information
but on the premise that use of alternate fuel by us Is not technically feasible and that no royalty on
the same was paid. it is requested that the observations of the Committee may kindly be reviewed
in the light of the factual details as stated above.

5. In case any additional information/detalls are required In the matter we may kindly be
informed accordingly. We assure that we will make all possible efforts to provide the required
information at the earliest.

Thanking you,

Yours faithfully,
For Star Cement Limited

ki Wil

Authorised Signatory

15



. esgnataya state BORULON LONTrol Board
Forests & Environment Department, Government of Meghalaya

‘ARDEN’ Lumpyngngad, Shillong-793014 1 6
T

Wahsite: http://megspcb.gowv.in B
i i v MSPCO e
No. MSPCB/LtGAL-149/2018/2019«2020/Hb Dt. Shillong, theld_September, 2019

ANNEXURE- R/2

To
Shri H.C. Choudhary, IFS
The Addl. Principal Chief Conservator of Forests
(Planning, Development and Legal matters),
Government of Meghalaya, Shillong

sub: Representation dated 26.8.2019 from Star Cement Limited _containi’ng comments on
observation made at para 37 of the record of minutes of 17" sitting of the
Committee constituted by the Hon'ble NGT under Chairmanship of Hon'ble Mr.
Justice B.P. Katakey, Former Judge, Guwahati High Court.

Réf: - No.MFRG.39/37/NGT(C )/VOL-IX/ 11,897-899, Dated 29-08-2019

Sir,

please refer to letter No. MPG.EQ/NGT(C)/VO%.-IX/I1.897-899 dated 29.08.2019
received from Addl PCCF (Planning, Development & Legal Matters), Government of
Meghalaya, Shillong on the above subject. As desired, copies of the Annual Environment
statements for the years ending 31.3.2015, 31.3.2016, 31.3.2017 and 31.3.2018 filed before
the MSPCB by Star Cement Meghalaya Ltd., Star Cement Ltd. and Meghalaya Power Limited
are enclosed at Annexure 1, Annexure 2 and Annexure 3 respectively. The annual
Environmental Statement for the year 2018-19 has not been received in this office. The
para-wise comments on the representation dated 26.8.2019 from Star Cement Ltd (received

along with your letter under reference) are as under:

i b .,.,_._...___,___-._.....“....,___._._.w._..... i e l

Comments

T NI

e

R —_—

1 1The details given in the representation are basically reproduction of the
| issues dealt with in the minutes of the Committee. No specific comments are

required to be made. et

ittt i e S, E—

__________ e o [ — .
\ 2(i) This para deals with the Techno Economic Eeasibility Reports. We have no

R « | comments to make in this regard. ) ] :
g 2 (ii) ]This para deals with f modifications/alterations in the plant design are ;

' required for using alternate fuel or otherwise. We have no comments to

o lmokeinthisregard e

2 (iii) EThis para deals with whether for change in the fuel, revised Environmental

! | Clearance is required or otherwise. No comments in this regard are given
iexcc—:pt that revised Consent to Operate under the Air/Water Act is not

required foruse of alternate fuel. .- . ;
‘It deals with the conditions prescribed in the Environmental Clearance. NO
in this regard are offered. ey
the paym coal and alternate fuel and

|

| comments| —
|2 (v) to {viii) | It deals with the payments made for purchase of
’ | related issues along thewgggr-wise details of the royalty paid bl__thesg_

e e s e e et e e

| . v e S S —

Contact details: Emall:megspcb@rediffmaii.com; Telephone Numbers : Chairman-0364-252 1217; Member Secretary-2522802; Telentific-2521514: i

Enginear

ing-1521533; Laboratory-2521726; Administration-2520073; Telafan-2521764

v,
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: xgggi laiya State Pollution Contro| Board o
s & Env, ropment Department, Government of M ! i
ARDEN Lumpyngngad, Shiﬂonge-.79°301?ha = W
Website: http i//megspch.gov.in b
—E5 mspcb ___

l companies. The Mining & Geology Deptt. of the State Government may be
the appropriate agency to verify details regarding payment of royalty, |
whether these companies have been found to be involved in any illegal
mining and or any illegal transportation and also regarding nature of
alternate fuel,

2 (ix) | This para deals with the viability regarding use of muslate in power plants in |
cement plants. No comments to offer in this regard. '

2 (x) This para deals with the use of muslate by MPL during 2012-13 and 2013-14
A and environmental statement is enclosed at Annexure-|. o
Z'Txi)m_ This para deals with the alternate fuel in the cement plants and may be
. verified from the State Mining & Geology deptt. _

3 This para deals with technical feasibility of using alternate fuel, payment of

royalty, quantity of alternate fuel purchased and details of alternate fuel
given in the Environmental statements and that the use of alternate fuel does
not require fresh EC. In this regard it is to state that prima-facie the use of
alternate fuel by the cement and power plants is technically feasible and isin
fact encouraged by the Pollution Control Board. As stated earlier the details
of the royalty stated to be paid by these companies may be verified from
State Mining & Geology deptt. As stated earlier the copies of the Environment
Statement filed by these companies are enclosed at Annexure 2 & Annexure
3.

Para4 &S | This para details with the observations made by the Committee and requires
| _._[QQEQTEEPELQ{“ us.

T ——— e e

b s

Enclosed: as stated

Yours faithfully -

MEMBER SECRETARY
Meghalaya State Pollution Controi Board
Shillong
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= ANNEXURE- R/3 18

CEMENT MANUFACTURING COMPANY LTD.

To, Date: 219 Sept 2015

The Member Secretary

Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad

Shillong - 79301 4

Sub: Submission of Environmental Statement for the year ending 31%
March 2015 of Cement Manvufacturing Company Lid., Lumshnong,
Meghalaya.

Dear Sir,

Please find enclosed herewith the Environmental Statement in the prescribed
format for the year ending 31¢ March 2015 of Cemeni Manufacturing
Company Limited.

This is for your kind information and record.

Thanking You,

Yours faithfully

For Cement Manufacturing Company Lid.

s '\:._ N
I g e
(f e

Autharised Signatory

Encl.; a/a

®
CEMENT
2448 4168, e-mail | kolkaa@cmcl.coin
+91.33-2448 4169/41 70/2448/4693, Fax 1 033
i Road, |st Floor. Unit No. 98, Kolkata-700 027, Ph.
Corporate Office : Satyam Tower, 3, Alipore

. 55.278117. e-mail | lumshnong@cmil.co.m
i i intia Hi laya, Ph.. 03655-278215/16/18, Fax : 036
& Works : Lumshnong, P O.; Khaliehriat, Distt..; Jaintia Hills, Megha : !
PRCRSRERERE AN IS0 9001, IS0 14001 & OHSAS 18001 CERTIFIED COMPANY
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FORM -V
(See rule 14)

19

Environmental Statement for the financial year ending the 315 March 2015

PART - A
1. | Name and address of the M/s, CEMENT MANUFACTURING COMPANY LTD.
Owner/Occupier of the Industry, VILL+PO: LUMSHNONG

operation or process

DIST: EAST JAINTIA HILLS
MEGHALAYA - 793210

2 Industry Category: Primary (STC Code);

secondary (SIC Code)

RED CATEGORY, LARGE

3. | Production Capacity

2400 TPD

(CLINKER & CEMENI PRODUCTION PLANT)

Year of Establishment 2005
Date of the last environmental
5 statement submitted 2308.2014
PART-B

Water and Raw Material Consumption:

()  Water Consumption (m3/day)

Process & Cooling

Domestic

26.18 m3/day
76.02 m3/day

Process water consumption per unit of product output

During the previous financial year During the current financial year
Name of Products (2013-14) (2014-15)
1 2
Cement 0.027 KL/MT 0.028 KL/MT

()  Raw Material Consumption:

Consumption of raw material per unit of output
sl Name of During the previous During the cumrent
No‘ Name of raw materials* Pt financlal year financial year
: . (2013-14) (2014-15)
In MT In MT

1. | Lime Stone 372018 443291
2. | Shale 54805 61934
3. | Mill Scale 1497 774
4. | Sand Stone Cement 63.74 Nil
5. [[Cosl 47184.3 30892.442
6. | Gypsum 1048954 260140
7. | Fly Ash 38504.18 15405

* Industry may use codes if disclosing details of raw material would violate contractual obligations,
otherwise all industries have to name the raw materials used.

. '

/

fameat Manutacturing Co Ltd
Vil - Lumshn6ng, 7.0 - Khliehriat
Jaintla Milis. Maghaiaya 793200

Page 1|5
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PART-C

20

Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)

. Foncenzon of Percentage of variation from
= Pollutants QUSSR of Pollutants Rofi prescribed standards with
No. discharge (mass/day) discharged
(mass/volume) it
There is no perennial Water
Q. Water NLA. N.A. course in the Lease or in
nearpy areaq,
B Alr Particulate matters value
(Ambient Air are well within the
Quality prescribed limits stipulated
Monitoring & Annexure - 1 by concerned regulatory
Stack Emission authorities.
Monitoring)

Hazardous Wastes:
(As specified under Hazardous Waste (Management, Handling & Transboundary Movement) Rules, 2008
amended fill date.

PART-D

Total Quantity (Kg.)
Sl issaidoss el During the previous During the current financial
No. financial year year
(2013-14) (2014-15)

Q. From Process

(i) | Used Oil* 7790 Lirs. 3280 Lirs.

(ii) | Used Grease* 1820 Kgs. 2548 Kgs.
b. From Pollution Control facilities N.A, N.A.
* All the quantity of used oil & used grease come out as reject from different gear application

and bearings are sold to authorized recycler.

PART - E
Solid Wastes:
Total Quantity (Kg.)
l.

p solid Waste During the previous During the current financial

No. financial year year
(2013-14) (2014-15)
a. | From Process Nil NIl
| b. | From Pollution Control facilities Nil Nil
c. | Quantity recycled or reutilized Nil Nil

Cement M¥nufacturing Co. Ltd
Vill - Lumshneng, PO - Khiiehriat Page 2|5
Jaintia Hills, Meghalaya - 193200
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PART - F
Please specify the charactetization (in terms of composition & quantum) of hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of wastes.
S| . Qty. of waste
N(; Description of Hazardous Waste | generated during the Disposal Method
: year
Sold to authorized Recycler. The
1. | Used /Spent Oil 3280 Ltrs. hazardous waste annual return
was diready submitted at
2, | Used Grease 2548 Kgs. MSPCR.
i Other Solid Waste:
i
i 1 s Qty. of waste
: ) No Description of Waste generated during the Disposal Method
Z*' L Uit year (MT)
1 | lron Scrap 64.610
i Sold to authorized vendor
2 Tire & Tubes Scrap 266
4 | PART-G

Impact of the pollution abatement measures taken on conservation of natural resources and
on the cost of production.

‘ ® The plant is equipped with Air Pollution Control devices such as RABH, ESP, Jet Pulse
ol Filters etc. designed to control the emission (SPM) level below 50 mg/Nm? from any of
} the stacks installed at our plant,

® Total 4 nos. of opacity monitor has already installed in Kiln & Raw Mill Stack, Cooler ESP
Stack, Coal Mill Stack and Cement Mill Stack and real time data are being transferred
to CPCB, New Delhi. )

' ® In addition. we are successfully managing the ambient SPM level below the prescribed
levels by way of putting up Jet Pulse Filters at each of the transfer points, fully
mechanized system for Fly Ash hdndling, covered belt conveyers, water sprinklers for
raw materials and mostly paved surfaces for vehicular movement inside the plant
premises.

® The large amount of dust collected in the above mentioned dust catchers. This dust is
recycled to the system, so as to convert finally to the product. These ways the natural

resources are conserved in the system.

® The Pollution abatement practices adopted by us save precious raw material/ product
and greatly help in conserving valuable natural resources. Ultimately reducing the
manufacturing cost.

<
r

fom

Cement Manufacturing Co. Lid,
Vill - Lumshnong, £Q « Khiighriat
3, Meghalaya - 793200
Jaintia Hills, Meghalaya - 79 pape 3|5
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PART - H

Additional measures / investment proposal for environmental protection including abatement
of polivtion/prevention of pollution.

® Development of greenbelt in & around the plant & colony (total 2753 nos. species
already planted).

® Water tanker is used for spraying in the plant area as well as the nearby regularly for
dust suppression.

@® Mechanized cleaning of roads & floor area within the plant premises using road
sweeper (mobile vacuum cleaner).

® Replacement of Conventional Fluorescent lamps with energy efficient 15 lamps for
energy conservation.,

@ Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to
avoid idle running of these fans.

® Installation of Variable Frequency Drives in Water Pumps & automation of plant water
supply . system, resulting in reduction of Power consumption of Plant water supply
system.

T=1

Any other particulars for improving the quality of the environment.

vironm na t System Improve f:

@® Periodical review of EMS including compliance of environmental laws through periodic
Management Review & Quality forums.

® Quarterly EHS inspection of all the sections through the plant premises.

® Awareness promotion through various environmental fraining, environmental
competitions, presentations etc. on World Environment Day, Energy Conservation Day
etc. :

® Water sprinkling on the unpaved surface for dust suppression.

® Development of greenbelt in & around the plant & colony (total 2753 nos. species
already plantfed). The tree species planted are Neem, Khokon, Champa, Agarwood,
Mahagony, Bokul, Mango, Litchi, Black Jamun, Almond, Cycus, Green Hedge,
Coloured Hedge. Fycus, Royal Plam, Areca Plam, Thujo. Red Bottle Brush, Ashoka,
Gulmohor, Golden Bottle Brush, Chinese Plam, Night Jasmine, Ceylon, Tahiti, Aclypha,
Hibiscus, yucca Aloifolia, Phonix, Furcraea, Budhist Bamboo, Bougenvelia, Draceena,
Calendula. Crysenthemum, Phlox, Merigold, , Primola, Rananculus, Statics, Cosmos,
Dianthus, Dhalia, Gazania, Poppy, Petunia, Lily, Anthurium, Bolsom, Verbena, Salvia,
Vinka, Exora, Celosia etc. Rate of survival 91%.

® Proper lubrication and housekeeping to avoid excessive noise generation,

A Y
¢

sz_,"/‘t// |
Cement Manuta, - g

Wil - Lumshnong, =0 Ahlgnriat Page 4|5
Judrtla Hills, Meghalaya - 783200
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Annexure - 1
Amblent Alr ality Monltoring Re Average Value
Particulate Particulate
- ' Sulphur Nitrogen
|. M
i Name of the Station ghers 10 | Maters 2.5 Dloxide Dioxide
. Micron size Micron size (ug/m?) (ug/m?)
(ng/m?) (Hg/m?)
% Near Guest House 50,67 32.47 Rk 9.52
31 Near Pump House 59.63 3686 6.91 9.97
Il Near Security Gate No. 2 57.5) 35.69 6.89 9.87
5 Staff Quarters - 4 56.31 33.27 6.42 936 |

stack Emission Monitoring Report (Average Value)

i' Primary Crusher — Bog Filter

Sava ot thia Sk Suspended Particulate Matters
(mg/Nm’)

20.12
Secondary Crusher - Bag Filter 20.04
RABH 24.02
Coal Mill - Bag Filter 36.39
Cooler ESP 25.67
Cement Mill - - Bag Filter 35.65
Packing Plant - - Bag Filter 22.66

i

Cement mq:mﬁ Ltd

Vil - Lumshnong, 20 - Khiiehriat
Jaintla Hills. Meghalaya - 793200

Page S|5
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CEMENT MANUFACTURING COMPANY LTD. 24

FORMERLY

To, Date: 215 Sept’ 2016

The Member Secretary

Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad

Shillong — 793014

Sub: Submission of Environmental Statement (Form V) for the year ending 31
March 2016 of Star Cement Ltd., Lumshnong, Meghalaya.

Dear Sir,

Pless. & find enclosed herewith the Environmental Statement in the prescribed format
for tiie year ending 31 March 2016 of Star Cement Limited.

This is for your kind information and record.
Thanking You,
Yours faithfully

For Star Cement Limited

Authorised Signatory
#5]‘,‘.\‘{2 ‘:FNKJE__NW Llrﬁ"". Lt

Encl.: a/a

Guwahat! Office: Mayur Garden, 2nd Floor, Opp. Rajiv Bhawan, G.S, Road, Guwahat/-781005, Ph: 0361-2462215/216/513, Fax: 0361-2462217, e-mail: cmelghy(@emel.co.in
Reod. Office & Works: Lumshnong, P.0. Khaliehriat, Distt. Jaintia Hills, Meghalaya, Ph: 03655-278215/16/18, Fax: 03655-278217, e-mall: lumshnong@cmel.co.in
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FORM -V
(See rule 14)

25

Environmental Statement for the financial year ending the 31¢ March 2016

Name and address of the
Owner/Occupier of the Industry,
operation or process

STAR CEMENT LIMITED
VILL+PO: LUMSHNONG,
DIST: EAST JAINTIA HILLS
MEGHALAYA - 793210

Industry Category: Primary (STC Code);

2, Secondary (SIC Code) RED CATEGORY, LARGE
; ! 2400 TPD

B} EREO COp ety (CLINKER 8 CEMENT PRODUCTION PLANT)

4 | Year of Establishment 2005

Date of the last environmental
5 statement submitted 25.09.2015
PART-B
=~ Water and Raw Material Consumption:
()] Water Consumption (m3/day)
Process & Cooling 31.63 m3/day
Domestic : 132.53 m3/day
Process water consumption per unit of product output
Duyring ine previous financial year During the current financial year
Name of Products (2014-15) (2015-16)
] 2
Cement 0.028 KL/MT 0.0284 KL/MT
()  Raw Material Consumption:
Consumption of raw material per unit of output
sl. y Name of During the previous During the current
& No Name of raw materials Broslocts financial year financial year
¢ (2014-15) (2015-16)
in MT In MT

1. | Lime Stone 443291 681292.00

2. | Shale i 61934 72875.00

3. | Mill Scale 774 279.00

4. | Sand Stone Cement Nil Nil

5. | Coal 30892.462 31208.294

6. | Gypsum 260140 2014.219

7. | Fly Ash 15405 13002.00
* Industry may use codes if disclosing details of raw material would violate contractual obligations,

otherwise all industries have to name the raw materials used.

Page 1|5
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PART-C

Poliution discharged to environment/unit of output (Parameter as specified in the consent issued)

i g Percentage of variation from
= Pollutants SROEINY of Faluncnts ERTEN prescribed standards with
No. discharge (mass/day) discharged
(mass/volume) i
There is no perennial Water
a. Water N.A. N.A. course in the Lecse or in
nearby areaq.
b. Air Parficulate matters value
(Ambient Air are  well within  the
Quality prescribed limits stipulated
Monitoring & Annexure - 1 by concerned regulatory
Stack Emission authorities.
Monitoring)
PART-D
Hazardous Wastes:

(As specified under Hazardous Waste (Management, Handling & Transboundary Movement) Rules, 2008
amended fill date.

Total Quantity (Kg.)
Sl Hezndout Waste During the previous During the current financial
No. - financial year year
(2014-15) (2015-16)

o From Process

(i) | Used Oil* 3280 Ltrs. 4800 Ltrs.

(i) | Used Grease* - 2548 Kgs. 3276 Kgs.
p. | From Pollution Control facilities N.A.

* All the quantity of used oil & used grease come out as reject from different gear application
and bearings are sold to authorized recycler & internal use.

PART-E
Solid Wastes:
Total Quantity (Kg.)

Sl solid Waste During the previous During the current financial

No. financlal year year
(2014-15) (2015-16)

Q. | From Process Nil Nil

b. | From Pollution Control facilities Nil Nil

c. | Quantity recycled or reutilized Nil Nil

Q-§,>—-—- Page 2|5
STAR CEMENT Llte:.: o v
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PART-F
Please specify the characterization (in terms of composition & quantum) of hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of wastes.
si. Qty. of waste
S Description of Hazardous Waste | generated during the Disposal Method
year
Sold to authorized Recycler &
1. | Used /Spent Oil 4800 Ltrs. internal  use. The hazardous
waste annual return was already
2. | Used Grease 3276 Kgs. submitted at MSPCB.
Other Solid Waste:
sL Qty. of waste
No. Description of Waste generated during the Disposal Method
year (MT)
] Tin Tapper Scrap 6.010
2 Old & used Tyre Scrap 390 nos.
3 Old & used I.T. materials 1 Lot
4 Old & used cut pieces bag 85.240 Sold to authorized vendor
scrap
S Iron Scrap 69.690
6 HDPE Wrapper Scrap 1.950
i Alluminium Scrap 2.310
y PART -G

Impact of the pollution abatement measures taken on conservation of natural resources and
on the cost of production.

® The plant is equipped with Air Pollution Control devices such as RABH, ESP, Jet Pulse
Filters etc. designed to control the emission (SPM) level below 30 mg/Nm? from any of
the stacks installed at our plant.

® Total 4 nos. of opacity monitor has clready installed in Kiln & Raw Mill Stack, Cooler ESP
Stack, Coal Mill Stack and Cement Mill Stack and real time data are being connectivity
to Meghalaya State Pollution Control Board & Central Pollution Conirol Board.

® In addition, we are successfully managing the ambient SPM level below the prescribed
levels by way of putting up Jet Pulse Filters at each of the fransfer points, fully
mechanized system for Fly Ash handiing, covered belt conveyers, water sprinklers for
raw materials and mostly paved surfaces for vehicular movement inside the plant
premises.

® The large amount of dust collected in the above mentioned dust catchers. This dust is
recycled to the system,so as to convert finally to the product. These ways the natural
resources are conserved in the system.

® The Pollution abatement practices adopted by us save precious raw material/ product
and greatly help in consérving valuable natural resources. Ultimately reducing the
manufacturing cost.

Page 3|5
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ART-H

Additional measures / Investment proposal for environmental protection including abatement
of polivtion/prevention of poliution.

Development of greenbelt in & around the plant & colony (total 11,126 nos. species
already planted) in different arecs.

Water tanker is used for spraying in the plant area as well as the nearby regularly for
dust suppression.

Mechanized cleaning of roads & floor area within the plant premises using road
sweeper (mobile vacuum cleaner),

Replacement of Conventional Fluorescent lamps with energy efficient T5 lamps for
energy conservation.

Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to
avoeid idle running of these fans.

Installation of Variable Frequency Drives in Water Pumps & automation of plant water
supply system, resulting in reduction of Power consumption of Plant water supply
system.

PART =1

Any other particulars for improving the quality of the environment.

t Man m i menff

Periodical review of EMS including compliance of environmental laws through periodic
Management Review & Quality forums,

Quarterly EHS inspection of all the sections through the plant premises.

Awareness promotion through various environmental training, environmental
competitions, presentations etc. on World Environment Day, Energy Conservation Day
etc.

Water sprinkling on the unpaved surface for dust suppression.

Development of greenbelt in & around the plant & colony (total 11126 nos. species
already planted). The tree species planted are Chanpa, Gomari, jamun, Jack Fruit,
khokon, Nahar, Rubber, Sita, Moha Neem, Dalim, Bipol, Shishoo, Ball Tree, Balhor,
Banyan, Sonsom, Ashoka, Tita Chup, Bel Nimbu, Guova, Bottle Brush etc. Rate of
survival 92%.

Proper lubrication and housekeeping to avoid excessive noise generation.

STAR CEMENT LIMITED

Page 4|5
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Annexure - 1

Ambient Air Quality Monitoring Report (Average Value)

F Particulate Particulate Sulphar Nitrogen

Name of the Station m::':;’s:zi m::sfzi Dioxide Dioxide
(Hg/m3) (ug/m?) (bg/m?)  (ug/m?)
Near Guest House 50.75 30.38 5:93 9.45
Near Pump House 55.62 34.74 6.67 9.62
Near Security Gate # 2 53.95 33.39 6.60 9.71
_EE:ff Quarters - 4 31.55 31.27 5.87 | ?.50 J
i
b
g Stack Emission Monitoring Report (Average Value)
) | Partic ulaté Matters
Name of the st_gck mg/Nms l
Primary Crusher - Bag Filter 17.60 |
Secondary Crusher - Bag Filter 18.99 *f
Kiln & Raw Mil 22.45 B
Coal mill - Bag Filter 27.28 i
4 |cooler EsP 23.34 B
Cement Mill - Bag Filter 27.14
@cking plant - Bag Filter 17.51 ) e 7
' STAR CEM NI TED

Page 5|5
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Regd. Office & Works : Lumshnong. P.O - Khaliennal, Dist - East Jainhia Hills. Meghalaya - 743 2!

STAR CEMENT LIMITED

(Formerly CEMENT MANUFACTURING COMPANY LTD)

To, Date: 1% Sept’ 2017

The Member Secretary

Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad

Shillong — 793014

sub: Submission of Environmental Statement (Form V) for the year ending 31
March 2017 of Star Cement Ltd., Lumshnong, Meghalaya.

Dear Sir,

Please find enclosed herewith the Environmental Statement in the presc ribed format
for theyw' ending 31" March 2017 of Star Cement Limited.

This is for your kind information and record.
Thanking You,
Yours faithfully

For Star Cement Limited

zzﬂ‘Si/g-r:at;rrv

CC to.: Ministry of Environment, Forests & Climate Change
North Eastern Regional Office.
Law-U-Sib, Lumbatngen,
Near NTC Workshop, Shillong-793021

Autho

STARCEMENT

1 il
Works : Sopinalh Bordowi Road. Vilage Chamatapathar  Distract Kam ‘
Guwahall Ofice © Mayw Gamden, 2na Ficar Cpp Raylv Bhawan, G8 Read Guwanast - 731 005, A t
Delnl Office: 281 BDeepali. Pitampura, Dethi 110 034, PR 0N 210
Kolkata Office : . Alipore Road Satyam Tower, st Floos, Unit No 98 Kolkate .
Durgapr Ofice © Cio - Ma Chand) Duma Cements Lid. Bamunam Indusial Aree PO Bamunam PS5 Kenusha [he Hwar
Siliguri Office : Virage - Katowa. PO - Mohanvita. Disinet - Jalpargun. West Bengal - 735 135 1 Top Flaza W Flgor. Near City Plaza. Savows Rnat gl - 734

Bankura Office : Purandar Pur Disingt - Bankura West Bengal - 722 154 eI

AN IS0 BO6L, ISO LI001 & GHSAS 18001 CERTIFIED CONPANY
CIN NO. U263427ML2001PLCODGEES

30
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FORM -V
(See rule 14)

Environmental Statement for the financial year ending the 31 March 2017

PART - A

Name and address of the Owner/Occupier
of the Industry, operation or process

STAR CEMENT LIMITED
VILL+PO: LUMSHNONG,
DIST: EAST JAINTIA HILLS
MEGHALAYA — 793210

Industry Category: Primary (STC Code);

2. Secondary (SIC Code) RED CATEGORY, LARGE
3. | Production Capacity AL
' (CLINKER & CEMENT PRODUCTION PLANT)
4 | Year of Establishment 2005
Date of the last environmental statement
5 submitted 22.09.2016
PART - B
Water and Raw Material Consumption:
(1 Water Consumption (m?®/day)
Process & Cooling 24.75 m*/day
Domestic ; 229.50 m®/day
Process water consumption per unit of product output
During the previous financial year During the current financial year
Name of Products (2015-16) (2016-17)
1 2
Cement 0.0284 KL/MT 0.0464 KL/MT

(n

Raw Material Consumption:

Consumption of raw material per unit of output
S. - Name of During the current financial | During the current financial
No. Name of raw materials Products year year
(2015-16) (2016-17)
in MT in MT
1. | Lime Stone 681292.00 774071.00
2. | Shale 72875.00 55350.00
3. | Mill Scale 279.00 46.00
4. | Sand Stone Cement Nil 32861.00
5. | Coal 31208.294 121803.193
6. | Gypsum 2014.219 945.38
7. | Fly Ash 13002.00 17995.00
* Industry may use codes if disclosing details of raw material would violate contractual obligations, otherwise all

industries have to name the raw materials used.

Page 1|5
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PART - C

32

Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)

s Quantity of Concentration of Percentage of variation from
Nc;. Pollutants Pollutants discharge | Pollutants discharged prescribed standards with
(mass/day) (mass/volume) reasons.
There is no perennial Water
a. Water N.A. N.A. course in the Lease or in
nearby area.
b. Air Particulate matters value are
(Ambient Air well within the prescribed
Quality Monitoring Annexure -1 limits stipulated by concerned
& Stack Emission regulatory authorities.
Monitoring)
PART -D

Hazardous Wastes:
(As specified under Hazardous Waste (Management, Handling & Transboundary Movement) Rules, 2016 amended

till date.
Total Quantity (Kg.)

S- Hazardous Waste Dur!ng th_e previous During the current financial year

No. financial year (2016-17)
(2015-16)

a. From Process

(i) | Used Oil* 4800 Ltrs. 4800 Ltrs.

(i) | Used Grease* 3276 Kgs. 9464 Kgs.
b From Pollution Control facilities

* All the quantity of used oil & used grease come out as reject from different gear application and bearings
are sold to authorized recycler & internal use.

PART - E
Solid Wastes:
Total Quantity (Kg.)
S- Solid Waste Dur!ng th_e previous During the current financial year
No. financial year (2016-17)
(2015-16)

a. | From Process Nil Nil

b. | From Pollution Control facilities Nil Nil

c. | Quantity recycled or reutilized Nil Nil

Page 2|5
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PART - F
Please specify the characterization (in terms of composition & quantum) of hazardous as well as solid wastes and
indicate disposal practice adopted for both these categories of wastes.
S. Description of Hazardous Qty. of \fvaste generated Disposal Method
No. Waste during the year
Sold to authorized Recycler & internal
1. | Used /Spent Oil 4800 Ltrs. use. The hazardous waste annual
return was already submitted at
2. | Used Grease 9464 Kgs. MSPCB.

Other Solid Waste:

S. . Qty. of waste generated .
No. Description of Waste during the year (MT) Disposal Method

1 | Tin Tapper Scrap 43.27

2 | Old & used Tyre Scrap 473 No.

3 | Old & used I.T. materials 1.15 Sold to authorized vendor
4 | Old & used cut pieces bag scrap 48.83

5 | lron Scrap 120.17

6 | HDPE Wrapper Scrap 7.55

7 | Alluminium Scrap Nil

PART -G

Impact of the pollution abatement measures taken on conservation of natural resources and on
the cost of production.

& The plant is equipped with Air Pollution Control devices such as RABH, ESP, Jet Pulse Filters
etc. designed to control the emission (SPM) level below 30 mg/Nm?® from any of the stacks
installed at our plant.

& Total 4 nos. of opacity monitor has already installed in Kiln & Raw Mill Stack, Cooler ESP Stack,
Coal Mill Stack and Cement Mill Stack and real time data are being connectivity to Meghalaya
State Pollution Control Board & Central Pollution Control Board.

@ In addition, we are successfully managing the ambient SPM level below the prescribed levels by
way of putting up Jet Pulse Filters at each of the transfer points, fully mechanized system for Fly
Ash handling, covered belt conveyors, water sprinklers for raw materials and mostly paved
surfaces for vehicular movement inside the plant premises.

& The large amount of dust collected in the above mentioned dust catchers. This dust is recycled
to the system, so as to convert finally to the product. These ways the natural resources are
conserved in the system.

@ The Pollution abatement practices adopted by us save precious raw material/ product and
greatly help in conserving valuable natural resources. Ultimately reducing the manufacturing
cost.

Page 3|5
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PART — H

Additional measures / investment proposal for environmental protection including abatement of
pollution/prevention of pollution.

¢ & & & ¢

Development of greenbelt in & around the plant & colony (total 7226 nos. species already
planted) in different areas.

Water tanker is used for spraying in the plant area as well as the nearby regularly for dust
suppression.

Mechanized cleaning of roads & floor area within the plant premises using road sweeper (mobile
vacuum cleaner).

Replacement of Conventional Fluorescent lamps with energy efficient T5 lamps for energy
conservation.

Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to avoid idle
running of these fans.

Installation of Variable Frequency Drives in Water Pumps & automation of plant water supply
system, resulting in reduction of Power consumption of Plant water supply system.

PART -1

Any other particulars for improving the quality of the environment.

Environment Management System Improvement:

Periodical review of EMS including compliance of environmental laws through periodic
Management Review & Quality forums.

Quarterly EHS inspection of all the sections through the plant premises.

Awareness promotion through various environmental training, environmental competitions,
presentations etc. on World Environment Day, Energy Conservation Day etc.

Water sprinkling on the unpaved surface for dust suppression.

Development of greenbelt in & around the plant & colony (Total 7226 nos. species already
planted).The tree species planted are Chanpa, Gomari, jamun, Jack Fruit, khokon, Nahar,
Rubber, Sita, Moha Neem, Dalim, Bipol, Shishoo, Ball Tree, Balhor, Banyan, Sonsom, Ashoka,
Tita Chup, Bel Nimbu, Guava, Bottle Brush etc. Rate of survival 92%.

Proper lubrication and housekeeping to avoid excessive noise generation.

Page 4|5
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Annexure — 1

Ambient Air Quality Monitoring Report

(Average Value)

Respirable Suspended
Particulate Matters

Gaseous Emission

Name of the Station (ug/m?) (Hg/m®)
PM,, PM.s SO, NO;
Near Guest House 55.81 34.68 6.54 9.82
Near Pump House 58.71 39.39 7.69 10.58
Near Security Gate # 2 57.14 29.11 7.19 10.29
Staff Quarters — 4 58.36 39.12 7.34 10.28

Stack Emission Monitoring Report

(Average Value)

Name of the Stack Part(li(;url:;(/eNl\rllnaB;ters
Primary Crusher — Bag Filter 15.73
Secondary Crusher — Bag Filter 16.85
Kiln & Raw Mill 20.85
Coal mill — Bag Filter 20.16
Cooler ESP 24.06
Cement Mill — Bag Filter 19.90
Packing plant — Bag Filter 17.28
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STAR CEMENT LIMITED

(Formerty CEMENT MANUFACTURING COMPANY LTD)
To, Date; 21.09.2018

The Member Secretary

Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad

Shillong = 793014

sub: Submission of Environmental Statement (Form V) for the year ending 31"
March 2018 of Star Cement Ltd,, Lumshnong, Meghalaya.

Dear Sir,

Please find enclosed herewith the Environmental Statement in the prescribed format
for the year ending 31* March 2018 of Star Cement Limited.

s 3y Y ;L b Bn Cont
R T T a.{ﬂ ,.___'”&_'_"r-" Bua

@ Oir P 39 TN - g oy
mw?‘ S KN - Noth East, Shillong - 8301
M .-‘j . ¥ W ey wfads e WJU .
Thanking You, 81Uy of Enviconment, Formst & Cpim b WIS SN

aaChangs, Gov of In il
RECEIPT NO -
e ﬂ-“(""/(f‘ h

This is for your kind information and record.

Yours faithfully

For Star Cement Limited

Aum

Encl.: afa

CC to: 1) Central Pollutlon Control Board, North Eastern Zonal Office  TUMSIR', Lower
Motinagar, Shillong, Meghalaya — 793017

2) Ministry of Environment, Forests & Climate Change, North Eastern Regional ol
Office, Law-U-Sib, Lumbatngen, Near NTC Workshaop, Shillong-793021, )?_Q_(,\Pv\
™ CLL ‘.‘£ P

e ) dpj

(A

STARGENBNT

Regd, Office & Works : Lumgnnong, PO - Khahennal. Dvsi - Eaal Jasnia Hills Weghaiayn - 793 210, Ph 036552782 5/18/1 8 Fax 00ES527A21T wamal, Sumdhnong tam amant oo i
Works . Gognath Bordoor Roag. Vidage - Chamatagathar. Distradl - Kemrup (M), Guwahali - TBZ 402 Assam e-mad gau@starcempnl co
Guwahat Oics ~ Ny ur Garden, 2nd Flor, Opp Ralv Bhewsn, 5.5, Fioad, Guwanat - 781 005, Assam Ph G381 2462218/'6 Fax U367 JAET1T eemval guwatabyiacement coin
Delh Office: 251 Deepab Puampura Deini-110 034, Ph 011 - 2703 38212227 Far 0N - 2701 1824 »-mal aeihi@starcament <o ir
Kolkats OMce : 2 Aupore Hosd Satyam Towss st Flor Unl No. 98, Kowawm - 700 027, PR 0032448 41584170F s O - 2442 4165, empl  oliatailacemant Lo
Dugapr Ofice = <o - Ma Chanci Duga Cements L@ Bamumim incusmal Ama PO - Bamunarz PS . Kamsha [hat Bumdwsn Weal Benga - T13 212
Siligurl OMce - Vilage Xaowa PO - Momanvits Tatngt - Jalpagun West Bergal - 738 135 1 Top Piaze, Jni Floor, Near Clty Plaza Sevoks Roso Siigus - 734001 Py 0360 JBAIEVINQ

Baniun Office ' Purancar Pur, Distri - Bankura. Weest Bacge 122 155

AN IS0 8081, 150 11061 & OUSAN 18001 CERTIFIED  GMPANY

CIN NO. UR6SAIML2001PLC0DGEED
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FORM -V
(See rule 14)

37

Environmental Statement for the financial year ending the 31¢' March 2018

PART - A

Name and address of the Owner/Occupler
of the Indusiry, operation or process

STAR CEMENT LIMITED
VILL/PO/PS: LUMSHNONG,

DIST: EAST JAINTIA HILLS, MEGHALAYA - 793210

Industry Category: Primary (STIC Code);

2 Secondary (SIC Code) RED CATEGORY, LARGE
3. | Production Capacity gti}gﬁ? g;gg mlgi
4 | Year of Establishment 2005
5 i?)t:ﬁ ”?; d1he last environmental statement 05.09.2017
PART-B

Waler and Raw Materlal Consumption:
Water Consumption (m?/day)

U)

Process & Cooling

Domestic

39.20 m3¥/day
298.83 m3¥/day

Process water consumption per unit of product output

During the previous financial year During the current financial year
Name of Products (2016-17) (2017-18)
1 2
Cement & Clinker 0.0464 KL/Tonne 0.01401 KL/Tonne

(1 Raw Material Consumption:
sl Néwvia ok ton Saian Consumption of raw material per unit of output
No. materials® Piodicis During the previous financial During the current financial
year (2016-17) in Tone year (2017-18) in Tone
1. | Limestone 1.36462 1.31586
2. | Shale 0.09758 0.08529
3. | Sand 0.00008 0.11230
4. | Iron Ore(fine) Clinker 0.05793 0.00638
5. | Blast Furnace Slag 0.00047 -
6. | Laterite 0.00701 0.00509
7. | Clay 0.00766 0.02074
8. | Coal/Mslate 0.21940 0.22184
9. | Clinker Cement 0.99446 0.99923
10. | Gypsum (OPC) 0.00534 0.00313
11. | Clinker 0.75713 0.75306
12. | Fly Ash C;’;“g;' 0.24742 0.24380
13. | Gypsum 0.00534 0.00313

* Industry may use codes if disclosing details of raw material would violate confractual obligations,
otherwise all industries have to name the raw matferials used.

1.«

Page 1|5

STAR CEMENT LIMITER
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PART~-C

38

Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)

Quantity of Concentration of
Percentage of variation from
Sl Pollutants Pollutants y
Pollutants prescribed standards with
No. discharge discharged i
(mass/day) {mass/volume) ;
Weitsr NA. NLA, Itis a d‘ry proc_e-ss and no
water is used in process,
b. Alr

(Ambient Air Quality
Monitoring & Stock
Emission Monitoring)

Annexure - 1

Nao deviation from
prescribed standards.

Hazardous Wastes:
(As specified under Hazardous Waste (Management, Handling & Transboundary Movement) Rules, 2008

amended fill date.

PART=-D

Total Quantity (Kg.)
Sl HaTNdsin Wiste During the previous During the current financial
No. financial year year
(2016-17) (2017-18)

a. | From Process

(i) | Used Qil* 4800 Ltrs. 5000 Ltrs.

(i) | Used Grease* 9464 Kgs. 1800 Kgs.
b. | From Pollution Control facilities NIl Nil

* All the quantity of used oil & used grease come out as reject from different gear application
and bearings are used in in-house,

PART-E
Solid Wastes:
Total Quantity (Kg.)

Sl Solid Waste During the previous During the current financial
No. financial year year

(2014-17) (2017-18)
a. | From Process Nil Nil
b. | From Pollution Control facilities Nil Nil
c. | Quantity recycled or reutilized Nil Nil

N-T L\M\TED
sTARC

Page 2|5
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PART - F

Please specify the characterization (in terms of composition & quantum) of hazardous as well |
as solid wastes and indicate disposal practice adopted for both these categories of wastes.
Qty. of waste
sl Description of Hazardous
No. Waste generated during the Disposal Method
year
1. | Used /spent Gil 5000 Lis, Used in industry & hazardous
waste annual return was diready
2. | Used Grease 1800 Kgs. submitted at MSPCB.
Other Solid Waste:
sl. Qty. of waste generated : ]
No. Description of Waste during the year (MT) Disposal Method
1. | Aluminum Scrap 1.0
2. | Copper Scrap 0.27731
3. | Cut Pieces Scrap 0.38
4. | G.lSheet Scrap 23.82 | i
5. | Grinding Media Serap 65.77 Sold fo authorized vendor
é. | Iron Scrap 249.00
7. | Manganese Scrap 39.38
8. | S.5Scrap 1.33
?. | Tyre (Old & Used) 331 Nos.
PART-G

Impact of the poliution abatement measures faken on conservation of natural resources and |
on the cost of production.

@ The plant is equipped with Air Pollution Control devices such as RABH, ESP, Jet Pulse
Filters etc. designed to control the emission [SPM) level below 30 mg/Nm? from any of
the stacks installed at our plant.

® Total 4 nos. of opacity monitor has already installed in Kiln & Raw Mill stack, Cocler ESP
Stack, Coal Mill Stack, Cement Mill and Roller Press Stack and real time doto are being
connectivity to Meghalaya State Pollution Control Board & Central Pollution Control
Board.

® In addition, we are successfully managing the ambient SPM level below the prescribed
levels by way of putting up Jet Pulse Filters at each of the transfer points, fully
mechanized system for Fly Ash handling, covered belt conveyors, water sprinklers for
raw materials and mostly paved surfaces for vehicular movement insige the plant
premises.

@ The large amount of dust collected in the above mentioned dust catchers. This dust is
recycled to the system, so as to convert finally to the product. These ways the natural
resources are conserved in the system.

@ The Pollution abatement practices adopted by us save precious raw material/ product
and greatly help in conserving valuable natural resources. Ultimately reducing the

manufacturing cost.
* . Page 3|5
SYARCEMENT LIMITED
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PART - H

Additional measures / investment proposal for environmental protection including abatement
of pollution/prevention of pollution.
@ Development of greenbelt in & around the plant & colony.
@ Water tanker is used for spraying in the plant area as well as the nearby regularly for
dust suppression.
® Mechanized cleaning of roads & floor area within the plant premises using road
sweeper (mobile vacuum cleaner].
@ Replacement of Conventional Flucrescent lamps with energy efficient T5 lamps for
energy conservation,
@ Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to
avoid idle running of these fans.
@ Installation of Variable Frequency Drives in Water Pumps & automation of plant water
supply system, resulting in reduction of Power consumption of Plant water supply

L system.

PART -1

Any other particulars for improving the quality of the environment.

Environment Management System Improvement:

@ Periodical review of EMS including compliance of environmental laws through periodic
Management Review & Quality forums.

® Quarterly EHS inspection of all the sections through the plant premises.

@ Awareness promotion through various environmental training, environmental

competitions, presentations etc. on World Environment Day, Energy Conservation Day

etc.

Water sprinkling on the unpaved surface for dust suppression,

Development of greenbelt in & around the plant & colony. Proper lubrication and

housekeeping to avoid excessive noise generation.

STAR CEMENT LIMITED

Page 4|5
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4
Annexure - 1
Ambient Air Quality Menitoring Report (Average Value)
Particulate Particulate ‘ NIf:g;en—|
Naire cf i Shidion Matters 10 Matters 2.5 | Sulfur Dioxide Dloxide J
Micron Size Micron Size (Hg/m3) (ug/m?)
(ng/m3) (ug/m3) , ‘
Near Guest House 54.1 33.3 7.3 l. 12.4
Near Pump House 58.2 36.3 8.6 | 13.8
Near Security Gate No. 2 61.6 Sl 9.2 15.0
| Staff Quarters No. 4 54.6 32.8 7.9 13.4
stack Emission Monitoring Report (Average Value)
Name of the Stack Pur:::z L:,LG;NT:ETQ[S
Primary Crusher — Bag Filter 18.1
Secondary Crusher - Bag Filter 19.5
Kiln & Raw Mill -RABH 225
Coal mill - Bag Filter 19.5
Cooler ESP 225 1
Cement Mill - Bag Filter 19.5
Roller Press— Bag Filter 19.7
Eocking plant — Bag Filter 17.3
i
STAR CEMENT LIMITED

Page5]5
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STAR CEMENT MEGHALAYA LIMITED

Regd. Office and Works : Lumshnong, P.O. Khliehriat, Dist. Jaintia Hills, Meghalaya
Phone : 03655-278215 / 216, Fax : 03655-278218

To, Date: 21st August 2014
The Member Secretary
Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad
Shillong - 793014
Sub: Submission of Environmental Statement for the year ending 31¢
March 2014 of Star Cement Meghalaya Lid., Lumshnong,
Meghalaya. :
Dear Sir,
Please find enclosed herewith the Environmental Statement in the prescribed
format for the year ending 31t March 2014 of Star Cement Meghalaya
Limited.
This is for your kind information and record.
Thanking You,

Yours faithfully

For Star Cement Meghalaya Lid.

r/_-h\'*-

i FRINAASSN
Authorised Signatory
Encl.; a/a

Corporate Office : Satyam Towers, 3 Alipore Road, 1st Floor, Unit No. 9B, Kolkata-700027
Ph: 033 24484169 / 4170 / 4693, Fax : 033-24484168, e-mail : kolkata@cmel.co.in
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FORM -V
(See rule 14)

Environmental Statement for the financial year ending the 31t March 2014

43

Name and address of the
Owner/Occupier of the Industry,
operation or process

M/s. STAR CEMENT MEGHALAYA LTD.
VILL+PO: LUMSHNONG,

DIST: EAST JAINTIA HILLS
MEGHALAYA - 793210

Industry Category: Primary (STC Code|;

2. Secondary (SIC Code) RED CATEGCRY, LARGE
' ; 1.75 MTPA
9. | FoqUENoh Copachi [CEMENT CLINKER PRODUCTION PLANT)
4 | Year of Establishment 2013
5 Date af the last environmental NLA
statement submitied e
PART-8B
& Water and Raw Material Consumption:
n Water Consumption (m®/day)
Process & Cooling 216.28 m3/day
Domestic : 63.54 m3/day
Process water consumption per unit of product output
During the previous financlal year During the current financlal year
Name of Products (2012-13) (2013-14)
| 2
Cement Clinker N.A, 0.0647 KL/MT
(I Raw Material Consumption:
Consumption of raw material per unit of output
sl Name of During the previous During the current
& N Name of raw materials* Prodiuch financlal year financial year
- % S (2012-13) (2013-14)
in MT in M1
1. | Lime Stone N.A. 1461952
2, | Shole NLA 182731
3. | Mill Scale Cement N.A. 7995
4. | lIron Ore (fines) Clinker NLA. 14634
5. | Latrite NLA, 4706
6. | Coal N.A. 170966

* Industry may use codes if disclosing details of raw material would violate contractual obligations,
otherwise all industries have to name the raw materials used.

1’3 Lia.

3 W Page 1|5
¢ fisod signatery
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PART-C
Pollution discharged to environment/unit of output (Parameter as specified In the consent Issued)
Genceniration of Percentage of variation from
sl Quantity of Pollutants Pollutants
No. Pollutants discharge (mass/day) o — prescribed standards with
(mass/volume) TRAsIDs.
There is no perennial Water
L a. Water N.A. N.A. | course In the Lease or in
nearby area.
b. Alr Particulate matters value
(Ambient Alr are well within the
Quality prescribed limits stipulated
Monitoring & Annexure - 1 By concerned regulatory
Stack Emission authorities.
Mdni’roring)
~ PART-D
Hazardous Wastes:
(As specified under Hazardous Waste (Management, Handling & Transboundary Movement) Rules, 2008
amended fill date.
| Total Quantity (Kg.)
|' Sl Hazardous Waite During the previous During the current financlal
: No. financial year year
(2012-13) (2013-14)
'i a. | From Process
(i) | Used Qil* N.A. 5125 Ltrs.
(i) | Used Grease* N.A. 720 Kgs.
; b. | From Pollution Control facilities N.A. N.A,
' * All the quantity of used oil & used grease come out as reject from different gear application
and bearings are sold to authorized recycler,
- PART - E

Solid Wastes:

Total Quantity (Kg.)
Sl solid Waste During the previous During the current financial
No. financlal year year
(2012-13) (2013-14)
a. | From Process Nil Nil
0. | From Poliution Control facilities Nil Nil
C. | Quantity recycled or reutilized Nil NIl

gyar Comant Maghaiay -

% @rv
Auﬂw““ 9 Page 2|5



PART-F
Please specify the characterization (in terms of composition & quantum) of hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of wastes,
sl Qty. of waste
Nc: Description of Hazardous Waste | generated during the Disposal Method
: year
1. | Used /Spent Oil 5125 Ltrs, ;
i Sold to authorized Recycler.
2, | Used Grease 720 Kgs.
Other Solid Waste:
| Qty. of waste
Nc; . Description of Waste generated during the Disposal Method
3 year (MT)
] Iron Scrap 336.030
2 Tire & Tubes Scrap 551 Nos. Sold to authorized vendor
[ ™= 3 Rubber Scrap 8.120
PART-G

Impact of the pollution abatement measures taken on conservation of natural resources and
on the cost of production.
¥ The plant is equipped with Air Poliution Control devices such as RABH, ESP, Jet Pulse
Filters etc. designed to control the emission (SPM) level below 50 mg/Nm? from any of
the stacks installed at our plant.
@ Total 3 nos. of opacity monitor purchased from M/s, Forbes Marshall Codel Pvi, Lid.,
Pune and the company has already installed the same & the same is functioning now.
& In addition, we are successfully managing the ambient SPM level below the prescribed
levels by way of putting up Jet Pulse Filters at each of the transfer peints, covered belt
conveyers, water sprinklers for raw materials and mostly paved surfaces for vehicular
= movement inside the plant premises.

9 The large amount of dust collected in the above mentioned dust catchers. This dust is
recycled to the system, so as to convert finally to the product. These ways the natural
resources are conserved in the system.

@ The Pollution abatement practices adopted by us save precious raw material/ product
and greatly help in conserving valuable natural resources. Ultimately reducing the
manufacturing cost.

Coﬂ\om peghalayd § s

St

- gnetery
& auth® B\
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PART-H

Additional measures / Investment proposal for environmental protection including abatement
of pollution/prevention of poliution.

@
@

]

Development of greenbelt in & around the plant & colony.

Water tanker is used for spraying in the plant area as well as the nearby regularly for
dust suppression.

Mechanized cleaning of roads & floor area within the plant premises using road
sweeper (mobile vacuum cleaner).

Replacement of Conventional Fluorescent lamps with energy efficient T5 lamps for
energy conservation.,

Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to
avoid idle running of these fans. '

Installation of Variable Frequency Drives in Water Pumps & automation of plant water
supply system, resulting in reduction of Power consumption of Plant water supply
system.

PART - |

Any other particulars for improving the quality of the environment.

-

3
&

& e

Environment Management System Improvement:

Periodical review of EMS including compliance of environmental laws through periodic
Management Review & Quality forums.

Quarterly EHS inspection of all the sections through the plant premises.

Awareness promofion through various environmental training, environmental
competitions, presentations etc. on World Environment Day, Energy Conservation Day
efc,

Water sprinkling on the unpaved surface for dust suppression.

Development of greenbelt in & around the plant & colony (total 958 nos. species
dready planted). The tree species planted are Ashoka, Gulmor, China Teak, Phonix,
Bougenvelia, Casia Fistula, Royal Pam, Neem, Poensetfia, Khokon, Kamini, Black
Gauva, Neem, Fycus, Mango, Mahagony, Calendula, Crysenthemum, Phiox, Primola,
ranaculus, Statics, Cosmos, Dianthus, Dhalia, Gazania, Popy, Lily etc. Rate of survival
69%.

Proper lubrication and housekeeping 10 avoid excessive noise generation.

Star Coment Meghalaya Ltd.

Page 4|5
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Annexure - 1
[ Ambient Air Quality Monitoring Report (Average Value)
’, Particulate | Particulate Nilrogen
| . i
T — Matters 10 Matters 2.5 | Sulphur Dioxide Bioside
Micron size | Micron size (ng/m?) (ug/m?)
(Mg/m?) (ug/m3)
Near Pump House 54.56 33.69 7.70 10.13
Near Worker Colony 49.24 29.49 7.00 9.67
Near Behind MPL DM Plant 53,44 32.37 7.86 10.62
Near Water Reservoir 49.52 2979 7.34 10.00
~ Near Raw Mill Hopper 57.18 36,02 8.51 11.18

Stack Emission Monitoring Report (Average Value)

! T — Suspende?{:;;t;‘cmui?te Matters
Limestone Crusher - Bag Filter 20.98
Additive Crusher - Bag Filter 20.97
RABH 26.89
Coal Mill - Bag Filter 34.19
Cooler ESP 28.67
o
L Wagha!ay? =
Hlar Cemett %ﬁ'—)’ﬂ
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STAR CEMENT MEGHALAYA LIMITED 48

Regd. Office & Works : Lumshnong, PO. Khaliehriat, Distt. - East Jaintia Hills, Meghalaya
Ph: 03655-278215/16/18, Fax : 03655-278217, e-mail : lumshnong@cmcl.co.in

P

— = orm

“

To,
Date: 215 Sept 201

n

(¥
(4]

The Member Secretary

Meghalaya State Pollution Control Board
Arden’ Lumpyngngad

Shillong - 79301 4

Sub: o .
ub Niubmlsston of Environmental Statement for the year ending 31s
arch 2015 of Star Cement Meghalaya Lltd., Lumsh

Meghalaya, ¢ A

Desaw. Sir,

Plagge find emeig: ' '

[Or:i,ﬁ tfr;d T-hm;ec,q* herewith the Environmental Statement in the prescribed
rine year ending 315 M . ) : ASich :

s g arch 2015 of Star Cement Meghalaya

This is for your kind information and record

Thanking You,

Yours taithfully

- For Star Cement Meghalaya Ltd.

74\/:—" .—g*

Authorised Sanatan.

Encl.: a/a

STARCEMENT

Solid Setting

Corporate Offlce : Satyam Towers, 3 Alipore Road, 1st Floor, Unit No. 9B, Kolkata-700027
Ph. 91 33 24484169/4170/4693, Fax: 033 24484168, e-mail: kolkata@cmcl.co.in

CIN NO. U63090ML2005PLC00B011
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FORM =V
(See rule 14)

Environmental Statement for the financial year ending the 31% March 2015

PART- A

1. | Name and address of the M/s. STAR CEMENT MEGHALAYA LTD.
Owner/Occupier of the Industry, | . | VILL+PO: LUMSHNONG

operation or process * | DIST: EAST JAINTIA HILLS
MEGHALAYA 793210

5 | Industry Category: Primary (STC Code):

<E] ‘,'_‘ &‘f_ﬂ = ‘. LF \f—,-_'
Secondary (SIC Code) RED CATEGORY, LARGE

: ; 1.75 MTPA
.| Produchon SR SR (CEMENT CLINKER PRODUCTION PLANT)
4 | Year of Establishment .| 2013
Date of the last environmental
s statement submitted 28082014
PART - B
< Water and Raw#taterial Consumption:
()  Water Consumpiici: {m#/day)
Process & Cooling : 292.18 m?/day
Domestic : 52.64 m*/day
Process water consumption per unit of product output
During the previous financial year During the current financial year
Name of Products (2013-14) (2014-15)
1 2
Cement Clinker 0.0647 KL/MT 0.0622 KL/MT
({D)] Raw Material Consumption:
Consumption of raw material per unit of output |
During the previous During the current |
Sl Name of
€ No Nume of raw materials® Pro d:c?s financial year financial year
. ‘ (2013-14) (2014-15)
in MT in MT
1. | Lime Stone 1461952 | - 2036770,000
2. | Shale 182731 224981.000
3. | Mill Scale 7995 £365.000
4. | Iron QOre (fines) Cement 14634 100%3.000
5. | Latrite Clinker 4706 15735.000
& | Coal 170964 149156.337
7 | Clay Nil 78190.000
8 | Mslate Ni 160152,057 |

* Industry may use codes if disclosing details of raw material would violate contractual obligations,
otherwise all industries have to name the raw materials used.

il .'_-'. 1 I 5
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Pollution discharged to en
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PART-C

50

vironment/unit of output (Parameter as specified in the consent issued)

Concentration of

Percentage of variation Irorrﬂ

Sl Pollutanits Quantity of Pollutants Pollutants orescribed standards with
No. discharge (mass/day) discharged
(mass/volume) PO
There is no perennial Water
(o Water N.A. N.A. course in the Lease or in
nearby areaq.
b. Alr Particulate matters value
(Ambient Air are well within  The
Quality prescrived limits stipulated
Monitoring & Annexure - 1 by concemed regulaiory
Stack Emission authorities
Monitoring)

Hazardous Wastes:

[As specified under Hazardous Waste (Management,

amended fill date.

PART -D

ST TN, T

Handling & Transboundary Movement) Rules, 2008

Total Quantity (Kg.)
Sl. Hazardous Waste During the previous During the current financial
No. financial year year
(2013-14) (2014-15)

a. From Process

(i) | Used Oil* 5125 Ltrs. 2153 Lirs.

(i) | Used Grease™ 720 Kgs. 4186 Kgs.
b. From Pollution Control facilities NLA. NLA. e §

= All the quantity of used

and bearings are sold to authorized recycler.

~il & used grease come out s reje

ot from different gear application

3

PART-E
Solid Wastes:
Total Quantity (Kg.)
I

S solid Waste During the previous During the current financial

No. financial year year
(2013-14) (2014-15)

a. | From Process NIt Nil | N

b. | From Pollution Control facilities Nil Nil

c. | Quantity recycled or reutilized Nil 1 Nil
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PART-F

Please specify the characterization (in terms of composition & quantum) of hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of wastes.

sl Qty. of waste
Nc; Description of Hazardous Waste generated during the Disposal Method

] year
1. | Used /Spent Oil 2153 Lirs. ;
Sold to authorized Recycler.
2. | Used Grease 4186 Kgs.
Other Solid Waste:
51 Qty. of waste
] Description of Waste generated during the Disposal Method
No.
year (MT)
] lron Scrap 309.330
2 Trre & Tubes Scrd 4 _
ool S 9 Sold to authorized vendor

3 Manganese Scrap 19.810

4 Tin Tapper Scrap 32.870

RT-G

Impact of the pollution abatement measures taken on conservation of natural resources and
on the cost of production.

® The plant is equipped with Air Pollution Control devices such as RABH, ESP; Jet Pulse
Filters etc. designed to control the emission (SPM) level below 50 mg/Nm? from any of
the stacks installed at our plant.

® Total 3 nos. of opacity monitor already installed in Raw Mill & Kiln Stack, Coal Mill Stack
8 Cooler ESP stack and real time data are being transferred to CPCB, New Delhi.

® In addition, we are successfully managing the ambient SFM level below the prescribed
levels by way of putting up Jet Pulse Filters at each of the transfer peints, covered belf
conveyers, water sprinklers for row materials and mostly paved surfaces for vehicular
movement inside the plant premises.

® The large amount of dust collected in the above mentioned dust catchers. This dust is
recycled to the system, 5o as to convert finally to the product, These ways the natural
resources are conserved in the system,

@ The Pollution abatement practices adopted by us save precious raw material/ proauct
and greatly help in conserving valuable natural resources. Ultimately reducing The

manufacturing cos!.
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PART-H

Additional measures / investment proposal for environmental protection including abatement
of pollution/prevention of poliution.

® Development of greenbelt in & around the plant & colony.

® Water tanker is used for spraying in the plant area as well as the nearby regularly for
dust suppression.

® Mechanized cleaning of roads & floor area within the plant premises using road

sweeper (mobile vacuum cleaner).

Replacement of Conventional Flucrescent lomps with energy efficient 75 lamps for

energy conservation.

Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to

avoid idle running of these fans.

Installation of Varicble Frequency Drives in Water Pumps & automation of plant water

supply system, resulting in reduction of Power consumption of Plant water supply

system.

PART -1

Any other particulars for improving the quality of the environment.

Environment Management System Improvement:

® Quarterly EHS inspection of all the sections through the plant premises.

® Awareness promotion through various environmental training, environmentdl
competitions. presentations etc. on World Environment Day, Energy Conservation Day
elc.

@® Water sprinkling on the unpaved surface for dust suppression.

® Development of greenbelt in & around the plant & colony (total 3000 nos. species
already planted). The tree species planted are Neem, Khokon, Champa. Agarwood,
Mahagony. Bokul, Mange, Litchi, Black Jamun Almond, Cycus, Green Hedge.
Coloured Hedge, Fycus, Royal Plam, Areca Plam, Thujo, Red Bottle Brush, Ashaka,
Gulmonhor. Golden Bottle Brush, Chinese Plam, Nignt Jasmine, Ceylon, Tahiti. Aclypha,
Hibiscus, yucca Aloifolia, Phonix, Furcraea, Budhist Bamboo, Bougenvelia, Draceena,
Calendula, Crysenthemum, Phlox, Merigold, . Primola, Rananculus, Statics, Cosmos.
Dianthus, Dhalia, Gazania, Poppy. Petunia, Lily, Anthurium, Bolsom Verbena, Solvia,
Vinka, Exora, Celosia etc, Rate of survival 92%.

® Proper lubrication and housekeeping to avoid excessive noise generation.
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Annexure - |

Ambient Air Quality Monitoring Report (Average Value)

53

i
| Particulate Particulate Nitrogen j
Matters 10 Matters 2.5 | Sulphur Dioxide
Name of the Station Dioxide
Micron size | Micron size (Hg/m?3) g/
(ng/m3) (Hg/m?)
Near Pump House 59.63 36.86 6.91 9.97
Near Worker Colony 35.26 33.67 6.44 9.67
Near Behind MPL DM Plant S7.76 36.12 6.59 ?.69
Near Water Reservoir 52.30 31.50 6.13 9.58
Near Raw Mill Hopper 60.94 38.25 6.92 10.15 J

Stack Emission Monitoring Report (Average Value)

Name of the Stack

Suspended Particulate Matters |

(mg/Nm?)
Limestone Crusher - Bag Filter 21.46
Additive Crusher - Bag Filter 21.35
Kiln & Raw Mill 25.87
Coal Mill - Bag Filter 34.39
Cooler ESP 27.18
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STAR CEMENT MEGHALAYA LIMITED

Regd. Office & Works : Lumshnong, PO. Khaliehriat, Distt. - East Jaintia Hills, Meghalaya
Ph: 03655-278215/16/18, Fax : 03655-278217, e-mail : lumshnong@cmcl.co.in
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To, Date: 21% Sept’ 2016

The Member Secretary

Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad ;
Shillong = 793014

Sub: Submission of Environmental Statement for the year ending 31* March 2016
of Star Cement Meghalaya Ltd., Lumshnong, Meghalaya.

Dear Sir,

Please find enclosed herewith the Environmental Statement in the prescribed format
for the year ending ¥ March 2016 of Star Cement Meghalaya Limited.

This is for your kind information and record.
Thanking You,

Yours faithfully

For Star Cement Meghalaya Ltd.

Authorised gi{;‘;—r%:éb‘y

Encl.: a/a

~
STARCEMENT

Solid Setting
Corporate Office : Satyam Towers, 3 Alipore Road, 1st Floor, Unit No. 9B, Kolkata-700027

e e ! -
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FORM -V
(See rule 14)

Environmental Statement for the financial year ending the 31st March 2016

PART - A

address of the
the  Industry,

Name and
Owner/Occupier  of
operation or process

STAR CEMENT MEGHALAYA LTD.
VILL+PO: LUMSHNONG,

DIST: EAST JAINTIA HILLS
MEGHALAYA - 793210

Industry Category: Primary (STC Code);

2. Secondary (SIC Code) RED CATEGORY, LARGE
3. | Production Capacit 1.75 MIPA
) P Y (CEMENT CLINKER PRODUCTION PLANT)
4 | Year of Establishment 2013
Date of the last environmental
5 statement submitted 25.09.2015
PART-B

Water and Raw Material Consumption:

Q)

Water Consumption (m3/day)

Process & Cooling

Domestic

372.03 m3/day
148.98 m3/day

Process water consumption per unit of product output

Name of Products

During the previous financial year

During the current financial year

(2014-15)

(2015-16)

1

2

Cement Clinker

0.0622 KL/MT

0.0754 KL/MT

(I Raw Material Consumption:
Consumption of raw material per unit of output
Sl . Name of During the previous During the current
No. Name of raw materials* Products financial year financial year
(2014-15) (2015-16)
in MT in MT
1. | Lime Stone 2038770.000 2201057.000
2. | Shale 226981.000 238292.000
3. | Mill Scale 6365.000 4064.000
4. | Iron Ore (fines) Cement 10093.000 706.000
5. | Latrite Clinker 15735.000 41258.000
6. | Coal 149156.337 98037.643
7. | Clay 78190.000 54453.000
8. | Mslate 160152.057 232946.266

* Industry may use codes if disclosing details of raw material would violate
otherwise all industries have to name the raw materials used.

contractual obligations,

Page 1|5
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PART-C
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Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)

Concentration of Percentage of variation from
Sl Quantity of Pollutants Pollutants X 9 .
Pollutants . . prescribed standards with
No. discharge (mass/day) discharged
reasons.
(mass/volume)
There is no perennial Water
a. Water N.A. N.A. course in the Lease or in
nearby area.
b. Air Particulate matters value
(Ambient Air are  well  within  the
Quality prescribed limits stipulated
Monitoring & Annexure - 1 by concerned regulatory
Stack Emission authorities.
Monitoring)

Hazardous Wastes:
(As specified under Hazardous Waste (Management, Handling & Transboundary Movement) Rules, 2008
amended till date.

PART-D

Total Quantity (Kg.)

Sl Hazardous Waste During ihfe previous During the current financial
No. financial year year
(2014-15) (2015-16)
a. From Process
(i) | Used Qil* 2153 Ltrs. 1600 Ltrs.
(ii) | Used Grease* 4186 Kgs. 3822 Kgs.
b. From Pollution Control facilities N.A. N.A.

* All the quantity of used oil & used grease come out as reject from different gear application

and bearings are sold to authorized recycler & used in in-house.

PART-E
Solid Wastes:
Total Quantity (Kg.)
I. . . . . .

S solid Waste Dur!ng ihfa previous During the current financial

No. financial year year
(2014-15) (2015-16)

a. | From Process Nil Nil

b. | From Pollution Control facilities Nil Nil

c. | Quantity recycled or reutilized Nil Nil

Page 2|5
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PART - F
Please specify the characterization (in ferms of composition & quantum) of hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of wastes.
S| Qty. of waste
Nc; Description of Hazardous Waste | generated during the Disposal Method
) year
1. | Used /Spent Qll 1600 Ltrs. )
P Sold to authorized Recycler.
2. | Used Grease 3822 Kgs.
Other Solid Waste:
S| Qty. of waste
’ Description of Waste generated during the Disposal Method
No.
year (MT)
1 Iron Scrap 157.470
2 Old & used I.T. materials 1 Lot Sold to authorized vendor
3 Scrap & Steel (Mng) 24.160
PART-G

Impact of the pollution abatement measures taken on conservation of natural resources and
on the cost of production.

@ The plant is equipped with Air Pollution Control devices such as RABH, ESP, Jet Pulse
Filters etc. designed to conftrol the emission (SPM) level below 30 mg/Nm3 from any of
the stacks installed at our plant.

@ Total 3 nos. of opacity monitor already installed in Raw Mill & Kiln Stack, Coal Mill Stack
& Cooler ESP stack and real time data are being transferred to CPCB, New Delhi.

@ Continuous Ambient Air Quality Monitoring Station already installed and real time data
connectivity to State Pollution Control Board & Central Pollution Control Board.

@ In addition, we are successfully managing the ambient SPM level below the prescribed
levels by way of putting up Jet Pulse Filters at each of the transfer points, covered belt
conveyers, water sprinklers for raw materials and mostly paved surfaces for vehicular
movement inside the plant premises.

@ The large amount of dust collected in the above mentioned dust catchers. This dust is
recycled to the system, so as to convert finally to the product. These ways the natural
resources are conserved in the system.

@ The Pollution abatement practices adopted by us save precious raw material/ product
and greatly help in conserving valuable natural resources. Ultimately reducing the
manufacturing cost.

Page 3|5
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PART-H

Additional measures / investment proposal for environmental protection including abatement
of pollution/prevention of pollution.

Development of greenbelt in & around the plant & colony.

Water tanker is used for spraying in the plant area as well as the nearby regularly for
dust suppression.

Mechanized cleaning of roads & floor area within the plant premises using road
sweeper (mobile vacuum cleaner).

Replacement of Conventional Fluorescent lamps with energy efficient T5 lamps for
energy conservation.

Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to
avoid idle running of these fans.

Installation of Variable Frequency Drives in Water Pumps & automation of plant water
supply system, resulting in reduction of Power consumption of Plant water supply
system.

¢ & & & ¢

PART - |

Any other particulars for improving the quality of the environment.

Environment Management System Improvement:

@ Quarterly EHS inspection of all the sections through the plant premises.

@ Awareness promotion through various environmental fraining, environmental
competitions, presentations etc. on World Environment Day, Energy Conservation Day
efc.

Warter sprinkling on the unpaved surface for dust suppression.

Development of greenbelt in & around the plant & colony (total 14030 nos. species
already planted). The tree species planted are Neem, Khokon, Champa, Agarwood,
Mahagony, Bokul, Mango, Litchi, Black Jamun, Almond, Cycus, Green Hedge,
Coloured Hedge, Fycus, Royal Plom, Areca Plam, Thuja, Red Bottle Brush, Ashoka,
Gulmohor, Golden Bofttle Brush, Chinese Plam, Night Jasmine, Ceylon, Tahiti, Aclypha,
Hibiscus, yucca Aloifolia, Phonix, Furcraea, Budhist Bamboo, Bougenvelia, Draceena,
Calendula, Crysenthemum, Phlox, Merigold, , Primola, Rananculus, Statics, Cosmos,
Dianthus, Dhalia, Gazania, Poppy, Petunia, Lily, Anthurium, Bolsom, Verbena, Salvia,
Vinka, Exora, Celosia etc. Rate of survival 93%.

@ Proper lubrication and housekeeping to avoid excessive noise generation.

¢ @
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Annexure - 1

Ambient Air Quality Monitoring Report (Average Value)

Particulate Particulate sulbhar Nitrogen
, Matters 10~ Matters 2.5 P rog
Name of the Station . . . . Dioxide Dioxide
Micron Size Micron Size (ug/m3) (ug/m3)
(Mg/m3) (ug/m?3)
Near Pump House 55.62 34.74 6.67 9.62
New Worker Colony 51.58 31.25 5.86 9.49
Near Behind MPL DM Plant 54.84 34.16 6.59 9.84
Near Water Reservoir 50.70 30.36 5.86 9.54
Near Raw Mill Hopper 57.19 36.48 6.82 9.74

Stack Emission Monitoring Report (Average Value)

Name of the Stack

Particulate Matters

mg/Nm3
Limestone Crusher — Bag Filter 18.78
Additive Crusher — Bag Filter 18.27
Kiln & Raw Mill 21.60
Coal mill - Bag Filter 26.25
Cooler ESP 22.51

Page 5|5
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STAR CEMENT MEGHALAYA LIMITED

Regd. Office & Works : Lumshnong, PO. Khalishriat, Distt. - East Jaintia Hills, Meghalaya
Pri: 03655-2758215/16/18, Fax : 03655-278217, e-mail | lumshnong@omc! co.in
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To, Date: 1% Sept’ 2017

The Member Secretary

Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad

Shillong — 793014

Sub: Submission of Environmental Statement for the year ending 31" March 2017
of Star Cement Meghalaya Ltd,, Lumshnong, Meghalaya.

Dear Sir,

Please find enclosed herewith the Environmental Statement in the prescribed format
for the year ending 31" March 2017 of Star Cement Meghalaya Limited.

This is for your kind information and record.

Thanking You,
Yours faithfully

For Star Cement Meghalaya Ltd.

g SR '
Fi _ﬂ_ A / A7
gk L s - ; = "-;:-'-_;,{:
Author ?m S Woitling
g y AR §
CC to.: Ministry of Environment Forests & C!im%
Narth Eastern Regional Office
Law-U-Sib, Lumbatngen,
Near NTC Workshop, Shillong-793021

Solid Setting

Corporate Office : Satyam Towers. 3 Alipore Road, 15t Floor, Unit No. 88 Hoikata-700027
Pri: 01 33 24484160/4170/4693, Fax: 033 24484168, a-mail: kolkata@emel.com

CIN NO. UB3080ML2005PLC008011



3966

FORM -V
(See rule 14)

61

Environmental Statement for the financial year ending the 31 March 2017

PART — A

Name and address of the Owner/Occupier
of the Industry, operation or process

VILL+PO: LUMSHNONG,

MEGHALAYA — 793210

STAR CEMENT MEGHALAYA LTD.

DIST: EAST JAINTIA HILLS

Industry Category: Primary (STC Code);

2. Secondary (SIC Code) RED CATEGORY, LARGE
3. | Production Capacit 1.75 MTPA
' pacity (CEMENT CLINKER PRODUCTION PLANT)
4 | Year of Establishment 2013
Date of the last environmental statement
5 submitted 22.09.2016
PART - B

Water and Raw Material Consumption:

()

Water Consumption (m?®/day)

Process & Cooling

Domestic

370.42 m?/day
239.54 m®/day

Process water consumption per unit of product output

Name of Products

During the previous financial year
(2015-16)

During the current financial year
(2016-17)

1

2

Cement Clinker

0.0754 KL/MT

0.0774 KL/MT

(1)} Raw Material Consumption:

Consumption of raw material per unit of output
S. ] Name of Duri.ng th.e previous During the current financial
No. Name of raw materials* Products financial year year
(2015-16) (2016-17)
in MT in MT
1. | Lime Stone 2201057.000 2189356.980
2. | Shale 238292.000 197402.000
3. | Mill Scale 4064.000 2927.000
4. | Iron Ore (fines) Cement Clinker 706.000 18555.000
5. | Latrite 41258.000 23557.000
6. | Coal 98037.643 53855.571
7. | Clay 54453.000 7621.000
8 Mslate 232946.266 261913.505

*

industries have to name the raw materials used.

Industry may use codes if disclosing details of raw material would violate contractual obligations, otherwise all

Page 1|5
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PART-C
Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
s Quantity of Concentration of Percentage of variation from
Nc; Pollutants Pollutants discharge | Pollutants discharged prescribed standards with
) (mass/day) (mass/volume) reasons.
There is no perennial Water
a. Water N.A. N.A. course in the Lease or in
nearby area.
b. . 0 .
Alr (Amblgnt Alr Particulate matters value are
Quality L . -
Monitoring & well within the prescribed limits
onitoring Annexure -1 stipulated by  concerned
Stack Emission "
. regulatory authorities.
Monitoring)
PART - D

Hazardous Wastes:
(As specified under Hazardous Waste (Management, Handling & Transboundary Movement) Rules, 2016

amended till date.

Total Quantity (Kg.)
S. Hazardous Waste Dur!ng th.e previous During the current financial
No. financial year year
(2015-16) (2016-17)
a. From Process
(i) | Used Oil* 1600 Ltrs. 6300 Ltrs.
(i) | Used Grease* 3822 Kgs. 2196 Kgs.
b From Pollution Control facilities N.A. N.A.

* All the quantity of used oil & used grease come out as reject from different gear application and bearings
are sold to authorized recycler & used in in-house.

PART - E
Solid Wastes:
Total Quantity (Kg.)
S. Solid Waste Dur!ng th.e previous During the current financial
No. financial year year
(2015-16) (2016-17)

a. | From Process Nil Nil

b. | From Pollution Control facilities Nil Nil

c. | Quantity recycled or reutilized Nil Nil

Page 2|5
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PART - F

Please specify the characterization (in terms of composition & quantum) of hazardous as well as solid wastes and
indicate disposal practice adopted for both these categories of wastes.

S. Description of Hazardous Waste Qty. of \fvaste generated Disposal Method
No. during the year

1. | Used /Spent Qi 6300 Lurs. Sold to authorized Recycler.
2. | Used Grease 2196 Kgs.

Other Solid Waste:

S. .y Qty. of waste generated .
No. Description of Waste during the year (MT) Disposal Method
1 Iron Scrap 112.610
2 Old & used I.T. materials 0.100 Sold to authorized vendor
3 Old & used Tyre Scrap 450 Nos
PART -G

Impact of the pollution abatement measures taken on conservation of natural resources and on
the cost of production.

@ The plant is equipped with Air Pollution Control devices such as RABH, ESP, Jet Pulse Filters
etc. designed to control the emission (SPM) level below 30 mg/Nm?® from any of the stacks
installed at our plant.

@ Total 3 nos. of opacity monitor already installed in Raw Mill & Kiln Stack, Coal Mill Stack & Cooler
ESP stack and real time data are being transferred to CPCB, New Delhi.

@ Continuous Ambient Air Quality Monitoring Station already installed and real time data
connectivity to State Pollution Control Board & Central Pollution Control Board.

@ In addition, we are successfully managing the ambient SPM level below the prescribed levels by
way of putting up Jet Pulse Filters at each of the transfer points, covered belt conveyors water
sprinklers for raw materials and mostly paved surfaces for vehicular movement inside the plant
premises.

@ The large amount of dust collected in the above mentioned dust catchers. This dust is recycled to
the system, so as to convert finally to the product. These ways the natural resources are
conserved in the system.

@ The Pollution abatement practices adopted by us save precious raw material/ product and greatly
help in conserving valuable natural resources. Ultimately reducing the manufacturing cost.

PART — H

Additional measures / investment proposal for environmental protection including abatement of
pollution/prevention of pollution.

Development of greenbelt in & around the plant & colony.

Water tanker is used for spraying in the plant area as well as the nearby regularly for dust
suppression.

Mechanized cleaning of roads & floor area within the plant premises using road sweeper (mobile
vacuum cleaner).

Replacement of Conventional Fluorescent lamps with energy efficient T5 lamps for energy
conservation.

Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to avoid idle
running of these fans.

Installation of Variable Frequency Drives in Water Pumps & automation of plant water supply
system, resulting in reduction of Power consumption of Plant water supply system.

¢ & & & e
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PART -1

Any other particulars for improving the quality of the environment.

Environment Management System Improvement:

®

@
&
®

Quarterly EHS inspection of all the sections through the plant premises.

Awareness promotion through various environmental training, environmental competitions,
presentations etc. on World Environment Day, Energy Conservation Day etc.

Water sprinkling on the unpaved surface for dust suppression.

Development of greenbelt in & around the plant & colony (total 12820 nos. species already
planted). The tree species planted are Neem, Khokon, Champa, Agarwood, Mahagony, Bokul,
Mango, Litchi, Black Jamun, Almond, Cycus, Green Hedge, Coloured Hedge, Fycus, Royal
Plam, Areca Plam, Thuja, Red Bottle Brush, Ashoka, Gulmohor, Golden Bottle Brush, Chinese
Plam, Night Jasmine, Ceylon, Tahiti, Aclypha, Hibiscus, yucca Aloifolia, Phonix, Furcraea,
Budhist Bamboo, Bougenvelia, Draceena, Calendula, Crysenthemum, Phlox, Merigold, |,
Primola, Rananculus, Statics, Cosmos, Dianthus, Dhalia, Gazania, Poppy, Petunia, Lily,
Anthurium, Bolsom, Verbena, Salvia, Vinka, Exora, Celosia etc. Rate of survival 94%.

Proper lubrication and housekeeping to avoid excessive noise generation.
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(Average Value)
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Annexure — 1

Ambient Air Quality Monitoring Report (2016 —17)

Respirable Suspended
Particulate Matters

Gaseous Emission

Name of the Station (ug/m?) (Hg/m®)
PM, PM:;s SO; NO:
Near Pump House 58.36 39.12 7.34 10.58
New Worker Colony 57.14 37.00 7.19 10.29
Near Behind MPL DM Plant 58.98 38.42 8.21 11.17
Near Water Reservoir 55.97 34.74 6.91 9.91
Near Raw Mill Hopper 59.47 40.00 7.50 10.69

Stack Emission Monitoring Report (2016 — 17)

(Average Value)

Name of the Stack

Particulate Matters

mg/Nm?®
Limestone Crusher — Bag Filter 16.37
Additive Crusher — Bag Filter 16.70
Kiln & Raw Mill 18.99
Coal mill — Bag Filter 19.82
Cooler ESP 21.88
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STAR CEMENT MEGHALAYA LIMITED

Regd, Office & Works : Lumshnong, PO. Khaliehsiat, Dist. East Jaintia Hills, Meghalaya-793 210
Ph: 03655-278215/16/18, Fax : 03655-278217, e-mail : lumshnong@emel.co.in

To, Date: 21.09.2018

The Member Secretary

Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad

Shillong - 793014

Sub: Submission of Environmental Statement for the year ending 31" March 2018
of Star Cement Meghalaya Ltd., Lumshnong, Meghalaya.

Dear Sir,

Please find enclosed herewith the Environmental Statement in the prescribed format
for the year ending 31% March 2018 of Star Cement Meghalaya Limited.

Central Pollution Controf Board
This is for your kind information and record. q 30 qd e - cer 4

Regional Directorate - Noih East, Shiflonn: m g
5 , ¥ gg WRads s5ren o oy
Tdiogion. Minisiry of Environment, Forest & Ciimate Char.se da
RECEIPT NO .. G . /)
Yours faithfully & o
DATED ... .. 22/69 ) 11

For Star Cement Meghalaya Ltd.

rised Signatory
Encl.: a/a

CCto: 1) Ministry of Environment, Forests & Climate Change, North Eastern Regional Office
Law-U-Sib, Lumbatngen, Near NTC Workshop, Shillong-793021

2) Central Pollution Control Board, North Eastern Zonal Office ‘TUMSIR', Lower

Motinagar, Shillong, Meghalaya - 793017

RE Sio

INCE

% o

ﬁg’ - ‘ﬁ?
v STARCEMENT

Solid Setting
Corporate Office : Satyam Towers, 3 Alipore Road, 1st Floor, Unit No. 9B, Kolkata-700 027
Ph: +91 33 2448 4169 / 4170 / 4693, Fax: +91 33 2448 4168, a-mail: kolkata@emel.co.in
CIN : U63090ML2005PLC0O0B011
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FORM -V
(See rule 14)
Environmental Statement for the financial year ending the 31 March 2018
PART-A
1. |Name ond oddress of the

Owner/Occupier of the Induslry,
cperation or process

STAR CEMENT MEGHALAYA LTD. ;

VILL/PO/PS: LUMSHNONG,
DIST: EAST JAINTIA HILLS, MEGHALAYA - 793210

industry Cotegory: Primary (STC

. Code); Secondary [SIC Code) RED CATEGORY, LARGE
\ 1.75 MTPA ) -
3. | Production Capachy (CEMENT CLINKER PRODUCTION PLANT) |
4 | Yeaor of Establishment 2013
Date of the last environmental |
5 statement submitied 1] 05092017
PART-8
Water and Raw Material Consumption:
mn Water Consumption (m3/day)
Process & Cooling 285.90 m3/day
Domestic 341.24 m¥/day
Process water consumption per unit of product output |
: During the previous financial year During the current finoncial year |
Name of Products (2016-17) (2017-18)
1 2 |
Cement Clinker 0.0774 KL{Tone 0.0730 KL/Tone
(i) Raw Material Consumption:
Consumption of raw material per unit of output
sl : Name of
No. Name of raw materials* Products During the previcus During the current
financlal year (2016-17) in financial year (2017-18) in |
Tone Tone |
-l Lime -Stone 1.38624 1.34920
.4 Shale 0.12499 0.17876
S iron Ore(fine) 001175 0.01335
4, lron Ore(Mill Scaie) Clinker 0.00185 0.00068
5 Latrite 0.01492 001208 |
6. Clay 0.00483
7. | Coal/Pet Cock/Msiale/AFR 0.20562 0.20813

* Indusiry may use codes if disclosing detalls of raw material would violate contractual obligations.
otherwise all industries have to name the raw materials used.

“MB page 15
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PART-F
Plecse specify the characterization (in terms of composition & quanium) of hozordous as well as solid
wastes and indicate disposal practice adopted for both these cafegoriss of wostes.
sl Qty. of waste
N:; Description of Hazardous Waste | generated during the Disposal Method
i ity
[ A Oi i
Used /Spent Ol 3000 Lirs el i ivoine
2. | Used Grease 720 Kgs.
Other Solid Waste:
st Qty. of waste -
=} g Descripfion of Waste generated during the Disposal Method |
. > year (MT) |
i 1. Brass Dust 65 |
: 2. | Brass Scrap 121.2
. % 3. | Ccble Scrap 3096
. 4. | Conveyor Belt Scrap 5438
' - Sold to authorized vendor
| 5. | lronScrap 175.04
’ . 6. | Manganese Scrap 34,04
’ ] | 7} Roller Scrap 9.4]
| 8. |S.SScrop 17.97 .
'
PART-G

impact of the pollution abatement measures taken on conservation of natural resources and

on the cost of production.

@ The plont is equipped with Air Pollution Control devices such as RABH, ESP, Jet Pulse
Filters efc. designed to control the emission (SPM) level below 30 mg/Nm? from any of
the stacks installed at our plant.

L @ Total 3 nos. of opacity menitor aready installed in Raw Mill & Kiln Stack, Coal Mill Stack
& Cooler ESP stack and real fime data are being transferred to CPCB, New Delhi.

@ Confinuous Ambient Air Quality Monitoring Station already installed and real fime data
connectivity to State Pollution Control Board & Central Pollution Confrol Board.

& In addition, we are successfully managing the ambient SPM level below the prescribed |
levels by way of putting up Jet Pulse Filters at each of the fransfer points, covered bell
conveyers, water sprinklers for raw materials and mostly paved surfaces for vehiculor
movement inside the plant premises.

@ The large amount of dust collected in the above menlioned dusi catchers. This dust is
recycled 1o the system, so as to convert finally 1o the product. These ways the naturcl
resources are conserved in the system.

@ The Pollution abatement practices adopted by us save precious raw material/ product
and greatly help in conserving valuable natural resources. Ultimately reducing the l
manufacturing cost. |

Star F a Ltd. Page 3|5
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~ Authorised Signatory
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?&n - ;
Pollution discharged to environment/unit of output (Parameter as specified In the consent Issued)
Concentration of |
on :
- Pollutants sty of Folulonts Sty Pﬁiﬂ& Tf:::ﬂ;"ﬁfhm
No. discharge (mass/day) discharged
reqasons.
(mass/volume)
o Water NA. NA It is a . dry pr?cess and no
water is used in process.
b. Air [
[Ambient Air Particulate matters value
Quality are well within the
Monitoring & Annexure - 1 prescribed limits sfipulated
Stack Emission by concemed regulatory
Monitoring) authaorifies.
PART-D
Hazardous Wastes:
(As specitied under Hazardous Waste (Management, Handling & Transboundary Moy ement) Rules,
‘2008 amiended fill date.
Total Quantity (Kg.) |
Sl During the previous During the current financial |
Hazar Waste
No. i iaten financial year year
(2014-17) (2017-18)

c. | From Process ; !
{i) | Used Qil* 6300 Lirs, 3000 Lirs. |
(i) | Used Grease* 2196 Kgs. 720 Kgs. |

b. | From Pollution Control facilities N.A. NLA. |

|
* All the quantity of used oil & used grease come out as reject from different gear application l
J

and bearings are used in in-house.

PART-E
Solid Wastes:
Total Quantity (Kg.) At

Sl. solid During the previous During the current financial |

No. Wons financial year year '
(2015-14) (2016-17)

a. | From Process Nil Nil

b. | From Pollution Conftrol facilities Nil Nil

c. | Quantity recycled or reutilized Nil | Nil
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PART-H

Additional measures / investment proposal for environmental protection including obatement
of pollution/prevention of pollution.

Development of greenbelt in & around the plant & colony.
Water tanker is used for spraying in the plant area as well as the nearby regularly for ]
dust suppression.

Mechanized cleaning of roads & fioor area within the plant premises using road
sweeper (mobile vacuum cleaner).

Repiacement of Conventional Fluorescent lomps with energy efficient 15 lomps for
energy conservation. |
Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to
avoid idle running of these fans.

Installation of Variable Frequency Drives in Water Pumps & aulomation of plant water
supply system, resulling in reduction of Power consumption of Plant water supply
system.

PART -1

Any other pmﬂcuh'l for lmprnvlng the quuﬂy of the environment.

Quarterly EHS inspection of all the sections through the plant premises.

Awareness promotion through various environmental fraining, environmenioi
competitions, presentations etc. on World Environment Day, Energy Conservation Day |
elc.

Water sprinkling on the unpaved surface for dust suppression.
Development of greenbelt in & around the plant & colony.
Proper lubrication and housekeeping to avoid excessive nolse generation, |

Star Cemant Meaghatays -0
L}

.

S ity

" oDt
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Annexure - 1
Ambient Air Quality Monitoring Report (Average Value)

|

Particulate Particulate

' tro
Name of the Station :!::t;ss:i mzr::sii l ts;ljc?:c?:er 'glox?::
| Gugim®) (ug/m?*) (ng/m?) | (wg/m?)
Near Pump House | 865 35.4 8.5 \ 136 |
New Worker Colony i 2.3 3.5 7.8 I 13:5 =
NeorBehind MPLDMPlant | 554 | 333 | 162 L A
Near Water Reservoir 524 30.8 | 8.2 b —l?
i NeorRaw Mil Hopper | 587 o | s 1 wan.
<
ta mission Monitoring Report (Average Value
Name of the Stack P“"“:"::;::’" e
Limestone Crusher - Bag Filter . 18.2
’ Additive Crusher - Bag Filter | T
\ Kiln & Raw Mil- RABH 20.1
| Coal mill - Bag Filter | 17.4 N
| {Cooler ESP [ i i 21.1
| Star ww iRt
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FORM -V
(See rule 14)

Environmental Statement for the financial year ending the 315 March 2014

PART - A

M/s Meghalaya Power Ltd.
VillL.+PO : Lumshnong,
Dist. : East Jaintia Hills

address of the
Industry,

1. | Name and
Owner/Occupier of the

operation or process

Meghalaya - 793210

Industry Category: Primary (STC Code);
Secondary (SIC Code)

RED CATEGORY (COAL BASED POWER PLANT)

3. | Production Capacity BMW
4 | Year of Establishment 2013 e
| Date of the last environmental
. | statement submitted
PART-B

Water and Raw Material Consumption:
o Water Consumption (m?/day)

Process & Cooling 500
Domestic : NIL
Process water consumption per unit of product oui_p;i
During the previous financial year During the current financial year
Name of Products (2012-13) (2013-14)
1 2 B
Power 0.0029 KL/Unit 0.00123 KL/ U@___
w Raw Material Consumption:
Consumption of raw material per unit of output |
_ During the previous During the cumrent
o1 Name of raw materials® :lar:e ‘:: financial year financial year
No. SoSuc (2012-13) (2015-14)
; in MT in MT
1. Coal 1.718 o 0.438
2. Power .
1 3.

* Inclustry may use codes if disclosing details of raw material would violate contractual obligations, otherwise all
industries have to name the raw materials used. '

1|Page
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PART-C
Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
ConcRigtann Percentage of variation from
5 Pollutants Gucnily of Pawtits Solimt prescribed standards with
No. discharge (mass/day) discharged B
(mass/volume) e
' There is no water discharge to
environment. Waste water is
: being utiized for  ash
i : Wi Sl NIL quenching, conditioning,
Horticulture and road sprinkler

A for dust suppression.

b, Air Particulate matters value are
| | (Ambient Air well within the prescribed limifs
4 Quality stipulated by concemed
y« Monitoring & Redin -] regulatory authorities.

id Stack Emission
Monitoring)
. PART-D
Hazardous Wastes:

(As specified under Hazardous Waste (Management, Handling & Transboundary Movement) Ruies, 2008

amended till date,

: : Total Quantity (Kg.)
- I Hazasdofs Wiste During the previous During the curreni financial
S 2 financial year year
' (2012-13) (2013-14)

a. | From Process

(i) | Used Oil* NIL 11070

(i) | Used Grease* NIL NIL
b. | From Pollution Control facilities NIL NIL

Sold to authorized vendor

2|Page
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PART-E
. Solid Wastes:
¥/ Total Quanfity (Kg)
| /’/;' Sl solid Waste During the previous During the current tinancial
/ No. financlal year year
(2012-13) (2013-14)
a. | From Process N.A. N.A.
From Pollution Control 5
facilifies(Fly Ash) ol SRssaE
C. | Quantity recycled or reutilized Utilised in Cement Plant Utilised in Cement Plant
PART - F

Please specify the characterization (in terms of composition & quantum) of hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of wastes.

sl Qty. of waste
Nc; Description of Hazardous Waste | generated during the Disposal Method
B year
3. i 1 k
4 il Sold to authorized recycler.
|2, [ NIL
Other Solid Waste:
i po Qty. of waste
Nc; Description of Waste generated during the Disposal Method
; year (MT)
1 NIL
PART -G

A Impact of the poliution abatement measures taken on conservation of natural resources and
on the cost of production.

» The plant is equipped with Air Pollution Control devices such as ESP, Bag filters, ash
conditioners and ash silos etc. to design to confrol the emission (SPM) level below
S0 mg/Nm3 from any of the stacks installed at our plant.

* In addition, we are successfully managing the ambient SPM level below the
prescribed levels by way of putting up jet pulse filters at each of the transfer
points, fully mechanized system for ash handling, covered belt conveyors, water
sprinklers for raw materials and on roads for vehicular movement insice the piant
premises,

» The Pollution abatement practices adopted by us save precious raw material/:
product and greatly help in conserving valuable natural resources. Ultimately
reducing the manufacturing cost.

3|Page
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PART—-H

Additional measures / investment proposal for environmental protection including abatement
of poliution/prevention of pollution.
Development of green belf in & around the plant.
Sprinklers and water tankers are used for sprcying in the plant area as well as the nearby
regularly for dust suppression.
Replacement of conventional fluorescent lamps with energy efficient T5 lamps for energy
conservation,

Instaliation of Variable Frequency Drives (VFDs) at fans & automation of plant water supply
system, resulting in reduction of power consumption of plant water supply system.

PART -1

'Any other particulars for Improving the quality of the environment.

Environmental Management System improvement:

Periodical review of EMS including compliance of envionmental laws through periodic
Management Review & Quality forums.

Quarterly EHS inspection of all the sections through the plant premises.

Awareness promotion through various environmental training, environmental competitions,
presentations etc. on World Environment Day, Energy Conservation Day etc.

Water sprinkling on the unpaved surfaces for dust suppression.

Development of Greenbelt in & around the plant.

Proper provision of acoustic enclosure, silencers to vents lubrication and housekeeping to
avoid excessive noise generation.
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ANNEXURE -01

MEGHALAYA POWER LIMITED(1*43 MW)

Lumshnong Meghalaya

I TACK E M R i
ST (Average Values)
| Sr. No. ‘Stack Attached To
| |
iR b - e

- A ENT NIT ES -
(Average Values)

| “otations | Respirable Suspended
| Particulate Matter
| _ (wg/m’)
| e S J  PMe | FPMis
‘Stattons No. 1 ( ‘Behind MPL DM Plant) 52.60 | 31.74
‘Statlons No 2 (Near Steel Yard) 54.62 ] 34 37
‘Stations No. 3 (Near ADM Office) | 4999 |L 30 26 .
Stations No 4 (Near CHP Screen) - 5_9.45 | 36.91 :

=1 -14
Particulate Matter |
(mg/Nm?
30.69
March -14

! Gaseous Emission |

0 -femy
| so. | Noz |

| 7.62 | 10.46
| 833 | sz |
6.92 9.75 !
\ 3.62 10.76
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' / FORM = V
' / (See rule 14)
;J
/ Environmental Statement for the financial year ending the 315 March 2015
, PART -
- 1. [Name and «address of the M/s. MEGHALAYA POWER LTD.
A Owner/Occupier of the Industry, VILL+PO: LUMSHNONG,
i/ f operation or process DIST: EAST JAINTIA HILLS ;
| MEGHALAYA - 793210
1 | Industry Category: Primary (STC Code);
. =, secondary (SIC Code) COAL BASED POWER PLANT
Bl 3. | Production Capacity 8 MW
|F | 4 | Year of Establishment 2009
Date of the last environmental
3 statement submitted 2082014
A PART - B
! < Water and Raw Material Consumption:
. ()  Water Consumpiion (m*/day)
ﬂ Process & Cooling : 59.75 m3/day
i Domestic : NIl
I Process water consumption per unit of product output
During the previous financial year During the current financial year
Name of Products (2013-14) (2014-15)
| ] 2
' Power 0.0038 KL/Unit 0.0097 KL/Unit .
({1)] Raw Material Consumption:
Consumption of raw material per unit of oufput
sl. Name of During the previous During the current
No Name of raw materials* Prodischs financlal year financial yeor
= i (2013-14) (2014-15)
in MT in MT
e | Eodl Power 0.772 0.79%

* Indusfry moy use codes if disclosing details of raw material would violate contractual obligations,
atherwise all industries have to name the raw materials used.
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PART-C
Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
l .‘.
I / e Percentage of variation from
' , I, Quantity of Pollutants Pollutants 2
/ Polivtants T prescribed standards with
. No. discharge (mass/day) discharged
reasons.
(mass/volume)
There s no perennial Water
a. Water NLA. NLA. course in the Lease or in
nearby areda.
b. Alr Particulate matters value
(Ambient Air are  well  within  the
| ualit rescrined limits stipulat
| Q, g Y Annexure - 1 % = " =
i Monitoring & by concerned regulatory
. ‘; Stack Emission authorities.
Il il Monitoring) i
fi ks PART - D
?' "~ Hazardous Wastes:
- '{-A-s' specified under Hazardous Waste (Management, Handling & Transboundary Movement) Rules, 2008
amended till date.
Total Quantity (Kg.)
Sl
| | Hazardous Waste During the previous During the current financial
i No. financial year year
(20!3-14) (2014-15)
_ Q. | From Process
(ii) | Used Grease* Ni Nl
b. | From Pollution Control facilities NCA. NLA.
. PART-E
- Solid Wastes:
Total Quantity (Kg.)
Sl
Solid Waste During the previous During the current financial
No. financial year year
(2013-14) (2014-15)
a. | From Process (Fly Ash) 4455530 3735650
b. | From Pollution Control facilities . NA NA
c. | Quantity recycled or reutilized Utilized in Cement Plant Utilized in Cement Plant

Page 2|5




3984 79

F PART - F

I ' Please specify the characterization (in terms of composition & quantum) of hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of wastes.

| ,’f 51 Qty. of waste
f Nc; Descripfion of Hazardous Waste | generated during the Disposal Method
: year
I. | Used /Spent Ol Nit
,;[ Not Applicable
/I 2. | Used Grease Nil
{’ ! Other Solid Waste:
4 = Qty. of waste
! ' Nc; Description of Waste - generated during the Disposal Method
' 4 year (MT)
‘ | Nil
ll |
ﬂl : PART-G
L

on the cost of production.
® The plant is equipped with Air Pollution Control devices such as ESP, Bag Filters, ash
conditioners and ash silos etc. to designed to control the emission [SPM) level below 50
| - mg/Nm? from any of the stacks installed at our plant,
I ® In addition, we are successfully managing the ambient SPM level below fhe prescribed
levels by way of putiing up Jet Pulse Filtefrs at each of the transfer points, fully
mechanized system for Fly Ash hondling. covered belt conveyers, water sprinklers for
raw materials and maostly paved surfaces for vehicular movement inside the plant
premises.
@ The Pollution abatement practices adopted by us save precious raw material/ product
ana greatly help in conserving valuable natural resources. Ultimately reducing the
manufaciuring cost.

\ h| & Impact of the pollution abatement measures taken on conservation of natural resources and

—

Additional measures / investment proposal for environmental protection including abatement
of pollution/prevention of pollution.
® Development of greenbelt in & around the plant [fotal 1763 nos. species already
planteq),
® Sprinklers & water tankers are used for spraying in the plant area as well as the nearby
regularly for dust suppression,
® Replacement of Conventiornal Fiuorescent lomps with energy efficient 75 lamps for
energy conservation, ?
® Instaliation of Variable Frequency Drives (VFSs) at fans & automation of plant water
supply system.

Page 3|5
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PART - |

Any other particulars for improving the quality of the environment.

| : nvironment Man System Improvement:

, ® Periodical review of EMS including compliance of environmental laws through periodic
J i Management Review & Quality forums,
; ﬂt @ Quarierly EHS inspection of all the sections through the plant premises.

/ ® Awcreness promofion through various environmental training, environmental
competitions, presentations etc, on World Environment Day, Energy Conservation Day
etc. :

® Water sprinkling on the unpaved surface for dust suppression.

® Development of greenbelt in & around the plant (total 1743 nos. species already
planted). The tree species planted are Australian pine, Camelia, Bougenvelia, Bokul,
Cycus, Phoneix, tita Sapa, Pooma, Neem, Agar, Sissco, Qrange, Guwava, Jumun,

. Bottle Brush, Arjun, kathal, Guimohor, Night Jasmine, Calendula, Crysenthemum, Phlox,

 Primola, ranaculus, Statics, Champda, Cosmos, Dianthus etc. Rate of survival 87%.

@ Proper provision of acoustic enclosure, silencers to vents lubrication and housekeeping
to avoid excessive noise generation.

(™
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MEGHALAYA POWER LIMITED

Corporate Office : Satyarm Towers, 3, Alipore Road. 18t Floor, Unit No, 58, Kalkats-700 027
Ph.; 033-2448 4168 / 4170/ 4693, Fax - 033-2448 4188, g-maii ' Kolkata@emol.co.in

To, Date: 217 Sept’ 2016

The Member Secretary

Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad

Shilleng — 793014

Sub: Submission of Environmental Statement for the year ending 31* March 2016
of Meghalaya Pewer Ltd. (8 MW), Lumshnong, Meghalaya.

Digar Sir,

Please find enclosed herewith the Environmental Statement in the prescribed format
for the year ending 31 March 2016 of Meghalaya Power Limitad,

This is far your kind Information and record.
Thanking You,

Yours faithfully

For Meghalaya Power Ltd.

Nors>

Authorised Signatory

Encl:a/a
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FORM =V
[See rula 14)

Environmental Statement for the financlal year ending the 31% March 2015

PART-A

82

Mome ond  Odoness of e
OwnenOcoupier  of  fhe Indushy,
oparation of process

MEGHALAYA POWER LTD,
| VAP O: LUMSHNONG
* | DIST: EAST JAINTIA FILLS
MEGHALAYA - 793210

Industry Categary; Pemary (3TC Code);

2 Secondary {SIC Code) COAL BASED POWER PLANT
3_ | Praduction Copacity 118 AW
4 | Yeor of Estoblshment L 2009
Dota of the 19§t envirconmeanial
> | statement submitted 25092013
PART=B
Water and Raw Material Consumption:
(n Water Consumption (m?*/day)
Process & Cooling A0.A7 mEday
Domestic : 4543 mi/day
Process water consumption per unit of product output
i During the previous financial year During the cument financial yeor
Hame of Products (2014.38) (2015 14}
| £
Power 00097 KLU (00 KL forit
(Il Raw Material Consumption:
Consumption of raw materlal per unit of cutput
sl Names of During the previous Ciuring the curent
No Heme of raw materials® Piodust financlal year financlal year
: {2014-15) {2015-14)
in MY It BAT
1. |Coal Power 0.7%9 0.00080050 |

* Indusiry moy use codes If disclosing details of row materal would viniote confroctual abigations,
otherwize ofl indusines hove fa name the ow matenals used,

L)
[+
i
L
[
(¥,
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BART-C
Peliutlon discharged to environment/unit of output [Parameter as specilied in the consent issued)
Concentration of
| e | Sttt | o | Pttt
No. discharge (mass/day) discharged i
(mass/volume) >
There ik ng peranhial Water
a. Woter BLA, M., course |n the Leose or in
neoioy draa;
B. Al Particulate matten value
{Armibient Air ore wel within  the
Grrality prescrbed Iimits stipuiated
PGt arinig B fnpesne -} by concemed regulaiony
Stock Emission autharities.
Manitaring)
PART-D
Haozardous Waosies:

{As specified under Hazardous Waste |Management, Handling & Transboundary Movement) Rubss, 2008
amended fill dote.

Total Quantity (Kg.)
sl Hozerdous Wasle During the previous During the current financial
No. financlal year year
(2014-15) (20T5-14)

a. Fram Process

(I} | Used Oil* wil Ml

(ii] | Used Grease® Nl Ml
b. | From Paollution Control facilifies NeA. LA

Page 2|5
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BART-E
Jolld Wastes:
l Total Guantity (Kg.)
sk Solid Waste During the previous During the current inancial
No. financial year year
(2014-15) (2015-14)
Q. | From Process (Fly Ash) 373550 141098
b. | From Pollution Contral facilities MNA A
c. | Guantity recycied or reutiized Utillized in Cement Plant Lilized in Cement Plant
EART-F
Plgase specity the charocterzation (in termis of composition & quantum) of hazardows as well os solid
wastes and indicote dispasal proctice adopted for both these categonas of wastes,
51 Qty. of waste
No Descriplion of Hoxordous Waste | generated during the Disposal Method
: year
1. | Used /Sperit O Ml
— Mot Appiicoble
2. | Used Gregse |
Other Solid Waste: .
8 Gty. of waste
Hr.; Descrdption of Waste genarated during the Disposal Method
: yaar (MT)
]
BART-G

impact of the peliution abatement measures taken on conservatlon of natural resources and
on the cost of production.
® The piont i equipped with Air Pollution Control devices such as ESP, Bag Fiters, ash
conditioners and ash siles etc, to designed to contral the emission (SPM) level below 50
mg/Nm frgm any of the stacks installed at our piant
® In cddifion, we ore successiully managing the ambient SPM level below The prescribed
isvels by way of putting up Jet Puise Fiters ot each of the fronster Doints, fully
mechonized system for Fly Ash handiing, covered bell conveyers. watar sorinklers for
row matendls and mosty paved surfoces for vehiculor movement inside the olant
pramises
@ The Pollution abatemeant practices bﬂcnreu by us soive precious faw motadal! preduct
and gredgfly help in censening vaivable natural *é—g-&ur.ggs Ultirmately reducing tha
manutagturing cost,

Page 3]s
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PART-H

Additional measures / Investment proposal for environmental protection Including abatement
of poliution/prevention of pollution.
@ Cevalopment of greenbslt in & around the plant
@ sprinkless & woter fankers ore used for spraying in the plant area as well s *ha nearby
regularly for dust suppression
@ Feplacemeant of Conventional Fucrescent lamps with energy afficient 75 lamps for
@®

energy consanation
instaliation of Voroble Frequency Drives |VFSs) af fars & aulomotion of plant woler
sSUpply systam,

BART-|

Any other particulars for improving the quality of the environment.

@ Periodicol review of EMS including compliance of environmental iaws through perodic
pancgement Review & Qudlty fionumis.

@ Qudgrterly EHS imspection of all the sectiars through the plant pramses,

@ Awagreness promotion. fhrowgh’ varous environmental fraining, envirenmenial

sompetitions, prasentaticns efc. on Waond Environment Day, Energy Corservation Day

B,

water sprnkling on the unpaved suface for dust sUppression

_ Proper provision of ocoustic enclosure, silencen 1o vents lubncation and housekeeping

M o avoid axcessive noise genaration.

o
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Annexure - 1

86

Air M ver Value
l S
Parliculate @ Parficulate
" " Sulphar Nitrogen
Name of the Station M 310 )1 2.5 Dioxide Dioxide
Micron Size | Micron Size (ua/m?) (ig/m?)
B (Hg/m?*) (Wg/m*) |~ ol | J
Behind MPL DM Plant 54.84 16 | a5 284 |
Near Steel Yard 59.12 3795 | 728 5.5
Near ADM Office 52.97 32.41 &.1] 24
Near CHP Screen | &9 | 3948 | 7.5 02 |
f ssio R Avera u
Name of the Stack Particulate Matters
mg/Nm?
« ESP 4035

Paga 5|5
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MEGHALAYA POWER LIMITED

Corporate Office : Satyam Tower, 3 Alipore Road, 1st Floor, Unit No. 9B, Kolkata - 700 027
Phone : +91-33-2448 4169/4170/4693, Fax : +91-33-2448 4168, e-mail : kolkata@cmcl.co.in

87

To, : Date: 1% Sept’ 2017

The Member Secretary

Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad
Shillong — 793014

Sub: Submission of Environmental Statement for the year ending 31" March 2017
of Meghalaya Power Ltd. (8 MW), Lumshnong, Meghalaya.

Dear Sir,

Please find enclosed herewith the Environmental Statement in the prescribed format
for the year ending 31* March 2017 of Meghalaya Power Limited.

This is for your kind information and record.

Thanking You,
Yours faithfully
For Meghalaya Power-Ltd.

. '.".-_‘“\' %
. o o Py}
iy f | B

Authorised Sighatory f \

\ 4
CC to.: Ministry of Environment, Forests & Climate Change ™~ =

North Eastern Regional Office.
Law-U-Sib, Lumbatngen,
Near NTC Workshop, Shillong-793021
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FORM -V
(See rule 14)

Environmental Statement for the financial year ending the 31* March 2017

w P R ol
1. | Name and address of the Owner/Occupier MEGHALAYA POWER LTD.
of the Industry, operation or process . | VILL+PO; LUMSHNONG,

DIST: EAST JAINTIA HILLS
MEGHALAYA - 793210

Industry Category: Primary (STC Code):

| Z Secondary (SIC Code) . | COAL BASED POWER PLANT
3. | Production Capacity : | 8 MW
4 | Year of Establishment : | 2009
Date of the last environmental statement |
o sibmited | 22.09.2016
PART - B

Water and Raw Material Consumption:
()  Water Consumption (m*/day)

- Process & Cooling 18.70 m*/day
Domestic : 56.15 m%day
Process water consumption per unit of product output
During the previous financial year During the current financial year
Name of Products (2015.16) (2016-17)
1 2
Power 0.0049 KL/unit 0.0002240KL/Unit
(1)} Raw Material Consumption:
Consumption of raw material per unit of output
sl Name of During the previous During the current
N g Name of raw materials* Prodioia financial year financial year
% FRaac (2015-16) (2016-17)
in MT in MT
1. Coal Power 0.00080050 0.00066236
* Industry may use codes if drsclosmg details of raw material would violate contractual obligations, otherwise all
- industries have to name the raw materials used.
PART-C
Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
. Concentration of Percentage of variation from
S. No. Pollutants Quantity of Pollutants Pollutants discharged prescribed standards with
discharge (mass/day)
(mass/volume) reasons.
There is no perennial
a. Water N.A, ; N.A. Water course in the
' Lease or in nearby area.
Air . Particulate matters value
b. (Ambient Air Quality are well within the
Monitoring & Stack : Annexure -1 prescribed limits
Emission Monitoring) ' stipulated by concerned
regulatory authorities.




Hazardous Wastes:

(As specified under Hazardous Waste (Management, Handling

amended till date.

3994

PART -D

89

& Transboundary Movement) Rules, 2016

Total Quantity (Kg.) ‘
During the current financial

S. During the previous
No. Hazardous Waste financial year year
(2015-16) (2016-17)
a. From Process
(i) | Used OII* Nil Nl
(ii) | Used Grease* Nil Nil
b | From Pollution Control facilities N.A. N.A.
PART - E
Solid Wastes:
( Total Quantity (Kg.) l
S. Solid Waste Durl_ng the previous During the current financial _
No. financial year year
(2015-16) (2016-17)
From Process (Fly Ash) 141098 62.73
From Pollution Control facilities NA NA
Utilized in Cement Plant J

c. | Quantity recycled or re-utilized

Utilized in Cement Plant

PART - F

\ﬁeaae specify the characterization (in terms of compo
and indicate disposal practice adopted for both these categories of wastes.

sition & quantum) of hazardous as well as solid wastes

y B Description of Hazardous Waste

Qty. of waste generated

Disposal Method

l_hk:;. during the year
1. | Used /Spent Oil Nil 5
| 2. | Used Grease Nil Not Applicable
Other Solid Waste:
S. Qty. of waste generated S
No. \ Description of Waste during the year (MT) Disposal Method _\
Nil B

/I.\ »
| I
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PART -G

Impact of the pollution abatement measures taken on conservation of natural resources and on
the cost of production.

® The plant is equipped with Air Pollution Control devices such as ESP, Bag Filters, ash
conditioners and ash silos etc. to designed to control the emission (SPM) level below 50 mg/Nm?®
from any of the stacks installed at our plant.

® In addition, we are successfully managing the ambient SPM level below the prescribed levels by
way of putting up Jet Pulse Filters at each of the transfer points, fully mechanized system for Fly
Ash handling, covered belt conveyors, water sprinklers for raw materials and mostly paved
surfaces for vehicular movement inside the plant premises.

@ The Pollution abatement practices adopted by us save precious raw material/ product and

greatly help in conserving valuable natural resources. Ultimately reducing the manufacturing
cost,

PART - H

Additional measures / investment proposal for environmental protection including abatement of
pollution/prevention of pollution.

@ Development of greenbelt in & around the plant.

@ Sprinklers & water tankers are used for spraying in the plant area as well as the nearby
regularly for dust suppression.

® Replacement of Conventional Fluorescent lamps with energy efficient T5 lamps for energy

@

conservation.
Installation of Variable Frequency Drives (VFSs) at fans & automation of plant water supply
system.

PART - |

Any other particulars for improving the quality of the environment.

Environment Management System Improvement:

@ Periodical review of EMS including compliance of environmental laws through periodic
Management Review & Quality forums.

Quarterly EHS inspection of all the sections through the plant premises.

Awareness promotion through various environmental training, environmental competitions,
presentations etc. on World Environment Day, Energy Conservation Day etc.

Water sprinkling on the unpaved surface for dust suppression.

Proper provision of acoustic enclosure, silencers to vents lubrication and housekeeping to avoid

&6 66

excessive noise generation.
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Annexure — 1

Ambient Air Quality Monitoring Report
(Average Value)

| Respirable Suspended ] Gaseous Emission

‘ Particulate Matters

Name of the Station (ugim’) (ugim®)
‘[> PMio l PM:;s \ SO: T NO:
Behind MPL DM Plant 098 | 3042 | 821 | 147
Near Steel Yard 6023 | 3854 | 808 | 1149
Near ADM Office 508 | 339 | 641 9.61
Near CHP Screen \ 61.57 l 39.71 ] 8.11 12.00 S

Stack Emission Monitoring Report

(Average Value)
|— -
Name of the Stack Particulate Msatters
mg/Nm
1 ESP l 28.52
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e
' MEGHALAYA POWER LIMITED
Corporate Office : Salyam Towers, 3, Alipore Road, 1st Floor, Unit No. 98, Kolkata-700 027
Ph.. 033-2448 4169 /4170 / 4693, Fax | 033-2448 4168, e-mall kolkata@emel co.in
| To, Date: 22.09.2018
|
The Member Secretary
Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad
Shillong = 793014
sub: Submission of Environmental Statement for the year ending 31" March 2018
of Meghalaya Power Ltd. (8 MW), Lumshnong, Meghalaya.
Dear Sir,
- please find enclosed herewith the Environmental Statement in the prescribed format
for the year ending 31* March 2018 of Meghalaya Power Limited.
This is for your kind information and record.
Thanking You,
Yours faithfully
For Meghalaya Power Ltd.
Authorised Signatory
“

Encl.; a/a

€C to: 1) Central Pollution Control Board, North Eastern Zonal Office  "TUMSIR', Lower
Motinagar, Shillong, Meghalaya ~ 793017 Y

2) Ministry of Environment, Forests & Climate Change, North Eastern Regional
Office, Law-U-Sib, Lumbatngen, Near NTC Workshop, Shillong-793021

Ce i
mntrai Pollg::gn Contrpl Board

R'“'“"‘:’WD'"P‘WO - North East, Stilong . 193014
'ﬂnfllr)rﬂéq L !”!m'm.mm
Vi, Foreut & Changs, Gow, of Ingia

RECEIPTNO .............

DATED d/b?/&r

Regd. Office and Works : Lumshnong, P. O, Khilehrial, Dist. Jaintia Hills, Meghalaya
Phone : 03655-278215 / 216, Fax : 036565-278218
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PART-C
Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
Concenirafion of
51 . ity of Pol Poll I Percentage c::cicﬁou‘:lrmom
No. : discharge (mass/day) discharged :
reasons.
(mass/volume)
a. Water
B Air
(Ambient Air
Ry Annexure - |
Annéexure -
Monitoring &
Stack Emission
Monitoring)
PART-D
Hazardous Wasfes:

(As specified under Hazardous Waste (Management, Handling & Transboundary
Movement) Rules, 2008 amended fill date.

Total Quantity (Kg.)
S Hazardous Waste During the previous During the cumrent
No. financial year financial year
| (2016-17) (2017-18)
a. From Process
(i) | Used Qil*
(ii) | Used Grease® il
b. From Pollution Control facilities
PART -E
Solid Wastes:
Total Quantity (Kg.)
. Solid Waste During the previous During the current financial
No. financial year year

[2016-17) (2017-18)

From Process (Fly Ash)

From Pollution Control facilities

c. | Quantity recycled or reutilized
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FORM -V
(See rule 14)

Environmental Stotement for the financial year ending the 315t March 2018

PART- A

Name and address of the
Owner/Occupier of the Industry,
operation or process

MEGHALAYA POWER LTD.

Industry Category: Primary (STC
Code); Secondary (SIC Code)

Production Capacity

Year of Establishment

th | & | W N

Date of the last environmental
statement submitted

Water and Raw Material Consumptfion:

m

Water Consumption (m?/day)

Process & Cooling

PART-E

Domestic
Process water consumption per unit of product output
Name of Products During the prevlous !manclnl year | During the currem f:nmclal year
(200146-17) (2017-18)
1 2
() Raw Material Consumption:
Consumption of raw material per unit of output

sl. Name of During the previous During the current
No. Name of raw materials® Products financial year

(2016-17

n MT/KWH

financial year

rn A WM
nmi/Rwwi

* Indusiry may use codes if disclosing details of raw material would violaote contractual obligations,
otherwise all industries have to name the raw materials used.

il

94
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PART-F
Please specify the characterization (in ferms of composition & quantum) of hazardous as
well as solid wastes and indicate disposal practice adopted for both these categories of
wastes.
Qty. of waste 1
Sl Description of Hazardous e D | Mett
No. Waste 9 9 '
year
NI &
Other Solid Waste: B
" R Qly. of waste
m; Description of Waste generated during the Disposal Method
: year (M) 1
Nil
PART-G
Impact of the pollution abatement measures taken on conservation of natural resources
and on the cost of production.
& The plant is equipped witl
< .
o

PART-H
Additional measures / investment proposal for environmental protection including
abatement of poliution/prevention of poliution.
d '35 e ? a1k Tala 1 ; v
- |
‘ !

95
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PART -1

Any other particulars for improving the quality of the environment.

Environment Management System Improvement:

- = Il ] i

f & I | & Vil )
&9 V 3 § rrowugh aamnt
) = i To) ; 3

i valio 1 Wor i 1

a9 [ ik i
3 I | i | ¥ 1 I,r'.'-l

I Kee ensrail

4|5




4002

Annexure - 1

Ambient Air Quality Monitoring Report (Average Value)

ot | remcuts | sua iogen
Name of the Station i Dioxide Dioxide
Micron Size | Micron Size aoim) | woime)
(vg/m?) (ng/m?*) '
Behind MPL DM Plant 55.3 33.2 8.6 13.9
Near Steel Yard 57.3 338 Q.2 : A
Near ADM Office 53,1 | 317 |
Near CHP Screen 376 | 35. 1 7.4 | | 4

Stack Emission Monitoring Report (Average Value)

Name of the Stack

mg/Nm?

Pumcu!ut; Matters

ESP

]

515
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I he Member Secretan,

Meghalaya State pollution Control Board.
"ARDEN" Lumpyngad.

Shillong-793014

Dear Sir,

'he Environmental Statement for the financial vear ending 31* March 2013 1s enclosed for yout
kind please.

Thanking You.

Yours sincerely,

onsaha

{M.’VJ(. ageswara Rao)
\ President

Encl: As above

CC : Environment Engincer
Central Pollution Control Board
North Eastern Zonal Office
Shillong 793014

98
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REIIAY AN
isce rule 14)
1 arsnmental Statement o the Tinancial sear ending the Y "March, 2018,

PART-A
| Name and address of the owner/occupier of the industry operation or process.

Shyvam Century Ferrous Ld.
Owner Sn Sajjan Bhajanka
6Lyons Range, 1" Floor
Kolkata-700001

2 Industry category : Large Scale.

3 Production Capacity : Ferro Silicon 21600 MTPA (After Expansion of one -9MVA Furnace )
4 Year of establishment : 2001

S Date of last environmental statement submitted : 17" April,2014.

PART-B
Water and Raw Material Consumption.
1. Water consumption m3/d

Process: None

Cooling: 957.9 m3/day for 24 hrs. running
Domestic: 62.83 m3/day.



4005

100

O aw N cansumption
e of Raw materal Name ot the Product Consumption o1 Rav

Matenal per MT o Allos

2012-13 2013-14 2014-15
Quarts Ferro Silicon 1.870 1.820 1.801
Charcoal Ferro Silicon 0.886 0.558 0.227
Mill Scale Ferro Silicon 0.303 0.340 0.355
Metallurgical Coke Ferro Silicon 0.504 0.655 0.573
Scrap Ferro Silicon NIL NIL NIL
Steam Coal Ferro Silicon 0.066 NIL NIL
Super Screen Coal Ferro Silicon NIL NIL 0.163
Chocolate Coal Ferro Silicon 0.018 0.023 0.132
Dolomite Ferro Siligon 0.001 0.002 NIL
Fire Wood Ferro Silicon 0.001 0.003 NIL
Wood Blocks Ferro Silicon 0.028 0.033 0.211
Flour Spar Ferro Silicon 0.002 0.002 NIL

PART-C

Pollution Discharged to Environment/Unit of output.

Pollutants

Quantity of Pollutants (Concentration of Pollutants in [Percentage of Variation from prescrib
Standards with reason

Discharged mass/MT |Discharges

Water

Alr

No effluent Discharge Not Applicable

50mg per nm3 FeSi : SiO2 85%, SO2 3%

PART-D
HAZARDOUS WASTES

Hazardous Wastes

From Process (Waste Oil)
From Pollution Control Facilities

Total Quantity (Lts)

2013-14
1800 NIL

2014-15

PART-E .
SOLID WASTES

a) From Process (Slag production)
b) From Pollution Facilities

Total Quantity (MT)

2012-13
449.340

c¢) Quantity Re-cycled or re-utilised within the unit

Sold (Slag Despatched)
Disposed
d) Fly Ash (Despatched/ sold)

504.000

11512.290 13191.00 7007.00 (sold to CMCL, .

2013-14  2014-15
76727  515.00

................

756.00 500.00 (Sold to different party
---------- across India)

Guwahati,Grinding Unit,Gopinath
Bordoloi Road, Chamta Pathar,
Sonapur, Kamrup, Assam

Ihey require for making

of PPC Cement
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PART-)
Ferrous Silicate Slag produced, during production of Ferro Stlicon is 34.7 Ky per M| ot Alloy.,
Ferrous Sillicate slag having sale value in the market, so segregated as per requirement and sold.

COMPOSITION:
I‘errous Silicate Slag: Si02.54%

PART-G
l'owards pollution abatement an efficient pollution control unit has been installed.
Cost factor of running the pollution control unit per MT of finished product works out to Rs.480/-
PART-H
Smooth operation of submerged &rc furnaces are dependent on un —interrupted quality power
supply round the clock, in turn which ensures minimum gas evolution hence no pollution. Due to
interruptions sometimes furnace become wild which results in more of gas evolution. To come out
of this situation, Adequate green cover is maintained to achieve a balance in oxygen & carbon-di-
oxide level in the air.
PART-]

Measures taken up to maintain Proper working environment:

1. Adequate green cover is maintained.

2. Filtering facilities have been installed, to provide potable drinking water to personnel.

3. Employees are covered under ES] Scheme and are getting medical checkup regularly.

4. First Aid Box and proper safety gears such as nose-mask, goggles and helmets are made
available to employees.

qu.kn
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Sub : Information of installation of Water Meter-regarding (Action taken report)

SL.No | Water Meter Source of | Make of the Meter Year of
water Installation
1 Domestic purpose Bore well Sensus Group September 2007
2 Industrial Cooling River Toshinwal Systems and April 2008
(Ferro Alloys) Instrument Pvt Ltd
3 Industrial Cocling River Minol Group September 2007
(Captive Power
Plant)
q Industrial Purpose River Toshinwal Systems and January 2007
(Captive Power Instrument Pvt Ltd
Plant) 3

T VA T

‘_'—_______._-—-—_——-
MVK Nageswara Rao

Chief Executive Officer

102
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4008

ail _1». !&.552’_5.@_

arncenturyfertous.com ‘Website -

WWW. shggmcemurﬂerruus .com

CIN- U27310ML2011PLCOO8S78

SCHPER/2015-16-1
Aprd 2016

Lember Secretary,

/=y aaya State Pollution Control Board

(v Lultipyngngad,

oG - 793014,

Lnvironmental Statement for the financial year ending 31°% March 2016

¢ 2 103
Y ITUry ¢ ti"’i._,.' Lta.
P # f ;
o knaliehriat, bt East Jaintia Hills, Meghalaya ~ 793210, Phone No- 03655- 27821516/18

inental Statement for the financial year ending 31° March 2016 is enciosed for

perusal please

neereary
eswara Rag
f“H‘r'C‘_
AN d00ve

nvioiment Engineer
“Nural Poliution Control Board
sty b dStv':I'ﬂ Zonal Office
lony-79 ‘1' 14

R 4
4 Rajaliagd

satyam Towers, 3

<0 Cement Manufacturing Co Ltd, Mayur Gasgen, /
NG-U3b1 24612215/16/17, Fax : 0361 2462.17

AN IS0 300 Certified Company

Byrminar eghalaye 793101, Fo e -5430108851
3 Alipore Auag, 1" Four, Unit Mo, 98, kolkata = 700 027, P

2" fluor, Opp. Rajiv Bhawan, G § Rosc, Guwahat

No- 032 2448 4169/170/695 Fan 033 2448 3168
131005
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(FORM - \'}'
(See rule 14)
tavisonmental Statement for the financial year ending the 31™ March, 2016.
PART - A

< address of the owner/occupier of the industry operation or process
Shyam Centuny Ferrous Lid. )
Cive ey St Sagjan Bbhajanka
O Lyons Range. 1" Floor

Kolkata -~ 700001

v vatewony - Large Scale
o Capaaity s Ferro Silicon 21600 MTPA ( After Expansion of one - 9 MV A Fumnace
Iseinem YN

IN 1 -\,‘.!;il stalemiem submitted: :lﬁh f\pl’il. 2”' 5
Part - B
Woton and Raw Material € wnsumption.
Wl comsumpuon ma/d

Jus tor 24 hes, l{u'mm-.:-.

s Mool consumption

Namie of product Consumption of Raw
Material per MT of Alloy
=013-14  2014-15  2015-i6

Lo Sihieon 1 877 1.801} 1.774
o S 1453 U 1u7 )
Lerto Silivot RS {335 IR
Les o salicon 074 0014 045
Ferro Sidicon Nil Nil Nif
Ferro Silicon Nl Nil 003
ferro Stlicon Nil U.1%7 U 340
Ferro Silicon 1.024 0.132 0131
tenae Silicon 0.002 Nil Nii
L erro Sifivon U003 Nil Nil
Lerro Silicon U034 0.21! 0.302
I erro Silicon N Nil Nl
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PART - C
v sed o Favironment unit of output N S s
Pediady of pollutants Concentration of+-pollutants in ,' Percentage of variation from
isclarged mass MT discharges | prescribed Standards with re
—_— T — — e e —— e
ethuent Discharge Not Applicable —
R FeSi - Si0O2 85%.802 3% e
r e —— e
PART-D

_HAZARDOUS WASTES _
Total Quantity (1 trs)
2014-15  2015-16

From focess (Waste Oil) Nil 2000
. : i Control I-uuililius

----- -———

PART - I
SOLID WASTES
Fotal Quantity (kg)
2013-14 2014-15 2015-16
767.27  515.00

tesed within the it

756.00  500.00  570(50ld 10 different party
m—eme eeee. =we==- across India)
ched Suld 13505.273 713140 7793 (sold o CMCL, Ghy
grinding uni Gopinath
Bordolor Koud.C hamia
Pathar Sonapur Kamruj,
Assain.They require for
Making of PPC Cemem
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PART - F¥
S produced. daring production of Ferro Silicon is 36 kg per M1 of Alloy. Ferrous
v sale value inthe market, so segregated as per requirement and sold.
SMTON

Sthicate Slag: Si02, 54%

PART -G
i abatement an efficient pollution control unit has been installed.
< nning the pollution control unit per MT of finished product works out to Rs. 49()/-

PART - H
ik submerged are lurnaces are dependent on un-interrupted quality power supply
(o which ensures minimum gas evolution hence no pollution. Due to interruptions
v become wild which results in more of gas evolution. To come out of this situation.
vt supply has o be ensured,
vver s maintained o achieve a bulance in oxygen & carbon-di-oxide level in the air.

PART -1
deasa o hci-up o maintain proper working environment:

~owCCUNeT s maintained.
- athinies have been installed. 1o provide potable drinking water to personne
ceovered under EST Scheme and are getting medical checkup regulariy.

1

A proper salety gears such as nose-mask. poggles and helmets are made available to
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sub intormation of installation of Water Meter-regarding (Action taken report)

sLNO - water Meter "Source of | Make of the Meter [ Year of )
water | Installation

nestic purpose | Barewell | Sensus Group September 2007
| | |
=== I | PR SRS {
Laustrial Cooling | River Toshinwal Systems and April 2008 |
) Alloys) | | Instrument Pvt Ltd _ o

wstrial Cooling River Minol Group September 2007

(ve Power

:trial Purpose River Toshinwal Systems and January 2007
ulive Power Instrument Pvt Ltd :i

VIV Napeswarica Rao
¢ hiel Ioaevuuve Olticer
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Shyam Century Ferrous Ltd. 108

q.d O!P ce. Vil .umshnong ru: ’\h-ﬂl&hlili Disi. Lalll.ﬂntla Hills, Moghalaya - IHSZID "'"0"“ N”' UIIGu 21021 /I,

% 03655278217, E-mall 1D .mr.-;,@m|1ul-nt1ummmwchliu mihnmunmuinrrum LU
CIN- U27310ML2011PLCO0BS578

i . ) ]

ya olot Gontiol deard

Sut RETURN

cwith auly filled in Form-3 Form-4, Form-13& Form-13(Hazard:

fest) feic e veaLI016: hh.w { fofe b ¥ hrfm v 2.0(6 £2 /(9

ng you

Woa SHICEIR!

~AMNTGTVE
- ” s

YUM ‘v.t{.Nagcswam Rao)

|

! Chiel Execulive Otiicer

too e no-094

Oifice & Works
Corpurate Offe
Guwahati Oftice

EPIP, Ra;aB.g,an gyrathat, Meghalaya 793101, Ph: No -9436108851
Satyam lewe-s, 3 Alipore Road, 1 Floor, Unit No, 98, Kolkata — 700 027, Ph: No- 033 2443 4169/170/693, iua 033 243H 4104,

Cfo Ceraent oo sulocturing Co Lid, Mayur Garden, 2 Floor, Opp. Rajlv Bhawan, € § Rowd, Guwahati 781005
Fre Ho-01%. Saei22iWIgY, Fas (0361 2462217

AN 150 9001 Certified Company
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(FORM - v)
(See rule14)
Lnvironmeny) Statement for (he finanelﬁl"’-_';{dm‘ ending the 31" March, 207,
PART - A

N and address of e Dwner'oceupier of he industry operation or Process |
Shyam Century Ferrous L1d
Owner; Sri. Sajjan Bhajank;
O Lyons Range, 1 I'loo;
Kolkata - 700001

STV TR Calegony - Luree Scale,

Froduction ( PR Eerro Silicon 21600 MTPA (After Expansion of one - 9 M\ Furnace
vear ol establishigen 2001

Late ot the last oy tetimental staement submitted: ik May. 20106,

Part-B
Water and Raw Muterial {‘unsumpiiun.
Water consumption m3/d
i']\‘k':.'k._\ \"U”L'.

Looling: 1224.00 m day for 24 hrs, running.
PDomestic: 65,93 1 chay
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PART - B
iy Material consumpuion
Raw material Nawe of product Consumption of Raw

~Material per M1 of Alloy
2014-153 201316 2u]

QITI P [ erro Sihicon 1.801] [.774 1 7953
Charcoal Ferro Silicon 0.197 0001 NI
[am Coke Ferro Silicon Nil Nil 0.111
un Coke Gr-ll terro Silicon Nil Nil U.4-:ji
fill Neak terro Silicon 0.355 0.36Y 0.415
vctabiereiead L ok sreo Sthieon 0.614 U487 Nil
Steam Lerro Silicon Nil 0.032 Nil
Super Screen Coal lerro Silicon S 187 0.340 03 78
Screen Coal Dust I'erro Silicon Nil Nil Nil
Chocalate Coald I“erro Silicon 0.132 0.131 Nil
Fire Wound terro Silicon Nil Nil Nil _
Woud Blocks Ferro Silicon 0.211 0.302 .30

PART - C

Pollution Discharged to Environment/unit of output

llutans . Quantity ol pollutants Concentration of pollutants in Percemage of \ anation &
Discharged mass M1 discharges prescribed Standards with
W ule No ellluent s harge Not Applicable
\it SUmg per nm FeSi: Si02 85%.S02 3¢,
| R

PART -D
HAZARDOUS WASTES
kicandous Wastes Fotal Quantity (1104
2015-16 2016-17

From Process  (Waste Oil) , 1000 Lo

From Pollunon Control bacilities

PART - L
SOLID WASTES
e ) m—_'_f_oml- Quﬁnl‘ihl‘\ _L_l\_;_:}
201413 2015-16 2016
b Erom Process (Slae) M15.00 332 3783

z & 1) 11 . ]
o rom Pollut a becilite s

rdaBty Ke-cxeled or ie-utiised within the wiit

h_gltl 500.00 3570 380 (sold s different P
i R TSI St paine R across ladiag
di iy Ash thespatehed Sold) T131.40 7793 14439 (sold to CAIC L. .

grinding unit,Gopmar!,
Bordoloi Road,Chany
PatharSonapur. Kao o
\ssam. They require g,

A Making of PPC (canas
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PART - F lon Ferrs
. ' w34 I f o 0 ape | 0 | 'I'I'UH
Cenous Sullicate Slag: produced, during production of Perro Silicon is 30 kg per M| ‘. [ Alloy e
Stllicate slag having sale value in the market. $0 segregated as per requireiment ind sol .

* COMPOSIHTION
Ferrous Stheane Slag: SiQ2. 54%

PART -G
Lowards pollution abatement an efficient pollution contro! unit has been installed. )
Costlactor ol runming the pollution control unit per MT of finished product works out 10 s 500 -
PART - H _ |
ubmerged are furnaces are dependent on un-interrupted qualits power supply
wound the cloek. wwirn which ensures mmimum gas evolution hence no pollution. Duc w interruptio;
Wit urnace become wild which results in more of gas evolution, To come out o1 i
CEaupply has w be ensured.
CILCov s ainained 10 achieve

Smooth operation ol

SIRCHINTIN
stable clectiicul pos

Adequate gre a balance in oxygen & carbon-di-oxide level in the ain

PART -1

Measures mken-up (o maintain proper working environment:
VECUC dreen convet i~ maintained

- Filtering tacilities hay e been inst

hmployees are ¢o

il st

alled. 10 provide potable dri nking water to personne|
seired under ESI Scheme and are getting medical checlup regulaly

vid Box and proped salety pears such as nose-mask, goggles and helmets ¢ e avarluble (o

- »(Kﬁf”ﬂ"‘tif’w

] (‘II!IL'J‘]:.\'.UL'l.Hi\L‘ QOtfice

\“\|| 1[\]‘\ (S
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<ub: Information of  installation of Water Meter-regarding (Action taken Report)

Year ol

LA | Installation
Sensus Group September 2007

Make of Meter

Toshinwal Systems and | April -2008
instrument PvtLtd |

Minol Group ' September 2007

S No Water Meter Source of |
wiler [
| Domestic purpose Borewell
2 Industrial Cooling, River
Industrial Covling River
(Captne PPower I
Py -
4 industrial River

Purpose(Captive
Power Plant) !

| &
Il S
e~/ e
VoK Nagewara Rao

hiet Executive Office:

Toshinwal Systcm_s_"a_l_id | J:ihu:lr_v» 2007
instrument PvtLtd J
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e

Regd. Office.; Vill:Lumshnong, PO: Khallehrlat, Dist. East Jaintia Hills, Meyghalaya = 793210, Phonu No- 036552782 15/16/18,

Fax 03655278217, L-mall 1D -jnvestora@shypmeenturyorrous,com, Wobslte ~ www.shyameonturylerrous.com

CIN-U27310M12011PLCOOAS YL

Reb ol scr /MSPCB/2018-19/01
atod | Apnil 2018

The Member Secretary

Wiephalayva State Pollution Control Board
ARDEN Lumpyngngad,

Shillong- 793014

-

Lar S

ube Lovionmental Statement for the financial year ending 31" March 2018

Hhe bnvionmental Statement for the financial year ending 31" March 2018 is enclosed for

Jur kimd perusal please.

Thanking you
rours sicerely " {
' Y CENTURY FERROUS LTD
/,: W o~y
_}\ / } jﬁ\_“/\- Authorise o Signatory
M. Ramakrishna
Advisor HR

Enclosed as above

Co Environmental Engineer
Central Pollution Control Board
Nortl Eastern Zonal Office

Office & Works  : EPIP, Rajabagan, Byrnihat, Meghalays -793101, Ph: No -9436102851
Corpurate Office : Satyam Towels, 3 Alipore Road, 1* Floor, Unit No. 9B, Kolkata - 700 027, Ph: No- 033 2448 4169/170/693, Fax : 033 2448 4168,
Guwahatl Uffice = C/o Cement Manufacturing Co Ltd, Mayur Garden, 2 Flour, Opp. Rajiv Bhawan, G S Road, Guwahati -781005

P No-D361 24612215%/16/17, Fax : 0361 2462217
AN I50 9001 Lerditied Company
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(FORM —-V)
(See rule 14)
I oy ironmental Statement tor the financial year ending the 317 March, 2018.

PART - A

Shyam Century Ferrous Ltd
Owner: Sri. Sajjan Bhajanka
6 Lyons Range. 1* Floor
Kolkata - 700001

Industr s category: Large Scale.

Producion Capacity: Ferro Silicon 21600 MTPA (After Expansion ofone -9 MVA Furnace)
Y car o1 establishment: 2001,

Dute of the fast environmental statement subimitted: L April. 2017.

Part - B
Woater and Raw Material Consumption.

Woater consumption m3/d

Process: Nane,

Cooline: 916.94 m¥/day for 24 hrs. running.
Domestic: 37.01 m¥/day.

&

 FERROUS LTD |1

For M/S SHYAM CENT
r; { i

s

author ed Signatory
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_ PART -1
Hicate Shag produecd, during production of Ferro Silicon is 44,5 kg per M1 ot Alloy Ferrous
X s v sale value i the market, so sopregated as per requirément and sold

CUNTPONTTHON:
ous Sihieate Slag: Si02, 54%

PART - G
ds pollution abatement an efficient pollution control unit has been installed.

1

Cont lactor ol runing the pollution control unit per M of finished product works out to Rs. 500/

PART - H
aperation of submerged are furnaces are dependent on un-interrupted quality power supply
- cloch o wrn which ensures minimum gas evolution hence no pollution. Due to interruptions .
s Turnace become wild which resubts in more of gas evolution: To come out of this situation.
ble cloctieal power supply has 1o be ensured.
Weguate wiven cover is maintained 1o achieve a balunce in oxygen & carbon-di-oxide fevel i the air.

PART -
Mesures trhen-up to maintain proper working ¢nvironment:

(W green cover is maintained,
Chilerng tacilivies have been installed, 1w provide potable drinking water (o personnel.
s~ wre covered under ESI Scheme and aie getling medical checkup regularly .

Bos and proper salety gears such as nose-mask. goggles and helinets are mage available w

For WiS SHY_%%E‘{ FERROUSLTD

Auther sed Signatory
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Ravw Vaterial consumption

b \ ) S . !
S el IRaw material Nume vl Product Consumption of Riw
' ]
Materinl per MT o Alloy
AL S«lty 01617 2017-1K

Lun lerro Silicon o il | 193 I N1
Charcoad ¢ Famil Nadu) Ierro.Silicon 0001 NI (.00
LA Lok FFerro Silicon NI 0011 0,301
b ol Gl Ferro Silicon Nil (), elel 0.204
VSl Ferro Silicon 0,460 RN (0.413

Mot al Coke Ferro Siligon 0487 Nil NIl

Steain Conl Ferra Stlicon 0,042 NI N

SUpar Sergen Coul Ferro Silieon (. 340 0478 044

Chocatae Coal I'erro Sthicon IR Nil Nil

e Woud lerro Silicon NIl Nil NIl

Woud Blocks FFerro Silicon (), 402 0,307 (0,312

. PART - ('
otltuton Diseharged o Enviconment/unit of output _ o
Pollutants  Quantity of pollutants Congentration of pollutants in I’n-rw;'l_mq.u.' -.lr \.lrluunnlll'um
[\“c_l];u-t\p\l muass’MN | \Ii,-"cl]n”,[\-h ‘ [III'I.'HL‘I:H]L'J Stapdurds with reas
W st No elfluent Diseharge Not Applicable
\1t SOmg per nm'® [FeSiSI02 §3%,802 3% /
PART =D
HAZARDOUS WASTIEES
Hazrdous Waustes ‘ ' Totd Quantity (1.tes)
20006=17 200718

From Process (Waste Qil) NI L1 Dreams <2000 KTts
From Pollunon Control Facilities T

PART - Iy
SOLID AWASTES
Fotal Quantity (M)
200510 201617 201718
a) From Process (Shg) ‘ 552 378 5 03
b From Pallunon Facilities

Uty Ko oveled arresutihsed waithin the unit

Suld S0 180 63| (sold 1o different part
Disposedd cmans iR ueross i)
) I ASh EDes e hwed/Sold ) 1793 el 349 11200 Cvold o CNICT, Cily

RO an Copiath
Bovdolof Road.Clhami
Pathar,Sanapar. Kamrup,
Assin Fhey require for
Making of PEC Coment

For MG SHYAM CENTURY FERROUS L1
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&Vam Century Ferrous Ltd.

Regd. Office : vill, ;
ce : Vill. : Lumshnong, PO : Khalichriat, Dist. East Jaintla Hills, Meghalaya - 793210, Phone No : 036552782 1516/18,

Fax : 03655-
655-278217, E-mail ID : Investors@shyameenturyferrous.com, Website : wwwishyameenturyferrous.com

CIN : L27310ML2011PLC0O08578

Ref:HR/SCF/MSPCB/2019-20/01
Dated:: 6" April’2019

Ihe Member Secretary
Meghalaya State Pollution Control Board

ARDEN Lumpyngngad,
Shillong-793014

Dear Sir,

sub-Environmental Statement for the financial year ending 31" March 2019

The Environmental Statement for the financial year ending 31" March 2019 is enclosed for

vour kind perusal please.

Thanking you
Central Pollution C
ontrol Board
- [ﬂaﬂ: Freemery ae of Rre - ve309y
egional Direclorate - North East, Shillung - P83014

Yours sincerely e
. 49 Q4 Srary aRady saray
, IRd TTHR
Ministry o Environment, Forest & Climate Change, Go -
For M/S Shyam Century Ferrous Ltd i, e
RECEIPT NO ... 5K s lnreeq
DATED ................ P05 9
J . ‘.’-"‘-—-—-’ LI R L P P
M.Ramakrishna

Advisor-HR

Enclosed as above
Cc Environmental Engineer
Central Pollution Control Board

North Eastern Zonal Office

: EPIP, Rajabagan, Byrnihat, Meghalaya - 793101, Ph. No. : 9436108851
Corporate Office : Satyam Towers, 3 Alipore Road, 1*Floor, Unit No. 9B, Kolkata—700 027, Ph. No. : 033 2448 4169/170/693, Fax : 033 24484168

Guwahati Office : C/o Cement Manufacturing Co. Ltd., Mayur Garden, 2 Floor, Opp. Rajiv Bhawan, G.S. Road, Guwahati - 781005

Ph. No. : 0361 24612215/16/17, Fax : 0361 2462217
AN 150 8001 Certified Company

Office & Works
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/Shyam Century Ferrous Ltd.

Regd. Office : Vill. : Lumshnong, PO : Khaliehriat, Dist. East Jaintia Hills, Meghalaya — 793210, Phone No : 03655-27821516/18,

Fax : 03655-278217, E-mail ID : investors@shyamcenturyferrous.com, Website : www.shyamcenturyferrous.com
CIN : L27310ML2011PLCO08578

Ref:HR/SCF/MSPCB/2019-20/01
Dated:: 6" April’2019

The Member Secretary

Meghalaya State Pollution Control Board
ARDEN Lumpyngngad,

Shillong-793014

Dear Sir,

Sub-Return

Enclosed please find herewith duly filled in Form-3, Form-4 & Form-13 for the year 2018-19.

Thanking you

Centra! Pollution Control Board

Yours sincerely e Fr3wre TR T4 RIET - 13309y
For M/S Shyam Century Ferrous Ltd Regional Directorate - North East, Shillong - P93014
,-) 4RV, I U4 TG IRE Hared, AR TR
_ Ministry of Environment, Forest & Climate Change, Gowl. of India
— RECEIPT NO thera
M.Ramakrishna
Advisor-HR DATED .o D Zmd Fe st
Mohb-7 07 o=l
0 9850 264 éﬂ’@féﬁ‘:‘-@
ramakrishna@starcement.co.in A ’__\g‘\;\
‘9 +4r 'l'
(A
3 12);
\"‘. ) t'.:“
Enclosed as above C\:‘;;_;\?'A A
A o T S
Cc  Environmental Engineer ":i{g:_‘g:;f‘

Central Pollution Control Board
North Eastern Zonal Office

Office & Works : EPIP, Rajabagan, Byrnihat, Meghalaya - 793101, Ph. No. : 9436108851
Corporate Office : Satyam Towers, 3 Alipore Road, 1*Floor, Unit No. 9B, Kolkata—700 027, Ph. No. : 033 2448 4169/170/693, Fax : 033 2448 4168
Guwahati Office ; C/o Cement Manufacturing Co. Ltd., Mayur Garden, 2" Floor, Opp. Rajiv Bhawan, G.S. Road, Guwahati - 781005
Ph. No. : 0361 24612215/16/17, Fax : 0361 2462217
AN 150 9001 Certified Company
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Green Valliey Industries Limited 119

CIN NO.: U26942ML2007PLC008273

To
/ﬂé\dember Secretary Date: 20" August, 2016
~ Meghalaya State Pollution Control Board

ARDEN, LUMPYNGNGAD
Shillong-793014

Sub: Environmental Statement for the financial year 2015-16

Sir,
Enclosed please find herewith the “Environmental Statement in Form V for the financial year

2015-16.This is for your kind information and record please.

Thanking you

Yours Sincerely,

For Green Valliey Industries Limited
<1
|

%\W\% ‘

’/E:]-._- r_u. :‘ -

e PULEVEIOy

s’ N TN
/ AN

~

G

Guwahati Office : 4th Floor, LB Plaza, G. S. Road, Bhangagarh, Guwahati - 781 005, T +91 361 2465481 /82/83/84
Regd. Office and Piant : Vill. Nongsning, P.O. Chiehruphi, PS. Khliehriat, Dist. Jaintia Hills , Meghalaya - 793 200
Group Corporate Office : 602 ‘LORDS' 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +91 33 22828307
E : info@greenvalliey.com

A GNG GROUP COMPANY
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Green Valliey Industries Limited

FORM - V
(See Rule 14)

ENVIRONMENTAL STATEM ENT
FOR THE FINANCIAL YEAR ENDING THE 31° MARCH 2016

PART-A
i I [ Name and Address of the Owner / ’ : | Shri Vineet Agarwal =
| | Occupier of Industry. Operation or Green Valliey Industries Limited
- Process . Village — Nongsning 1|
' ' Post Office — Chichruphi '
: ! - PS. Khalichriat. Dist - Jaintia Hills ‘
| | J Pin — 793200, Meghalaya =
| 2 | Industry Category Primary (STC Code):; | : | Cement Manufacturing Plant 1
L | Secondary (SIC Code} _ , ,
+ 3 Production Capacity } © | 2600 TPD (Presently operating at |
i- 1300TPD) ]
v 4 | Year of Establishment : 12010 _:
5 | Date of the Last Environmental 4 ] 20/08/2016 r
_ Statement Submitted s [ ] |
PART-B
WATER AND RAW MATERIAL CONSUMP] 1ON
5 Water Consumption (1113!da_\-}; 2015 -16
Process : 76.4] {m"/day}
Cooling
Domestic : 33.30 (m']/day}
 Name of products Process/Cooling water consumption per unit of product output |
During the previous During the Current ,'
W, £ Financial year (2014-15) Financial vear (2015-16) __‘!
_ _ 4N = ) B
| Clinker 133.81 L/IMT _ 7571 LIMT
_Cement 134.31 LIMT 71.94 L/MT ]

VG

120

i 83 /84, www.greenvalliey.com
- laza, G.S. Road, Bhangagarh, Guwahati-781005, T +91 361 24@5431 1821
ki orﬁn?g:g;f:;k? glaait : Vill. Nongsning, ggg Chiehruphi, PS. Khliehriat, Dist. Jaintia Hills, Meghalaya - 793 200

Group Corporate Office : 602 ‘LORDS' 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +91 33 22828307
A GNG GROUP COMPANY TN . U2R942ML 200701 CNO8273
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D Green Valliey Industries Limited

CIN NO.: U26342ML2007PLC008273

I1. Raw Material Consumption:

¢

| S.N | *Name of raw | Name of Consumption of raw material per unit of
materials products product out put J
During the previous | During the Current |
Financial year Financial year
i i | (2014-15) (2015-16)
I [LimeStone | Clinker | 1.318 i 1.27
2 Shale Clinker | 0.019 | -
3 Iron ore _ Clinker 0.006 -
4 | Sand Stone Clinker 0.018 0.02
5 | Sand Clinker 0.003 -
6 Clay Clinker 0.220 ) 0.21 |
7 Clay black Clinker | - 0.08 R
8 Laterite Clinker 0.0001 -
9 | Gypsum Cement 0.006 0.01
10 | Fly Ash | Cement | 0.179 | 0.18
- * Industry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries have to name the raw materials used.

N ©

Guwahati Office : 4th Fioor, LB Plaza, G. S. Road, Bhangagarh, Guwahati - 781 005, T +91 361 2465481 /82 /83 / 84
Regd. Office and Plant : Vill. Nongsning, P.O. Chiehruphi, PS. Khiiehriat, Dist. Jaintia Hills , Meghalaya - 793 200
Group Corporate Office : 602 'LORDS' 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +91 33 22828307
E : info@greenvalliey com
A GNG GROUP COMPANY

121
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Green Valliey Industries Limited

CIN NO.. U26942ML2007PLC008273

PART-C

POLLUTION DISCHARGED TO ENVIRONMENT/ UNIT OF QUTPUT

(Parameters as Specified in the Consent Issucd)

Pollution

Quantity of pollutants Concentration of
Discharged (mass/day) Pollutants
in discharge
(mass/volume)

a Water

Percentage of
variation from
Prescribed
standards with
reasons

industrial waste water generation from plant process: water used only for

: \ 1 |
As the plant is being operated on dry process technology, There is no ‘
|

cooling which is recycled back into the system.

The waste water generated from the office toilet and mess is being

disposed off in soak pit via septic tank.

b Air

Ambient Air Quality at Plant Boundary : all values in

pg/m3
Location PMy | PM;s | SOx | NOx

Near Cuest 66.7 | 195 12 215
House
[NearCCR__ 189 |31 [167 |23
Near 59 216 1 17
Temporary

Residence

Qtr {

Noise level at Plant boundary

Sl No. | Location Noise in Leqg [dB(A)]
SN ) Day | Night
1 | Main Gate of the 55.3 452
plant - |
{2 HOD Bilock | 542 446
|3 StaffColony | 58.3 50.4

Stack Emission level

The ambient air |
quality and stack
emission value

are

well within the .
prescribed limits !
stipulated by '
concerned
regulatory !
authorities.

SIN Name of the SPM Cone
stack (mg/Nm*)
1 Kiln & Raw Mill 400
2 Coal Mill BF 38.5
3 Cooler ESP 3.30
4 . Cement Mill BF 30.0
5 Lime Stone 286
Crusher

Guwahati Office : 4th Floor, LB Plaza, G. S.
Regd. Office and Plant : Vill. N
Group Corporate Office : 602 'LORDS'

ongsning,
7/1 Lord Sinha Road, Kolkata - 700 071, T

E : info@greenvalliey.com
A GNG GROUP COMPANY

Road, Bhangagarh, Guwahati - 781 005, T +91 361 2465481 /82/83 /84
P O. Chighruphi, P5. Khliehriat, Dist. Jaintia Hills , Meghalaya - 793 200
+91 33 22827367 / 7368, F +91 33 22828307
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2
Green Valliey Industries Limited

CIN NO.: U26942ML2007PLCO008273

PART-D

HAazARDOUS WASTES

[As Specified under the Hazardous Waste (Management and Handling) Rules, 1989 (as

amended))

SN | Hazardous waste X

Total quantity (Kg) ]

' During the previous

During the Current "

a | From Process

| Financial year (2014-15) | Financial year (2015-16)

Used/Waste Oil * | NIL NIL
Used Grease * | 6300 kg 3220Kg
b From Pollution control NIL NIL
facilities

* All the quantities of waste / used oil are come out from different gear
applications and bearings. Periodically sold to CPCB Authorised vendor.

PART-E

SOLID WASTES

'S.N Solid waste | Total quantity (Kg)
i During the previous During the Current
' Financial year Financial year
| (2014-15) (2015-16)
a | From Process NI NIL
b | From Pollution control ' NIL NIL
| facilities
¢ | (1) Quantity recycled or re- | NIL NIL
utilized within the unit.
(2) Sold N NIL
(3) Disposed | NIL NIL
PART-F

Please specify the characterizations (in terms of composition of quantum) of
hazardous as well as solid wastes and indicate disposal practice adopted for both these

categories of wastes,

Cement manufacturing is based on “Dry Process”. No Hazardous waste is generated
from the process except used oil and grease which is drained from Machineries / Equipments,
The used oil and grease will be sold out to the CPCB authorized recycler.

Guwahati Office : 4th Floor, LB Plaza, G. S. Road, Bhangagarh, Guwahati - 781 005, T +91 361 2465481 /82 /83 /84
Regd. Office and Plant : Vill. Nongsning, P.O. Chiehruphi, PS. Khiiehriat, Dist. Jaintia Hills ,

S

6

- 793 200

123

Group Corporate Office : 602 'LORDS’ 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +91 33 22828307

E : info@greenvalliey.com

A GNG GROUP COMPANY
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Green Valliey Industries Limited

CIN NO.. U26942ML2007PLC008273

124

PART-G

Impact of the pollution abatement measures taken on conservation of natural
resources and on the cost of production.

The Unit is being operated on drv process technology, which is cost effective and
environmentally clean technology. The plant is cquipped with state-of-the-art Air Pollution
Control devices such ESP, RABH. Jet Pulse Filters ete designed to control the emission level
below 50 mg/NM3 from any of the stacks installed at our plant. In addition, we are managing
the ambient SPM level below the preseribed levels by way of putting up Jet Pulse Filters at
each of the transfer points and water sprinklers. All these systems have proved to be verv
effective in arresting and putting back the recovered material into the production line thus
preventing the precious raw material, intermediate & finished products from getting lost in
the atmosphere. Thus, the pollution abatement practices adopted by us save precious raw
material/ product and help in conserving valuable natural resources and controlling the
impact on production cosl.

PART-H

Additional measures/investment proposal for environmental protection including abatement
of pollution, prevention of pollution

Green belt development and tree plantation is our ongoing process. We are doing new
plantation to increase the bio-diversity of the area. Plantation will be done in 33% of the total
plant area. More than 7325 plants have been planted in the last financial year (2015-16) and
the survival rate is 73%.

Water tanker is used for spraying water inside the plant area as well as the surrounding arcas
of the plant regularly for dust suppression,

PART-I
Any other particulars for improving the quality of the environment.

The measures adopted as referred in Part G & H are being implemented to improve the
Quality of the environment.

Thanking You

Yours Faithfully
For Green Valligy Industries Limited
=5 -F,‘j".
-

\\,\@ﬂ" 7

Guwahati Office : 4th Ficor, LB Plaza, G. S. Road, Bhangagarh, Guwahali - 781 005, T +01 361 2465481 / 82 / 83 / B4
Regd. Office and Plant : Vill. Nongsning, P.Q, Chiehruphi, PS. Khliehriat, Dist. Jaintia Hills . Meghalaya - 793 200
Group Corporate Office : 602 'LORDS' 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +91 33 22828307
E : info@greenvalliey.com
A GNG GROUP COMPANY

i
L
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Green Valliey Industries Limited

CIN NO.: U26942ML2007PLC008273

25" August, 2017

To,

The Member Secretary,

Meghalaya State Pollution Control Board,

ARDEN, LUMPYNGNGAD

Shillong-793014

Sub: Environmental Statement for the Financial Year 2016-17

Dear Sir,

Please find herewith the enclosed “Environmental Statement in Form-V for the Financial
Year 2016-17",

This is for your kind information and record please.

Thanking you,

Yours Sincerely,
For Green Valliey Industries Limited

Authori
Pawan Kumar Joshi
(General Manager)

%

Guwahati Office : 4th Floor, LB Plaza, G. S. Road, Bhangagarh, Guwahati - 781 005, T +81 361 2465481 /82 /83 / 84
Regd. Office and Plant : Vill. Nongsning, P.O. Chiehruphi, PS. Khliehriat, Disl. East Jaintia Hills, Meghalaya - 793 210
Group Corporate Office : 602 'LORDS' 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +91 33 22828307
E : info@greenvalliey.com

A GNG GROUP COMPANY
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Green Valliey Industries Limited

CIN NO.. U26942ML2007PLC008273
FOrRM -V
(See Rule 14)

ENVIRONMENTAL STATEMENT
FOR THE FINANCIAL YEAR ENDING THE 31> MARCH 2017

PART-A
1 | Name and Address of the Owner / : | Shri Vineet Agarwal o
Occupier of Industry, Operation or Green Valliey Industries Limited
Process Village — Nongsning
Post Office — Chiehruphi i
, PS. Khlichriat. Dist — Jaintia Hills ‘
i L Meghalaya . Pin — 793200
2 | Industry Category Primary (STC :  Cement Manufacturing Plant
' Code); Secondary (SIC Code) _ |
3 | Production Capacity : | 2600 TPD (Presently operating at
AR 1300 TPD) |
4 | Year of Establishment . 2010 B
5 | Date of the Last Environmental 1 124.08.2016 |
| Statement Submitted . i
PART-B

WATER AND RAW MATERIAL CONSUMPTION

L Water Consumption (m*/day): 2016 -17
Process } - 115.88 (m’/day)
Cooling
Domestic : 50.08 (m*/day)

Name of products Process/Cooling water consumption per unit of product output |
During the previous During the Current i
Financial vear (2015-16) Financial vear (2016-17) !

(1) *r (2)

 Clinker 5.7 LIMT 110.32 L/MT
Cement 71.94 L/MT [' 100.80 L/MT

G

Guwahati Office : 4th Floor, LB Plaza, G. S. Road, Bhangagarh, Guwahati - 781 005, T +91 361 2465481 /82/85 /84
Regd. Office and Plant : Vill. Nengsning, P.O. Chiehruphi, PS. Khliehriat, Dist. East Jaintia Hills, Meghalaya - 783 210
t3roup Corporate Office : 602 'LORDS' 7/1 Lerd Sinha Road, Kolkata - 700 071, T +81 33 22827367 / 7368, F +91 33 22828307
E : info@greenvalliey.com

A GNG GROUP COMPANY
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7 Green Valliey Industries Limited
: 11. Raw

aterial Consumpti
NpNC? U26942ML2007PLC008273
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| S.N | *Name of raw  Name of Consumption of raw material per unit of
materials products product out put
During the previous During the Current
Financial year Financial year
| (2015-16) (2016-17)
1 Lime Stone ~ | Clinker 1.27 1.038
2 Sand Stone - | Clinker - 0.106
Hi- Grade
{3 Overburden | Clinker - 0.157
L4 Sand Stone Clinker 0.02 0.003
5 Clay » | Clinker 0.21 0.178
6 | Clay black Clinker 0.08 0.114
7 Laterite i Clinker - 0.004
8 Gypsum .~ ' Cement 0.01 0.007
9  FlyAsh | Cement B 0.18 | 0.215 i
* Industry may use codes if disclosing det:u]s of raw material would violate contractual
-~ obligations. otherwise all industries have to name the raw materials used.

ENC

Guwahati Office : 4th Floor. LB Piaza. G. S. Road, Bhangagarh, Guwahati - 781 005, T +91 361 2465481 /82 /83/84
Regd. Office and Plant : Vill. Nongsning. P.O. Chiehruphi, PS. Khliehriat, Dist. East Jaintia Hills, Meghalaya - 793 210
Group Corporate Office : 602 ‘LORDS’ 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +91 33 22828307

E : info@greenvalliey.com
A GNG GROUP COMPANY
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Green Valliey Industries Limited

CIN NO.: U269%LCDOBZ?3

POLLUTION DISCHARGED TO ENVIRONMENT/ UNIT OF OUTPUT

(Parameters as Specified in the Consent Issued)

S.N | Pollution | Quantity of pollutants Concentration of Percentage of
Discharged (mass/day) Pollutants variation from
in discharge Prescribed
(mass/volume) standards with
reasons
a | Water | As the plant is being operated on dry process technology, There is no
industrial waste water generation from plant process; water used only for
cooling which is recycled back into the system.

The Effluent Treatment Facility has been provided for treating the effluent

/waste water coming out of domeslic waste.

b Air Ambient Air Quality at Plant Boundary : all values in | The ambient air
- Hg/m3 quality and stack
emission value
Location | PMy | PM3s | SOz | NOy ‘ are
Near Guest | 56.9 | 327 | 124 19.7 well within the
House | prescribed limits
Near CCR |76.2 [37.1 [13.0 [236 | |stipulated by
Near 524 (305 |[10.8 208 concerned
| Temporary Regulatory
Residence | authorities.
LQtr |
Noise level at Plant boundary
SI. [ Location Noise in Leq
No. [dB(A)]
Day Night
1 Main Gate of 63.82 55.4
the plant
2 { HOD Block 61.5 62.9
3 | Staff Colony 68.7 57.4

Stack Emission level

SIN | Name of the stack | SPM Conc. |

| (mg/Nm®)
1 Cooler ESP 25.72
2 Coal Mill B.F. 31.85
3 RABH 37.00
4 | Cement Mill BF 28.59
5 | Primary Crusher 34.70

G

Guwahati Office : 4th Floor, LB Plaza, G. 5. Road, Bhangagarh, Guwahati - 781 005, T +81 361 2465481 /82 / 83/ 84
Regd. Office and Plant : Vill. Nongsning, P.O. Chichruphi, PS. Khliehriat, Dist. East Jaintia Hills, Meghalaya - 793 210
Group Corporate Office : 602 'LORDS’ 7/1 Lord Sinha Road, Kolkata - 700 071, T +81 33 22827367 / 7368, F +91 33 22828307
E : info@greenvalliey.com

A GNG GROUP COMPANY
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Green Valliey Industries Limited
CIN NO.: UZSB%#PLCOO&Z?B

HAZARDOUS WASTES

[As Specified under the Hazardous Waste (Management and Handling) Rules, 1989 (as

amended)]

[S.N Hazardous waste

Total quantity (Kg)

During the previous
Financial year (2015-16)

During the Current
Financial year (2016-17)

a | From Process

Used/Waste Oil * NIL NIL
Used Grease * 3220 Kg NIL
b From Pollution control NIL NIL

facilities

* All the quantities of waste / used oil are come out from different gear applications and
bearings. Periodically sold to CPCB Authorised vendor.

129

PART-E
SoLID WASTES
S.N Solid waste Total quantity (Kg) |
| During the previous During the Current
| Financial year Financial year
S (2015-16) (2016-17)
| a | From Process NIL NIL
b | From Pollution control ' NIL NIL
facilities ;
¢ | (1) Quantity recycled or re- | NIL NIL
utilized within the unit.
(2) Sold TNIL NIL
(3) Disposed { NIL NIL
PART-F

Please specify the characterizations (in terms of composition of quantum) of hazardous as
well as selid wastes and indicate disposal practice adopted for both these categories of
wastes.

Cement manufacturing is based on “Dry Process™. No Hazardous waste is generated from the
process except used oil and grease which is drained from Machineries / Equipments. The
used oil and grease will be sold out to the CPCB authorized recycler.

SN ©

Guwahati Office : 4th Floor, LB Plaza, G. S. Road, Bhangagarh, Guwahati - 781 005, T +81 361 2465481 /82/83 /84
Regd. Office and Plant : Vill. Nongsning, P.0. Chiehruphi, PS. Khliehriat, Dist. East Jaintia Hills, Meghalaya - 793 210
Group Corporate Office : 602 'LORDS’ //1 Lord Sinha Road, Kolkata - 700 071, T +81 33 22827367 / 7368, F +91 33 22828307
E : info@greenvalliey.com

A GNG GROUP COMPANY
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Green Valliey Industries Limited

CIN NO.: U26 07PLC008273

Impact of the pollution abatement measures taken on conservation of natural resources and
on the cost of production.

The Unit is being operated on dry process technology, which is cost effective and
environmentally clean technology. The plant is equipped with state-of-the-art Air Pollution
Control devices such ESP, RABH, Jet Pulse Filters etc designed to control the emission level
below 50 mg/NM3 from any of the stacks installed at our plant. In addition, we are managing
the ambient SPM level below the prescribed levels by way of putting up Jet Pulse Filters at
each of the transfer points and water sprinklers. All these systems have proved to be very
effective in arresting and putting back the recovered material into the production line thus
preventing the precious raw material, intermediate & finished products from getting lost in
the atmosphere. Thus, the pollution abatement practices adopted by us save precious raw
material/ product and help in conserving valuable natural resources and controlling the
impact on production cost.

PART-H
Additional measures/investment proposal for environmental protection including abatement
of pollution, prevention of pollution
Green belt development and tree plantation is our ongoing process. We are doing new
plantation to increase the bio-diversity of the area. Plantation will be done in 33% of the total
plant area. More than 12,000.00 plants have been planted in the last financial year (2016-17)
and the plant survival rate is 72%.
Water tanker is used for spraying water inside the plant area as well as the surrounding areas
of the plant regularly for dust suppression.

PART-I

Any other particulars for improving the quality of the environment.

The measures adopted as referred in Part G & H are being implemented to improve the
Quality of the environment.

Thanking You,

Yours Faithfully,
For Green Va Iig/lndustries Limited.

g

%6

E : info@agreenvalliey.com

A GNG GROUP COMPANY
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Green Valliey Industries Limited

6™ August. 2018

To,

The Member Secretary,

Meghalaya State Pollution Control Board,
ARDEN, LUMPYNGNGAD
Shillong-793014

Sub: Environmental Statement for the Financial Year 2017-18.

Dear Sir.

Mease find herewith the enclosed “Environmental Statement in Form-V for the Financial
Year 2017-18",

Fhis is for veerr Kind information and record please.

.l

Fhanking vou.

Yours Sincerely,

For Gregn Valliey Industries Limited

g

Guwahati Office : 4th Floor, LB Plaza, G. S. Road, Bhangagarh, Guwahati-781005, T +91 361 2465481 /82 / 83 / 84
Regd. Office and Plant : Vill. Nongsning, P.O. Chiehruphi, PS. Khiiehriat, Dist. Jaintia Hills, Meghalaya - 783 200
Group Corporate Office : 602 * LORDS' 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +91 33 22828307

E : info@greenvalliey.com
A GNG GROUP COMPANY
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Green Valliey Industries Limited

.

Form -V
(See Rule 14)

ENVIRONMENTAL STATEMENT
FOR THE FINANCIAL YEAR ENDING THE 31° MARCII 2018

"1 [ Name and Address of the Owner / s | Shri Vineet Agarwal
Occupier of Industry, Operation or Green Valliey Industries Limited
Process | Village — Nongsning
Post Office = Chichruphi
S, Khlichriat. Dist - Jaintia Hills
L Meghalaya . Pin - 793200 |
2 Industry Category Primar (STC . Cement Manufacturing Plant
~ Code): Secondary (SIC Code) _ -

3 Production Capaeity [+ 12600 TPD (Presently operating at _
& - ___1300TPD) |
4 Year ol Establishment B : {2010

53 | Date of the Last Environmental | o | 04.09.2017

Statement Submitted |

PART-B

WATER AND Raw MATERIAL CONSUMPTION

. Water Consumption (m'day g 2017 -18
~
rocess } ; 138.88 (m"/day)
Cooling
Doemestic : 61,93 im’day)

' Name of products | Process/Cooling water consumption per unit of product output |

‘ During the previous ‘ During the Current

| Financial vear (2016-17) | Financial year (2017-18)
T N (1) o . (2)
Clinker [ 1032 L/MT l o nrzdeeumt |
| Cement ) 100.80 L/MT ' 110.74LMT |

Q Group

Guwahati Office : 4th Floor, LB Plaza, G. S Road, Bhangagarh, Guwahati-781005, T +
. . C , E garh, . T +91 361 2465481/ 82 / 83
5 cRagd. Office am!. Plan.t : Vil Ngngsmng, PO Chiehruphi, PS. Khliehriat, Dist. Jaintia Hills, Meghalaya - 793 2(;084
roup Corporate Office : 602 ' LORDS' 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +31 33 22828307
E : info@greenvalliey.com ‘
A GNG GROUP COMPANY
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Green Valliey Industries Limited

[1. Raw Material Consumption:

;_.‘i_._.\' “*Name of raw | Name of Consumption of raw material per unit of
materials products | ~_product out put
i During the previous | During the Current
| i Financial year | Financial year
— . (2016-17) (2017-18)
1 | Lime Stone Clinker CET I (R 1
2 Sand Stone - | Clinker 0.106 0.048
Hi- Grade L —
3 Overburden | Clinker | 0157 0.195 1
4 Sand Stone Clinker 0.003 -
s Clay____ Clioker 0178 0079
0 Clay black | Clinker . 0.1134 0.007
7 Laterite | Clinker | 0004 0007 |
8 Gypsum Cement | 0007 | 09@.._..___|
Yy  Fly Ash Cement 0.215 0.235

# Industry may use codes if disclosing details of raw material would violate contractual
obligations.otherwise all industries have to name the raw materials used.

Guwahati Office : 4th Floor, LB Plaza, G. S. Road, Bha

Regd. Office and Plant : Vill.

Group
ngagarh, Guwahati-781005, T +91 361 2465481 / 82 / B2 / 84

Nongsning, P.O. Chiehruphi, PS. Khiiehriat, Dist Jaintia Hills Meghalaya
Group Corporate Office : 602 ' LORDS' 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +§%§D§zazam
E : info@greenvalliey.com '

A GNG GROUP COMPANY
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Green Valliey Industries Limited

PART-C

POLLUTION DISCHARGED TO ENVIRONMENT/ UniTor QureLl

(Parameters as Specified in the Consent Issued)

FSN  Pollution | Quantity of pollutants " Concentration of Percentage of
[ Discharged (mass/day) Pollutants variation from
! in discharge Prescribed
i : l (mass/volume) standards with
e e (N | _ reasons
i Water | As the plant is being operated on dry process technology. There is no
| industrial waste water generation from plant process: waler used only for
| cooling which is recycled back into the system. '
The EMuent Trearment Facilits has been provided for treating the effiuent
| /waste water coming vut of domestic waste, ¥
b Air Ambient Air Quality at Plant Boundary - all values in | The ambient air

us/m3

|_Location | PMyy | PMps SO, | N |
Near Guest | 566 | 19.2 [125 1

o

wm
~

House

| -
1'67.5 ; 394 |86

| Near DM 123
‘ _Plant | 1 ! |
; | Staff 571 [184 (108 |98 |

| quality and stack

- emission value

| are

well within the
prescribed limits |
!. stipulated by

| concerned

| Regulatory

| authorities.

l: }* Colony . | | |

Noise level at Plant boundary

' \ Sl. Location Noise inLeq |
|| No [dB(A)] {
] _ | Day Night
1 | Main Gate 62.00 ' 53.00 |
|{2  |HODBlock ' 69.00 | 61.00 |
| Staff Coleny 57.04 3300
| Stack Emission level
"| "SIN | Name of the stack | SPM Conc. |
L P | (mg/iNm®) |
| ‘ 1 Cooler ESP____ 279
. 2 | CoalMillBF. 286
|| 3 | _RABH | 234
' | 4 |CementMillBF | 277
| : | 5 | Primary Crusher 216 |
| | ;

l

leN <

Group

Guwahati Office : 4th Floor, LB Plaza, G. S. Road, Bha i
, .G. S. . Bhangagarh, Guwahati-781005, T +91 361 24654
Regd. Office and Plant : Vill. Nongsning, P.O. Chichruphi. PS. Khiiehriat, Dist Jaintia Hills. Meghataya - 763 200

E : info@greenvalliey.com
A GNG GROUP COMPANY

Group Corporate Office : 602 ' LORDS' 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +91 33 22828307
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Green Valliey Industries Limited

PART-D

HAZARDOUS WASTES

|As Specified under the Hazardous Waste (Management and Handling) Rules, 1989 (as

amended))

S.N Hazardous waste Total quantity (Kg)
During the previous During the Current
Financial year (2016-17) | Financial year (2017-18)

a | From Process
|

Used Waste Oil * NIL | NIL
Used Grease * 8100Kg | 7200K g
b From Pollution control NIL I NIL
| facilities |

* All the quantities of waste / used oil are come out from diflerent gear applications and
bearings. Periodically sold to CPCB Authorised vendor.

PART-E

SoLID WASTES

[S.N Solid waste [ Total quantity (Kg)
| During the previous During the Current
Financial year Financial year
(2016-17) (2017-18)
a | From Process NIL NIL
b | From Pollution control NIL NIL
facilities f
c | (1) Quantity recycled or re- ' NIL NIL
[ utilized within the unit,
(2) Sold NIL NIL 4
(3) Disposed NIL NIL §
PART-F

Please specify the characterizations (in terms of composition of quantum) of hazardous as
well as solid wastes and indicate disposal practice adopted for both these categories of
wastes.

Cement manufacturing is based on “Dry Process™. No Hazardous waste is generated from the
process except used oil and grease which is drained from Machineries / Equipments. The
used oil and grease will be sold out to the CPCB authorized recycler.

Group

Guwahati Office : 4th Floor, LB Plaza, G. S. Road, Bhangagarh, Guwahati-781005, T +91 361 2465481/ 82 / 83 / B4
Regd. Office and Plant : Vill. Nongsning, P O. Chiehruphi, PS, Khliehriat, Dist. Jaintia Hills, Meghalaya - 783 200

135

Group Corporate Office : 602 ' LORDS' 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 22827367 / 7368, F +91 33 22628707

E : info@greenvalliey.com
A GNG GROUP COMPANY
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PART-G

Impact of the pollution abatement measures taken on conservation of natural resources and
on the cost of production.

The Unit is being operated on dry process technology, which is cost effective and
environmentally clean technology. The plant is equipped with state-of-the-art Air Pollution
Control devices such ESP, RABH. Jet Pulse Filters etc designed to control the emission level
below 30 mg/Nm3 from any of the stacks installed at our plant. In addition, we are managing
the ambient SPM level below the prescribed levels by way of putting up Jet Pulse Filters at
each of the transfer points and water sprinklers. All these systems have proved to be very
effective in arresting and putting back the recovered material into the production line thus
preventing the precious raw material, intermediate & finished products from getting lost in
the atmosphere. Thus, the pollution abatement practices adopted by us save precious raw
material/ product and help in conserving valuable natural resources and controlling the
impact on production cost.

PART-H

Additional measures/investment proposal for environmental protection including abatement
of pollution, prevention of pollution

Green belt development and tree plantation is our ongoing process. We are doing new
plantation to increase the bio-diversity of the area. Plantation will be done in 33% of the (otal
plant area. More than 12,000.00 plants have been planted in the last financial year (2016-17)
and the plant survival rate is 72%.

Water tanker is used for spraving water inside the plant area as well as the surrounding areas
of the plant regularly for dust suppression.

PART-I
Any other particulars for improving the quality of the environment.

The measures adopted as referred in Part G & H are being implemented to improve the
Quality of the environment.

Thanking You,

Yours Faithfully,
For Green Valliey Industries Limited.

\&1‘ A
Authorized Signatory

U Group
Guwahati Office : 4th Ficor, LB Plaza, G. S. Road, Bhang i
! . G. 8. N agarh, Guwahati-781005, T +81 361 2465481 /82 / 83 / 84
& cRegd. rgl:ice ancl‘ Planlt : Vill, Ngngsrung. P.O. Chiehruphi, PS. Khliehriat, Dist. Jaintia Hills, Meghalaya - 793 200
up Corpo Office : 802 ' LORDS' 7/1 Lord Sinha Road, Kolkata - 700 071, T +91 33 228273587 / 7368, F +91 33 22822307
E : info@greenvalliey.com

A GNG GROUP COMPANY
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Green Valliey Industries Limited

CIN NO.: U26942ML2007PLC008273

No: GVIL/MSPCB/ES/2019-20/01 Dated Nongsning, 3™ October, 2019

“The Member Secretary,

Meghalaya State Pollution Control Board,
ARDEN, LUMPYNGNGAD,
Shillong-793014.

Sub: Environmental Statement for the Financial year 2018-19

Dear Sir,

Please find enclosed herewith a copy of the “Environmental Statement in Form V for the

Financial year 2018-19,
This is for your kind information and record please.
Thanking vou,

Yours Sincerely,
For Green Valliey Industries Limited

/ \\/‘l’ : N2 AN

am | ,.;‘
Authorised Signatory, \
Pawan Kumar Joshi g4 gCT 2019 j o5 |
(Asst. Vice President) _ A =¥

J &=
Al

(w@ | ' &*,li/y

e i

=y <]

Guwahati Office: 4th Floor, LB Plaza, G.S. Road, Bhangagarh, Guwahati-781 005, T +91 361 2465481 /82 / 83 / 84
Regd. Office & Plant: Vill. Nongsning, P.O. Chiehruphi, PS. Khliehriat, Dist Jaintia Hills, Meghalaya-793 200
Group Corporate Office: 602 'LORDS' 7/1, Lord Sinha Road, Kolkata-700 071, T +91 33 22827367 / 7388 F +91 33 22828307
E : info@greenvalliey.com

A GNG GROUP COMPANY




4043
Green Valliey Industries Limited

CIN NO.: U26842ML2007PLC008273

138

FOrRM -V
(See Rule 14)

ENVIRONMENTAL STATEMENT
FOR THE FINANCIAL YEAR ENDING THE 31%" MARCH 2019

: | - Shri. Vineet Agarwal,
| | Green Valliey Industries Limited,
' Village — Nongsning,

-
|
|
|

Name and Address of the Owner /

1 Occupier of I;?::Lr:s. Operation or 3 | Post Office — Chichruphi,
: ' PS. Khaliehriat. Dist — Jaintia Hills
- Pin— 793200, Meghalaya.

. Industry Category Primary (STC Code); i .

7 = »
| £ Secondary (SIC Code) 3 Cement Manufacturing Plant.
b I 12600 TPD (Presently operating at |
I = o3 ST % > J
13 ] Produu_mrj“Cd?‘_u..t_l% " 1300TPD)

4 i Year of Establishment : ' 2010
" 17 Datcof the Last Environmental | |

5 bl |

. Statement Submitted » ] Gama0n .

PART-B

WATER AND RAW MATERIAL CONSUMPTION

L. Water Consumption (m'/day): 2018 -19.
Process
237.04 {m"fduy)
Cooling
Domestic : 101.62 (m'/day)
31E!mck'li;f'_lf;ti-ti_l:lgai__‘_‘ { Process/Cooling water consumption per unit of product output
[ During the previous During the Current '
Financial year (2017-18) Financial year (2018-19) |
- ! ' (1) (2) |
Clinker | 117.42 LIMT 198.45 L/MT |
Migusus < -
' Cement | 110.74 LMT 180.17 L/MT

i sm——————— i — e it i S — VE— —— e ———————————

TN <]

Guwahati Office: 4th Floor, LB Plaza, G.S. Road, Bhangagarh, Guwahati-781 005, T +91 361 2465481 /82/83/ 84
Regd. Office & Plant: Vill. Nongsning, P.O. Chiehruphi, PS. Khliehriat, Dist. Jaintia Hills, Meghalaya-793 200
Group Corporate Office: 602 'LORDS' 7/1, Lord Sinha Road, Kolkata-700 071, T +91 33 22827367 / 7368 F +91 33 22828307
E : info@greenvalliey.com

A GNG GROUP COMPANY
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Green Valliey Industries Limited

II. Raw Material Consumption:

—

CIN NO : U26942ML2007PLC008273

.I Consumption of raw material per unit of
} " i . B product out put
$.No Name L_)! raw | Name ol [—_D S v e = _l
‘ materials products | u[l;l‘ni, t ,'-: previous u‘r_mgl ¢ Current
‘ inancial year Financial year
(2017-18) (2018-19)
I | Lime Stone i 1.105 1157
2 | Shale | M = R
3 Sandstone-Hi- 0.048 _
ML .. - S T [ SR Se———
4 ' Overburden ' 0.195 0.187
5 | Sand Stone . "
6 | Clay 0.246 0.241
7 [laerie ) T o0 006
(8 | Gypsum Besieis: Le 0.000 0.0002
|9 [ FlyAsh 0235 -l 0278

* Industry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries have to name the raw materials used,

Regd. Office & Plant: Vill. Nongsning, P.O. Chiehruph

Group Corporate Office: 602 ‘LORDS' 7/1, Lord Sinha Road, K

VS

Guwahati Office: 4th Floor, LB Plaza, G.S. Road, Bhan

GROUP

1,

E : info@greenvalliey.com

A GNG GROUP COMPANY

gagarh, Guwahati-781 005, T +91 361 2465481 / 82 / 83 / 84
PS. Khliehriat, Dist. Jaintia Hills, Meghalaya-793 200
olkata-700 071, T +91 33 22827367 / 7368 F +91 33 22828307
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' Green Valliey Industries Limited

CIN NO : U26942ML2007PLC008273

PART-C

POLLUTION DISCHARGED TO ENVIRONMENT/ UNIT OF QUTPUT |

__(Parameters as Specified in the Consent Issued)

!
| S:N Pollution |

Quantity of pollutants

Concentration of

Pollutants

Percentage of
variation from

. Ko | Prescribed
Discharged (mass/day) in c‘hscharge skt ot
(mass/volume)
}_ A . ) B reasons
a | Water | As the plant is being operated on dry process, there is no industrial waste
' water generation from plant process; the water is used only for cooling
‘ which is being recycled back into the system.
‘ ' The waste water generated from the office, toilet and mess is being
' i disposed off in soak pit via septic tank. STP is installed and is in running
' . condition, manned by trained operator, the discharge from which is being
| utilized for the Plantation and also for sprinkling ¢ ulong the roads.
b | Alr .‘
; | Ambient Air Quality at the three Wumtormg Stations: |
: (all wlues in pg/m’) pa—
[ Location | PMys | PMy | SO, NOyx_ |
| | I |
| | NearGuest | ;55 | 348 | ND | ND |
l House | ™" | sl
|
| N‘:,?;E;” | 313 534 | ND | ND
FEaficoony | 84 1 418 | WO | Wp | | Thedmbestair
i quality, stack
Stack Emissionlevel emission value
| SI. | Name of the PM S0, | NOx a and ambient
|| No.| stack __|(mgNm’) | (mg/Nm’) | (mg/Nm3) || noise levels are
1 | CoolerESP | 192 | BODL 8L M o
[ 2 | CoalMilBF. | 265 | 246.1 763 | i
3 RABH 231 | 4916 | 2340 || Prescribed limits
i as 1F as
4 | ORI | wre BOL BOL _
_1_-}5. i . stipulated by
! C:'l::ﬁg 164 | BOL BOL concerned
e e e e 0 — 1 Regulatory
c | 018 | % S ti a0
= Noise level at the Plant: authorities.
: Noise in Leq [dB(A)]
| b = ! s Day | Night
. 1 | Main Gate of the 55.3 45.2
(S SLOONL . R = =
2 | HODBlock | 542 446 |
3 Staff Colony |  58.3 504

ey <]

Guwahati Office: 4th Floor, LB Plaza, G.S. Road, Bhangagarh, Guwahati-781 005, T +91 361 2465481 /82 /83 / 84

Regd. Office & Plant: Vill. Nongsning, P.O. Chiehruphi, PS. Khliehriat, Dist. Jaintia Hills, Meghalaya-793 200

Group Corporate Office: 602 'LORDS' 7/1, Lord Sinha Road, Kolkata-700 071, T

E : info@greenvalliey.com

A GNG GROUP COMPANY
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Green Valliey Industries Limited

CIN NO.: U26942ML2007PLC008273

PART-D

[As Specified under the Hazardous Waste (Management and Handling) Rules, 1989 (as
“amended)]

S.N Hazardous waste ]

Total quantity (Kg)

_ During the previous : During the Current
Financial year (2017-18) | Financial year (2018-19)
T

——t
|

a  From Process :

Used/Waste Oil * NIL NIL
~ UsedGrease* | 7200Kg 4860 Kg _ 13
b | From Pollution control NIL NIL
faciliies —— e —

* All the quantities of waste generated are from different gear applications and bearings, which are
being sold to authorized recycler & used in in-house.

PART-E

SoLID WASTES

ol quaniity (Kg)

| S _ :
SN Solid waste DUT_{"L« liu.: previous | Durlmg lh‘e Current |
Financial year : Financial year

e (2017-18) __%___ (2018-19)
a_ | From Process i NIL NIL |
< 1 1
b ?o_rr_n _I‘crlluuon control NIL NIL ;
- acilities | LSS T | .

c (l_) Quantl.ly _rccyc!cd_or re- NIL NIL

| utilized within the unit. - s
1 (2)Sold NIL | NIL |
|1 (3)Disposed i WL __NIL |

PART-F

Please specify the characterizations (in terms of composition of quantum) of
hazardous as well as solid wastes and indicate disposal practice adopted for both these
categories of wastes.

Cement manufacturing is based on “Dry Process”. No Hazardous waste is generated
from the process except used grease which is drained from Machineries/ Equipment. The
used grease is being sold to the CPCB authorised recycler. We have procured NOC from
MSPCB for the collection, storage and disposal of hazardous waste.

K

Guwahati Office: 4th Floor, LB Plaza, G.S. Road, Bhangagarh, Guwahati-781 005, T +91 361 2465481 / 82 /83 / 84
Regd. Office & Plant: Vill. Nongsning, P.Q. Chiehruphi, PS. Khliehriat, Dist. Jaintia Hills, Meghalaya-793 200
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CIN NO.: U26942ML2007PLC008273

PART-G

Impact of the pollution abatement,
resources and on the cost of production.

The Unit is being operated on dry process technology,
environmentally clean. The plant 1s equipped
{ Pulse Filters etc., designed 10 control the emission level below
ks installed at our plant. In addition, we are managing the

devices suc‘h ESP, RABH, Je
30 mg/Nm~ from any of the stac
ambient SPM level below the

preventing the precious raw
the atmosphere.

Thus, the poliution
products, helps in conserving va
production cost.

Water tanker 1S U
surrounding arcas of the plant regularly
has also been constructed on the rooftop o

sed for spraying

prescribed levels by
of the transfer points and using water sprinklers. All
effective in arresting and putting back the rec
material, intermediate

abatement practice ado

luable natural resources an

for dus
{ our Guest House to recharge the Groundwater.

measures taken on conservation of natural

which is cost effective and
with state-of-the-art Air Pollution Control

way of putting up Jet Pulse Filters at each
these systems have proved to be very
overed material into the production line, thus
& finished products from geting lost 1n

pted by us saves precious raw material/
d also controls the impact on
water inside the plant area as well as the
t suppression. Rainwater harvesting structure

PART-H

Additional measures/investment proposa
ntion of pollution

abatement of pollution, preve

Green belt development and tre
extensive plantation to increase the bio
than 90% of the defined Green Belt area
rate approx. 70%.

Water tanker is being used for spra
surrounding arca

¢ plantatio
-diversity of the area,
from the 33% of tota

| for environmental protection including

n is an ongoing process. We are practicing
we have planted covering more
| plant area with the survival

ying water inside the plant arca as well as the
s of the plant regularly for dust suppression.

q,"l’.-‘-

Guwahati Office: 4th Floor, LB Plaza, G.S. Road, Bhangag
Regd. Office & Plant: Vill Noengsning, P.O. Chiehruphi,
Group Corporate Office: 602 ‘LORDS' 711,

Lord Sinha Road, Kol

GROUP

arh. Guwahati-781 005, T +91 361 2465481 /82 /83 /84
PS. Khliehriat, Dist. Jaintia Hills, Meghalaya-793 200
kata-700 071, T +91 33 22827367 / 7368 F +91 33 22828307

E : info@greenvalliey.com
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CIN NO.: U26942ML2007PLC008273

PART-1
Any other particulars for improving the quality of the environment.

The measures adopted as referred in Part G & H are being implemented to improve
the Quality of the environment.

Thanking You,
Yours Faithfully,

For Greem Valliey Industries Limited.
nd

(= <]

Guwahati Office: 4th Floor, LB Plaza, G.S. Road, Bhangagarh, Guwahati-781 005, T +91 361 2465481 /82 /83 / 84
Regd. Office & Plant: Vill. Nongsning, P.O. Chiehruphi, PS. Khliehriat, Dist. Jaintia Hills, Meghalaya-793 200
Group Corporate Office: 602 'LORDS' 7/1, Lord Sinha Road, Kolkata-700 071, T +91 33 22827367 / 7368 F +91 33 22828307
E : info@greenvalliey.com

A GNG GROUP COMPANY
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e BLACKTIGER
C E M E N T
HILA NA PAOGE
Ref No: GSCL/MSPCB/GHY/17-18/15 ANNEXURE R-1
Dated: 04/11/2017
To
| The Member Secretary
' Meghalaya State Pollution Control Board
Arden, Lumpyngngad,
Shillong-793014.
Sub: Submission for Environmental Statement (Form V)
Sir,
\
With ref to the subject as cited above, we would like to submit Environmental Statement (Form
V) for the period 02.07.2016 to 31.03.2017. We have enclosed Monthly Monitoring Report for
* your reference.
We request you to acknowledge the receipt.
Thanking You,
' Yours faithfully
| For Goldstone Cemenyg
L)
Authoristd Signatdr
Encl: Monthly Monitofag Répa#.
CC: 1. Regional Director. Central Pollution Control Board, Regional Directorate-North East,
= 2. Ministry of Environment Forest & Regional office, Shillong.
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Goldstone Cements Limited
CIN No. : U26940ML2007PLC008298
c te Office Fastory Qfice g Mk;t‘ma OTmm 57 Sati Jaymati Road
_orporate Offic o ; - Shi owers, a
510, 5th Floor, Diamond Heritage, Village Musiang Lamare(O_ldl, i}r\);‘asg;\g:vol?rllehl:;ﬁ, Guwahati, Assam 781008
16, Strand Road, Kolkata - 700001 Khliehriat, East Jaintia Hills, i +91—361-22)07071 72

P +91-33-66079604 Meghalaya - 793200
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ENVIRONMENTAL STATEMENT (FORM -V)
of
M/S GOLDSTONE CEMENTS LTD.
Vill - Musiang Lamare (old), Khliehriat, Dist — East Jaintia Hills, Meghalaya
(02 July 2016 - 31* March 2017)

PART —-A
I. Name and address of the owner/ Shri Pramod Kumar Srivastava
Occupier of the Industry operation Plant Head
Or process M/S Goldstone Cements Ltd.

Vill Musiang Lamare (old), Khliehriat
Dist- East Jaintia Hills, Meghalaya

2. Industry Category
Primary (S. T. C. Code) Red Category
Secondary (S. T.C. Code)

3. Production Capacity 0.88million ton Cement
0.56 million ton Cement Clinker

4, Year of establishment 2010. Commercial Production on 02.07.2016

5. Date of the Environmental -
Statement Report Submitted

PART-B

Water and Raw Material Consumption

L. Water Consumption
Process : 160 m3 /day
Cooling, re circulation and dust suppression i 60 m3/day
Domestic ;30 m3/day
Name of Product Water consumption per Unit of Product Output
During Previous Financial Year (15-16) During Current Financial Year
(16-17)
Cement 0.00 0.15 m3/ton
1l. Raw Material Consumption
Name of Raw Material Name of Consumption of Raw Material
Product During Previous Financial During Current Financial
Year (15-16) Year (16-17)
1. Lime stone 0.00 2,06,606.14
2. Flyash 0.00 139.000
3. Clay 0.00 0.000
4. Shale 0.00 26,633.430
5. Gypsum Cement & 0.00 20.600
6. Mill Scale ;‘I};:tw vower” ool 198.408
7. Coal 0.00 2.004.950




4051 146

8. Muslate | [ 0.00 | 61,355.402
PART-C
Discharge to Environment/Unit of Out Put:
Pollutants Quantity of Pollutants Concentration of Pollutants in Percentage of Variation from
Discharged (Mass/day) Discharge (Mass/Volume) prescribed standard with reason
As plant is being operated on dry process technology, no liquid effluent
is generated from the cement plant process. Domestic water generated
a) Water from residential colony, office toilets and mess is disposed off in soak
pit via septic tank. We have install Effluent Treatment Plant / Sewage
Treatment Plant.
b) Air Please refer Annexure- I, II, 111 & IV
PART -D
— Hazardous Waste
o
s Total Quantity (Liters)
Hazardous During Previous Financial Year (2015- | During Current Financial Year (2016-17)
16)
a) Usedoil | 0.00 15,000 Lits/Year,
& Grease
PART- E
Solid Waste
Total Quantity in MT
During Previous Financial Year (15- | During Current Financial Year (16-
16) 17)
a) From Process NIL NIL
b) From Pollution Control Dust Collected in ESPs, Bag Houses and Bag Filters are recycled back into the
Facility System.
c) 1) Quantity recycled or
re-utilized within the 100% 100%
od unit
Nt 2) Sold NIL NIL
3)Disposed (Fly ash
generated from CPP & 0.00 MT 3632.89 MT
consumed into Cement
Plant)

PART _F

Please Specify the Characterization (in terms of composition and quantum) of Hazardous as well as Solid

waste and indicate disposal practice adopted for both these categories of wastes.

Hazardous Waste:-

Our Cement Manufacturing is based on Dry Process, no hazardous waste is generated from the process except used
oil which is drained from Machineries / Equipment and sold to authorized vendor.

Solid Waste:-
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Fly ash generated from captive power plant is consumed in cement plant.

PART -G

Impact of the pollution control measure on
Conservation of natural resources and consequently on the cost of production

M/s Goldstone Cement Ltd is making continuous efforts to conserve natural resources with environmentally Sound
and green technology.

Adopted dry process technology, where there is no water consumption also makes zero effluent discharge from the
plant. The advantage of dry process is also in fuel economy. The stack emissions from the plant are controlled by
equipment like ESPs, and Bag Houses.

Bag filters are installed in each transfer points to reduce the fugitive emissions. The material collected in the hoppers
of pollution control equipment, recycled back into process, neutralize the cost of operation of pollution control
equipment. Hence no cost impact on the production cost.

PART-H

Additional measures/ investment proposal for environmental protection including
abatement of pollution

Planting trees is ongoing process. Around 7375 nos. of sapling of different native species was planted during the FY
2016-2017. The said program will continue for coming year also.

PART-1

Any other particulars in respect of environmental protection and abatement
of pollution

I Continuous monitoring of stack emission, ambient air, and noise and water quality is done. Necessary
action plan is prepared and implemented accordingly.

2. Scheduled maintenance of all the pollution control devices is done on regular basis.

3. More number of Plantation will be done in the coming future.
To substantiate above statement, latest emission monitoring report is enclosed herewith.

Annexure- [ : Ambient air quality report
Annexure- [1 : Fugitive Emission report
Annexure- Il : Stack Emission level report

Annexure- IV : Ambient Noise quality report.
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HILA NA PAOG E
Ref: GSCL/EHS/2018-19/05 Dated14.10.2018
To 5
The Member Secretary .
Meghalaya State Pollution Control Board [ .' v '.
Arden, Lumpyngngad., <\ M\\b/ ‘; ]
Shillong-793014. S. AN\ NAPAY
N5

Sub: Submission for Environmental Statement (Form-V)

Sir,

With reference to the subject as cited above, we would like to submit Environmental Statement
(Form-V) for the period 01.04.2017 to 31.03.2018. We have enclosed Monthly Environmental
Monitoring Report for your reference.

Centra! Pollunon Contro! Board

We request you to acknowledge the receipt.

Thanking You,

Yours faithfully

For Goldstone Ceme td
=

g’\\

CC: 1. Regional Director,

Corporate Office
510, 5th Floor, Diamond Heritage,
16, Strand Road, Kolkata - 700001
P +91-33-66079604

\x:ntaf M
N

Regional L.|rectorata
_ L
Ministry of Environrment, Forest &

g

RECEIPT NO

DATED ......

H—/

Goldstone Cements Limited
CIN No. : U26940ML2007PLC0O0B298

Factory Office

Village Musiang Lamare(Old),
Khliehriat, East Jaintia Hills,
Meghalaya - 793200

IV 0 - BR304%y
North East, Shillung . 793014

T, ARG A
imate Ch mge Govt. of India

Pollution Control Board, Regional Directorate-North East.
2. Ministry of Environment Forest & Regional office, Shillong.

Sales & Marketing Office

5A, 5th Floor, Shine Towers, 57 Sati Jaymati Road
Arya Chowk, Rehabari, Guwahati, Assam 781008
P +91-361-2607071/72
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ENVIRONMENTAL STATEMENT (FORM -V)
Of

M/S GOLDSTONE CEMENTS LTD.

Vill - Musiang Lamare (old), Khliehriat, Dist - East Jaintia Hills, Meghalaya
(1*t April 2017 - 315t March 2018)

PART -A
1. Name and address of the owner/ Shri M K Ghosh
Occupier of the Industry operation Plant Head
Or process M/S Goldstone Cements Ltd.

Vill Musiang Lamare (old), Khliehriat
Dist- East Jaintia Hills, Meghalaya

2. Industry Category
Primary (S. T. C. Code) Red Category
Secondary (S. T.C. Code)

3. Production Capacity 0.88 Million Ton Cement
- 0.56 Million Ton Clinker
' 10 MW Captive Power Plant
4. Year of establishment 2010. Commercial Production on 02.07.2016
5. Date of the Last Environmental 04.11.2017
Statement Report Submitted
PART-B

Water and Raw Material Consumption

L Water Consumption m¥/d:

Process : 250 m3 /day
Cooling, re circulation and dust suppression  : 60 m3/day
Domestic : 150 m3/day
Name of Product . ?’roces.-s Wat.er consumption per U.nit of Product- Oul-l:.mt
During Previous Financial Year (16-17) | During Current Financial Year (17-18)
= Cement 0.15m3/ton Nil
Power 1.05 m3/thousand Kwh
IL Raw Material Consumption
Consumption of Raw Material
Name of Raw Name of During Previous During Current Financial Consumption of raw
Material Product Financial Year (16- Year (17-18) (MT) material per Unit of output
17)(MT)
1. Lime stone & 2,06,606.14 5,62,751.61 1.41
Dolomatic Cement
Stone
2. Additives 26,831.838 72,112.607 0.18
3. Flyash 139.000 45,134.159 0.23
4. Gypsum 20.600 555.841 0.00
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PART-C
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Pollution Discharged to Environment/Unit of Out Put:

Sl.
No

Pollutants

Quantity of Pollutants
Discharged (Mass/ day)

Concentration of Pollutants in
Discharge (Mass/Volume)

Percentage of Variation from
prescribed standard with
reason

Water

N.A.

N.A.

As plant is being operated on
dry process technology, no
liquid effluent is generated
from the cement plant process.
Domestic water generated
from residential colony, office
toilets and mess is disposed off
in soak pit via septic tank. We
have installed Effluent
Treatment Plant / Sewage
Treatment Plant.

b)

Air Please refer Annexure- 1, I1, 111 & IV

PART -D

Hazardous Waste

All the quantity of used oil & used grease come out as reject from different gear application and bearings are
sold to authorized recycler & used in in-house.

Total Quantity (Liters/Kgs)
Hazardous Waste During Previous Financial Year During Current Financial Year
(2016-17) (2017-18)
a) Used oil & Grease | 15,000 Lits/ Year. 11470 Lits
b) Fly Ash 3632890 Kgs 13768046 Kgs
c) Chemical Container | —- 198 Nos
d) Turbine Oil - 104 Ltrs
e) Gear Oil - 560 Ltrs
PART-E
Solid Waste
sl Total Quantity in MT
No Solid Waste During Previous Financial Year | During Current Financial Year (17-

(16-17)

18)

From Process

NIL

NIL

b) | From Pollution Control Dust Collected in ESPs, Bag Houses and Bag Filters are recycled back
Facility into the System.
¢) | 1) Quantity recycled or re-
utilized within the unit 100% 100%
2) Sold NIL NIL
3)Disposed (Fly ash
generated from CPP & Fly Ash- 3632.89 MT Fly Ash - 13768.046 MT
consumed into Cement
Plant)
d Iron Scrap NIL 20.24 MT
e Old & Used LT. Materials NIL 0.015 MT
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PART -F

Please Specify the Characterization (in terms of composition and quantum) of Hazardous as well as Solid

waste and indicate disposal practice adopted for both these categories of wastes.

Hazardous Waste:-

Description of Qty. of waste generated Disposal Method
Hazardous Waste during the year (17-18)
a) Used oil & Grease 11470 Lits/ Year. 300 Ltr used oil used in lubrication of DPC Chain
2140 Kg Grease used in lubrication of Kiln seal
Remaining are kept in central store and may be
sold to authorized recycler.
b) Fly Ash 13768046 Kgs consumed in cement plant
c) Chemical Container | 198 Nos Kept at central Store in designated place and may
be sent to seller for refilling
d) Turbine Oil 104 Ltrs Kept at central Store and may be used after
filtration.
e) Gear Qil 560 Ltrs Kept at central Store in designated place
Solid Waste:-
Other Solid Waste Qty. of waste generated | Disposal Method
during the year (17-18)
a) Iron Scrap 20.24 MT 17.73 MT sold to authorized vendor. Remaining are
kept in central store in scrap yard.
b) Old & used LT. 0.015 MT Kept at central Store in prescribed place
materials

PART -G

Impact of the pollution control measure on
Conservation of natural resources and consequently on the cost of production

M/s Goldstone Cement Ltd is making continuous efforts to conserve natural resources with environmentally
Sound and green technology.

Adopted dry process technology, where there is no water consumption also makes zero effluent discharge from
the plant. The advantage of dry process is also in fuel economy. The stack emissions from the plant are
controlled by equipment like ESPs, and Bag Houses.

Designed to control the emission (SPM) level within permissible Limits.

The dust is collected in the above mentioned dust catchers. This dust is recycled to the system, so as to convert
finally to the product. These ways the natural resources are conserved in the system.

The Pollution abatement practices adopted by us save precious raw material/ product and greatly help in
conserving valuable natural resources. Ultimately reducing the manufacturing cost.

Total 5 nos. of opacity monitor already installed in Raw Mill & Kiln Stack, Coal Mill Stack, Cooler ESP stack,
Cement Mill Stack & CPP stack and real time data are being transferred to CPCB, New Delhi.

Bag filters are installed in each transfer points to reduce the fugitive emissions. The material collected in the
hoppers of pollution control equipment, recycled back into process, neutralize the cost of operation of pollution
control equipment. Hence no cost impact on the production cost.
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PART- H
Additional measures/ investment proposal for environmental protection including abatement of pollution

Development of greenbelt in & around the plant & colony.
Planting trees is ongoing process. Around 2012 nos. of sapling of different native species was planted during the
FY 2017-2018. The said program will continue for coming year also.

Water tanker is used for spraying in the plant area as well as the nearby regularly for dust suppression.

Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to avoid idle running of these
fans.

PART-1

Any other particulars for improving the quality of the environment

1. Continuous monitoring of stack emission, ambient air, and noise and water quality is done. Necessary action
plan is prepared and implemented accordingly.

Scheduled maintenance of all the pollution control devices is done on regular basis.
More number of Plantation will be done in the coming future.

Water sprinkling on the unpaved surface for dust suppression.

LA <

Development of greenbelt in & around the plant & colony. The tree species planted are Neem, Khokon,
Champa, Agarwood, Mahagony, Bokul, Mango, Litchi, Black Jamun, Almond, Cycus, Green Hedge,
Coloured Hedge, Fycus, Royal Plam, Areca Plam, Thuja, Red Bottle Brush, Ashoka, Gulmohor, Golden Bottle
Brush, Chinese Plam, Night Jasmine, Ceylon, Tahiti, Aclypha, Hibiscus, yucca Aloifolia, Phonix, Furcraea,
Budhist Bamboo, Bougenvelia, Draceena, Calendula, Crysenthemum, Phlox, Merigold, , Primola, Rananculus,
Statics, Cosmos, Dianthus, Dhalia, Gazania, Poppy, Petunia, Lily, Anthurium, Bolsom, Verbena, Salvia,
Vinka, Exora, Celosia etc. Rate of survival 93%.

6. Proper lubrication and housekeeping to avoid excessive noise generation.

To substantiate above statement, latest emission monitoring report is enclosed herewith.
Annexure-1  : Ambient air quality report

Annexure-II  : Fugitive Emission report

Annexure- III  : Stack Emission level report
Annexure- IV : Ambient Noise quality report.

M/S Goldstone Cemenfts Ltd

Aolﬁzfﬂm
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WENUROCON  5immws i &
sed B

Ph; 03751-264414, 9435008657, 8876028672

E-mail: envimcon@rediﬁmaﬂ.cnm DNV BN
PCB, Assam & MSPCB, Meghalaya Website; Www.envirocon.net.in (ﬁ %

E—o

Report No. : ENV/GSCL/AAQ/SEPT/18-19 /01
Date :01/10/2018

GOLDSTONE CEMENTS LIMITED

Village- Musiang Lamare (Old)
P. 0.:- Khliehriat

Meghalaya- 793200

AMBIENT AIR QUALITY TEST RESULTS

Date of

Sampling
. Av. (24 Hrs. Av))
a0 —
ND: Not Detected
Analysis Protocol: |5 5182

Sampled & Analysed by: ENVIROCON, Digboi

2. Results refer anly to
3. This test report shal|

the particular Parameters tested,

Core Services: Environmentq| Monitoring & Datg Generation, EIA & EMP, Environmental Audit & Allied Environmentgl Management jobs
Associate Services: Certification by Competent Persop (CIF), NDT, Hydraulic Testing, Chartered Engineer Services et
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A V¥ - igboi Stores Buildi
@@ ENUROCON Dttt e

Ph: 03751-264414, 9435008657, 8876028672

wy E-mail: envirocon@rediffmail.com

PCB, Assam & MSPCB, Meghalaya Website: www.envirocon.net.in opr ol

_ Report No.: ENV/GSCL/FE/SEPT/18-19/01
| Date :01/10/2018

GOLDSTONE CEMENTS LIMITED

Village- Musiang Lamare (01d)
| P. 0.:- Khliehriat

Meghalaya- 793200
PROCESS FUGITIVE EMISSION TEST RESULTS
. Fugitive Emission Results for SPM Limits
Date Locations
(ug/m?) (ng/m3)
< 22.09.2018 Fly-ash Storage Section 2413 5000
21.09.2018 Coal Storage Section 924 2000
21.09.2018 Limestone Storage Section 1846 5000
22.09.2018 Cement Packing Section 2761 5000
Sampled & Analysed by: ENVIROCON, Digboi
P
T—
Checked By: Mr. Pankaj Baroi, ENVIROCON
NOTE: L Results reported are valid at the time of and under the prevailing conditions of measurement.

2. Results refer only to the particular parameters tested,
3. This test report shall not be reproduced except in full, without the written permission of ENVIROCON, Digboi Stores Building, New Market, Digboi - 786171, Assam,

Core Services: Environmental Monitoring & Data Generation, EIA & EMP, Environmental Audit & Allied Environmental Management jobs
Associate Services: Certification by Competent Person (CIF), NDT, Hydraulic Testing, Chartered Engineer Services etc.
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‘?}%), ﬁ {_‘:\ ,f “:-:;{ ) E',_ («‘? rn; Digboi Stores Building, New Market i &

S A\ AR Digboi, Assam - 786 171
N I Ph: 03751-264414, 9435008657, 8876028672
Recognised By
Certified  Certified

E-mail: envirocon@rediffmail.com
PCB, Assam & MSPCB, Meghalaya Website: www.envirocon.net.in

Report No.: ENV/GSCL/SE/SEPT/18-19/04
Date :01/10/2018

GOLDSTONE CEMENTS LIMITED
Village- Musiang Lamare (0ld)

P. 0.:- Khliehriat
Meghalaya- 793200
STACK EMISSION TEST RESULTS
01 Stack Emission Test Ref, No, GSCL/SE/SEPT/18-19/04
02 Date of Sampling 21.09.2018
03 Material of Construction M.S.
04 Stack Attached To Cement Mill
05 Flue Gas Temperature (°C) 65
06 Exit Velocity of Gas (m/sec) 12.2
07 Type of Fuel Used NA*
08 . Analysis Results of Flue Gas
Sl. No. Parameter(s) Result(s) Unit(s) Limit(s)
i PM- Particulate Matter 28.2 mg/Nm3 30
ii. Sulphur Dioxide (as 502) BDL mg/Nm? 1000
— iii Oxides of Nitrogen (as NOy) BDL mg/Nm?3 800

BDL: Below Detection Limit
*NA: Not Applicable

Checked By: Mr. Pankaj Baroi, ENVIROCON

NOTE: 1. Results reported are valid at the time of and under the prevailing conditions of measurement.
Z. Results refer only to the particular parameters tested.
3. This test report shall not be reproduced except in full, without the written permission of ENVIROCON, Digboi Stores Building, New Market, Digboi - 786171, Assam.

Core Services: Environmental Monitoring & Data Generation, EIA & EMP, Environmental Audit & Allied Environmental Management jobs
Associate Services: Certification by Competent Person (CIF), NDT, Hydraulic Testing, Chartered Engineer Services etc.



¥ €ENVROCON

Recognised By
PCB, Assam & MSPCB, Meghalaya

4061

Digboi Stores Building, New Market
Digboi, Assam - 786 171

Ph: 03751-264414, 9435008657, 8876028672
E-mail: envirocon@rediffmail.com
Website: www.envirocon.net.in

Certified Certified

Report No.: ENV/GSCL/SE/SEPT/18-19/05
Date :01/10/2018
GOLDSTONE CEMENTS LIMITED

Village- Musiang Lamare (0ld)
P. 0.:- Khliehriat

Meghalaya- 793200
STACK EMISSION TEST RESULTS

01 Stack Emission Test Ref. No. GSCL/SE/SEPT/18-19/05

02 Date of Sampling 21.09.2018

03 Material of Construction Refractory Brick

04 Stack Attached To Captive Power Plant (CPP)

05 Flue Gas Temperature (C) 89

06 Exit Velocity of Gas (m/sec) 8.5

07 Type of Fuel Used Coal

08 Analysis Results of Flue Gas

Sl. No. Parameter(s) Result(s) Unit(s) Limit(s)

i PM- Particulate Matter 339 mg/Nm? 50

ii. Sulphur Dioxide (as 502) 534.3 mg/Nm?3 600
~r iii Oxides of Nitrogen (as NOy) 2005 mg/Nm? 300

Checked By: Mr, Pankaj Baroi, ENVIROCON

NOTE:

2. Results refer only to the particular parameters tested.

1. Results reported are valid at the time of and under the prevailing conditions of measurement.

3. This test report shall not be reproduced except in full, without the written permission of ENVIROCON, Digboi Stores Building, New Marke!

t, Dighoi - 786171, Assam.

Core Services: Environmental Monitoring & Data Generation, EIA & EMP, Environmental Audit & Allied Environmental Management jobs
Associate Services: Certification by Competent Person (CIF), NDT, Hydraulic Testing, Chartered Engineer Services etc.
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&N T Stores Building, New Mark: o M157
-y o e & Digboi Stores Building, New Market
@:‘g@ EHUHQ'(..UH Digboi,ﬂssa.m-TBS 1g71 i
N ; Ph: 03751-2644 14, 9435008657, 8876028672
Recognised By E-mail: envirocon@rediffmail.com

PCB, Assam & MSPCB, Meghalaya Website: www.envirocon.net.in Centified Certified

Report No.: ENV/GSCL/SE/SEPT/18-19/03
Date :01/10/2018
GOLDSTONE CEMENTS LIMITED

Village- Musiang Lamare (Old)
P. 0.:- Khliehriat

Meghalaya- 793200

STACK EMISSION TEST RESULTS

01 Stack Emission Test Ref. No. GSCL/SE/SEPT/18-19/03
02 Date of Sampling 21.09.2018
03 Material of Construction M. S.
04 Stack Attached To CoolerE. S. P.
05 Flue Gas Temperature (°C) 219
06 Exit Velocity of Gas (m/sec) 13.1
07 Type of Fuel Used NA*
08 Analysis Results of Flue Gas
Sl No. Parameter(s) Result(s) Unit(s) Limit(s)
i. PM- Particulate Matter 25.3 mg/Nm3 30
ii. Sulphur Dioxide (as S0z) 175.2 mg/Nm?3 1000
iii. Oxides of Nitrogen [as NOy) 79.2 mg/Nm3 800

*NA: Not Applicable

Digboi
Agsarm

Checked By: Mr. Pankaj Baroi, ENVIROCON

NOTE:

1. Results reported are valid at the time of and under the prevailing conditions of measurement.

2. Results refer only Lo the particular parameters tested,

3. This test report shall not be reproduced except in full, without the written permission of ENVIROCON, Dighoi Stores Bullding, New Market, Dighoi - 786171, Assam.

Core Services: Environmental Monitoring & Data Generation, EIA & EMP, Environmental Audit & Allied Environmental Management jobs
Associate Services: Certification by Competent Person (CIF), NDT, Hydraulic Testing, Chartered Engineer Services etc.
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N WielaYal 'Eﬂq Digboi Stores Building, New Market
"4'\19 Eﬂ Ui "1’\)*1. Ol Digboi, Assam - 786 171
b gl D Ph: 03751-2644 14, 9435008657, 8876028672
M——y E-mail: envirocon@rediffmail.com
i < DY
PCB, Assam & MSPCB, Meghalaya Website: www.envirocon.net.in -

Certified  Certitied

Report No.: ENV/GSCL/SE/SEPT/18-19/02
Date :01/10/2018

GOLDSTONE CEMENTS LIMITED

Village- Musiang Lamare (0ld)
P. 0.:- Khliehriat

Meghalaya- 793200
STACK EMISSION TEST RESULTS

01 Stack Emission Test Ref. No. GSCL/SE/SEPT/18-19/02

02 Date of Sampling 20.09.2018
5 03 Material of Construction M. 5.

04 Stack Attached To Coal Mill

05 Flue Gas Temperature (°C) 59

06 Exit Velocity of Gas (m/sec) 8.3

07 Type of Fuel Used NA*

08 Analysis Results of Flue Gas

SI No. Parameter(s) Result(s) Unit(s) Limit(s)

i. PM- Particulate Matter 26.8 mg/Nm3 30

ii. Sulphur Dioxide (as 50z2) 349.8 mg/Nm3 1000
~— iii. Oxides of Nitrogen (as NOy) 194.7 mg/Nm3 800

*NA: Not Applicable

Checked By: Mr. Pankaj Baroi, ENVIROCON

NOTE: 1. Results reported are valid at the time of and under the prevailing conditions of measurement.
2. Results refer only to the particular parameters tested.
3, This test report shall not be reproduced except in full, without the written permission of ENVIROCON, Digboi Stores Building, New Market, Dighoi - 786171, Assam.

Core Services: Environmental Monitoring & Data Generation, EIA & EMP, Environmental Audit & Allied Environmental Management jobs
Associate Services: Certification by Competent Person (CIF), NDT, Hydraulic Testing, Chartered Engineer Services etc.
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W
) &5 N\ N Digboi Stores Building, New Market
4&? Cﬂ%aji FOOCUIL Digboi, Assam — 786 171
N ised B Ph: 03751-264414, 9435008657, 8876028672
E-mail: envirocon@rediffmail.com DRV DRV
PCB, Assam & MSPCB, Meghalaya Website: www.envirocon.net.in - -

Centified  Certified

Report No.: ENV/GSCL/SE/SEPT/18-19/01
Date :01/10/2018

GOLDSTONE CEMENTS LIMITED

Village- Musiang Lamare (01d)
P. 0.:- Khliehriat

Meghalaya- 793200
STACK EMISSION TEST RESULTS

01 Stack Emission Test Ref. No. GSCL/SE/SEPT/18-19/01

02 Date of Sampling 20.09.2018

03 Material of Construction M.S.

04 Stack Attached To R.A.B. H,

05 Flue Gas Temperature (C) 177

06 Exit Velocity of Gas (m/sec) 12.4

07 Type of Fuel Used Kiln Coal

08 Analysis Results of Flue Gas

Sl No. Parameter(s) Result(s) Unit(s) Limit(s)

i PM- Particulate Matter 21.4 mg/Nm? 30

ii. Sulphur Dioxide (as S02) 720.8 mg/Nm? 1000
§ iii. Oxides of Nitrogen (as NOx) 3293 mg/Nm? 800

Checked By: Mr, Pankaj Baroi, ENVIROCON

NOTE: 1. Results reported are valid at the time of and under the prevailing conditions of measurement,
2. Results refer anly to the particular parameters tested,

3. This test report shall not be reproduced except in full, without the written permission of ENVIROCON, Digboi Stores Building, New Market, Digboi - 786171, Assam,

Core Services: Environmental Monitoring & Data Generation, EIA & EMP, Environmental Audit & Allied Environmental Management jobs
Associate Services: Certification by Competent Person (CIF), NDT, Hydraulic Testing, Chartered Engineer Services efc.



4065
1SO 9001  ©HsAs?
Digboi Stores Building, New Market i & 6 O

/&% ENVUIRC

Digboi, Assam - 786 171
Ph: 03751-264414, 9435008657, 8876028672

cognised ‘B E-mail: envirocon@rediffmail.com
Bt - DRV DNV
PCB, Assam & MSPCB, Meghalaya Website: www.envirocon.net.in - -

Certified  Certified

Report No.: ENV/GSCL/NLM/SEPT/18-19/01
Date :01/10/2018

GOLDSTONE CEMENTS LIMITED

Village- Musiang Lamare (0ld)
P. 0.:- Khliehriat

Meghalaya- 793200

NOISE LEVEL MEASUREMENT RESULTS

Measurement Date: 28.08.2018

Day time Night Time
Sl. No. Location(s)
Result(s) Limit(s) Result(s) Limit(s)
(dB-A) (dB-A) (dB-A) (dB-A)
1 Near Coal Mill 71 75 62 70
2 Near CPP Area 68 75 59 70
3 Near Limestone Storage Yard 63 75 48 70
4 Near Coal Storage Yard 62 75 53 70
5 Near R. A. B. H. 73 75 60 70
6 Near Cement Mill 69 75 62 70
7 Near Administrative Building 61 75 46 70
8 Power House 74 75 68 70
Checked By: Mr, Pankaj Baroi, ENVIROCON
NOTE: 1. Results reported are valid at the time of and under the prevailing conditions of measurement.

2. Results refer only to the particular parameters tested.
3, This test report shall not be reproduced except in full, without the written permission of ENVIROCON, Digboi Stores Building, New Market, Dighoi - 786171, Assam.

Core Services: Environmental Monitoring & Data Generation, EIA & EMP, Environmental Audit & Allied Environmental Management jobs
Associate Services: Cerfification by Competent Person (CIF), NDT, Hydraulic Testing, Chartered Engineer Services efc.
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Ref: GSCL/EHS/2020-21/20

To

The Member Secretary,

Meghalaya State Pollution Control Board,
Arden, Lumpyngngad,

Shillong-793014.

Sub: Submission for Environmental Statement (Form-V)

Sir,

With reference to the subject as cited above, we would like to submit Environmental Statement

(Form-V) for the period 01.04.2018 to 31.03.2019.
We request you to acknowledge the receipt.

Thanking You,

Yours faithfully /
For Goldstope Cements Ltd k

(%ﬂ(uthonsed S '
y Uk

Goldstone Cements Limited
CIN No. : U26940ML2007PLC0O08B298

¢ POLLY Tioy

C E M E
HILA NA PAOGE

Dated? 07.12.2020

| Qg4

Corporate Office actory Office
510, 5th Floor, Diamond Heritage, Village Musiang Lamare(Old),
16, Strand Road, Kolkata - 700001 Khliehriat, East Jaintia Hills,

P +91-33-66079604 Meghalaya - 793200

Sales & Marketing Office

5A, Sth Floor, Shine Towers, 57 Sati Jaymati Road
Arya Chowk, Rehabari, Guwahati, Assam 781008
P +91-361-2607071 172
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(FORM -V)

(See rule 14)

162

Environmental Statement for the financial year ending the 31* March 2019

i.  Name and address of the owner/
occupier of the industry operation

or process

ii.  Industry Category

Primary (STC Code)
Secondary (SIC Code)

iii.  Production Capacity

iv.  Year of establishment

PART -A

M/s. Goldstone Cements Limited
Vill- Musiang Lamare (old), Khliehriat,

Dist- East Jaintia Hills, Meghalaya-793200

Red Category

0.88 Million Ton Cement per annum.
0.56 Million Ton Clinker per annum,
10 MW Captive Power Plant.

F.Y.2016-17 (Commercial Production date 02.07.2016)

v.  Date of the Last Environmental : 14.10.2018
Statement Submitted

PART-B

Water and Raw Material Consumption

i. Water Consumption m%/d:

Process : 250 m3 /day

Cooling : 60m3/day (including re-circulation and dust suppression)

Domestic: 210 m3/day

Saisie ol Piodbets Process Water consumption per Unit of Product Output
During the Previous Financial Year During the Current Financial Year
) (2)
(1) Clinker )
(2) Cement Dry Process Plant (No process water consumption)
(3) Power 1.05 m3/thousand Kwh l 1.097 m3/thousand Kwh
ii. Raw Material Consumption
e e B Name of Consumption of Raw Material Per Unit Of Output
Materials Products | During the Previous Financial Year | During the Current Financial Year
(MT) (MT)

1. Lime/ Dolomatic

Stone Clinker vl S
2. Additives 0.18 0.24
3. Flyash Cement 0.23 0.23
4, Gypsum 0.003 0.006

*Industry may use codes if disclosing detail of raw material would violate contractual obligations, otherwise all
industries have to name the raw materials used.
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PART-C

—_—_—

Pollution Discharged to Environment/Unit of Output
(Parameter as specified in the consent issued)

163

1) Pollutants Quantity of Pollutants | Concentrations of Pollutants P::srr}:)a%e :g\;an:tlm?ﬂflrom
Discharged (Mass/day) | in Discharges (Mass/Volume) | Prescrioed standards wi
reasons
As plant is being operated on dry process technology, no liquid effluent is generated from the
a) Water cement plant process. Domestic water generated from residential colony, office toilets and
mess is disposed off in soak pit via septic tank. We have installed Effluent Treatment Plant.
b) Air Please refer Annexure- I Mo devlation. Samc AT
standards

(as specified under Hazardous Waste Management & Handling Rules,1989)

PART -D

Hazardous Wastes

Hazardous Wastes

Total Quantity

During the Previous Financial

During the Current Financial

Facilities:

Year Year

a) From Process:

1. Used oil & : 1320 Liters

st 11470 Liters 6970 Kas

2. Fly Ash 13768046 Kgs 26977736 Kgs

3. Chemical Container 198 Nos 112 Nos

4. Turbine Oil 104 Ltrs 123 Liters

5. Gear Qil 560 Ltrs 168 Liters
b) From Pollution Control NIL NIL

All the quantity of used oil & used grease come out as reject from different gear application and bearings,
were either sold to authorized recycler or used in-house.

utilized within the unit
(2) Sold
(3) Disposed

PART-E
Solid Wastes
Total Quantity
During the Previous Financial During the Current Financial
Year Year

a) From Process NIL NIL
b) | From Pollution Control Facility Dust Collected in ESPs, Bag Houses and Bag Filters are recycled back

into the System.
c) (1) Quantity recycled or re- NA NA
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Please Specify the characterizations (in terms of composition of quantum) of Hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of wastes.

1. Hazardous waste generated in the form of used / spent oil, waste / residue containing oil, which is stored in
barrels at safe & dedicated area and sold to recycler approved by Central Pollution Control Board.

2. Fly ash collected in pollution control equipment (ESP) is utilized for PPC grade cement manufacturing in own
as well as in near vicinity cement plants. Bed ash generated from process is also utilized for cement
manufacturing and coal dust collected from bag filters is recycled into the system.

PART -G

Impact of the pollution abatement measures taken on Conservation of natural resources and on the cost of
production.

M/s. Goldstone Cements Ltd is making continuous efforts to conserve natural resources with environmentally
Sound and green technology.

Adopted dry process technology, where there is no water consumption also makes zero effluent discharge from
the plant. The advantage of dry process is also in fuel economy. The stack emissions from the plant are controlled
by equipment like ESPs, and Bag Houses.

Designed to control the emission (SPM) level within permissible Limits.

The dust is collected in the abovementioned dust catchers. This dust is recycled to the system, so as to convert
finally to the product. This way the natural resources are conserved in the system.

The Pollution abatement practices adopted by us save precious raw material/ product and greatly help in conserving
valuable natural resources,ultimately reducing the manufacturing cost.

Total 5 nos. of opacity monitor already installed in Raw Mill & Kiln Stack, Coal Mill Stack, Cooler ESP stack,
Cement Mill Stack & CPP stack and real time data are being transferred.

Bag filters are installed in each transfer points to reduce the fugitive emissions. The material collected in the
hoppers of pollution control equipment, recycled back into process, neutralize the cost of operation of pollution
control equipment. Hence no cost impact on the production cost.

PART-H

Additional measures/ investment proposal for environmental protection including abatement of pollution,
prevention of pollution.

Development of greenbelt in & around the plant & colony.
Planting trees is ongoing process. Around 2645 nos. of sapling of different native species was planted during the
FY 2018-2019. The said program will continue for coming year also.

Water tanker is used for spraying in the plant area as well as the nearby villages regularly for dust suppression.
RCC roads are made to control the fugitive dusts. Water sprinklers are installed in roadsides.

Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to avoid idle running of these fans.
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PART- I 165

Any other particulars for improving the quality of the environment.

1. Continuous monitoring of stack emission, ambient air, and noise and water quality is done. Scheduled
maintenance of all the pollution control devices is done on regular basis.

2. Water sprinkling on the unpaved surface for dust suppression. Installation of Water sprinklers in roadside.
RCC roads will be made in coming future.

3. “World Environment Week” has been celebrated commencing from 30" May to 5™ June with objective to
increase awareness on specific environmental issues relevant to the industry utilities and operations.

4, “Swathacta Abhiyan programme” was initiated and continued in each section for making environment
friendly.

5. Development of greenbelt in & around the plant & colony. The tree species planted are Neem, Khokon,
Champa, Agarwood, Mahagony, Bokul, Mango, Litchi, Black Jamun, Almond, Cycus, Green Hedge, Coloured
Hedge, Fycus, Royal Plam, Areca Plam, Thuja, Red Bottle Brush, Ashoka, Gulmohor, Golden Bottle Brush,
Chinese Plam, Night Jasmine, Ceylon, Tahiti, Aclypha, Hibiscus, yucca Aloifolia, Phonix, Furcraea, Budhist
Bamboo, Bougenvelia, Draceena, Calendula, Crysenthemum, Phlox, Merigold, , Primola, Rananculus, Statics,
Cosmos, Dianthus, Dhalia, Gazania, Poppy, Petunia, Lily, Anthurium, Bolsom, Verbena, Salvia, Vinka, Exora,
Celosia etc. Rate of survival 93%.

6. Proper lubrication, housekeeping and installation of silencers are carried out in Fan inlet ducts to reduce
excessive noise generation.
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Annexure- |

Ambient Air Quality Monitoring (yearly average) in pg/m3

Name of the Station PM2.5 PM 10 SO2 NOx
Near CPP 422 70.4 26.2 43.7

Near Secondary Crusher 48.7 76.7 214 38.2
Near Fly Ash Shed 50.1 84.6 19.3 28.1
Near Temple 42.7 72.6 7.8 4.6

Stack Emission Monitoring Report (yearly average)

SL NO Name of the Stack PM (mg/Nm3) | SO2 (mg/Nm3) | NOx (mg/Nm3)
1 Cement Mill 23.1 ND ND
2 CPP 3il:5 4283 214.8
3 Raw Mill 20.8 326.2 242.6
4 ESP 214 ND ND
5 Coal Mill 24.8 346.2 144.3
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(FORM -V)
(See Rule 14)

Environmental Statement for the financial year ending the 31* March 2020

PART -A
i.  Name and address of the owner/ : M/s. Goldstone Cements Limited
Occupier of the industry operation Vill- Musiang Lamare (old), Khliehriat,
Or process Dist- East Jaintia Hills, Meghalaya-793200
il.  Industry Category
Primary (STC Code) : Red Category
Secondary (SIC Code)
iii.  Production Capacity ¢ 0.88 Million Ton Cement per annum
0.56 Million Ton Clinker per annum
10 MW Captive Power Plant
iv.  Year of establishment : F.Y. 2016-17 (Commercial Production Date 02.07.2016)
v.  Date of the Last Environmental : 11.12.2020

Statement Submitted

PART-B

Water and Raw Material Consumption

i Water Consumption m?¥/d:
Process : 250 m3 /day

Cooling : 60m3/day (including re-circulation and dust suppression)

Domestic: 210 m3/day

Process Water consumption per Unit of Product Output
Name of Products : g ) - - - -
During the Previous Financial Year During the Current Financial Year
(1 (2)
(1) Clinker
(2) Cement Dry Process Plant (No process water consumption)
(3) Power 1.097 m3/thousand Kwh | 1.26 m3/thousand Kwh
ii. Raw Material Consumption
*Name of Raw Nisssof Consumption of Raw Material Per Unit Of Output
Materials Products During the Previous Financial During the Current Financial Year
Year(MT) (MT)
1. Lime/Dolomatic
Stone Clinker 06 .
2. Additives 0.24 0.25
3. Flyash Cement 0.23 0.27
4. Gypsum 0.006 0.009

*Industry may use codes if disclosing detail of raw material would violate contractual obligations, otherwise all
industries have to name the raw materials used.
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PART-C

Pollution Discharged to Environment/Unit of Output
(Parameter as specified in the consent issued)

168

1) Pollutants | Quantity of Pollutants

Discharged (Mass/day)

Concentrations of Pollutants
in Discharges (Mass/Volume)

Percentage of Variation from
prescribed standards with
reasons

As plant is being operated on dry process technology, no liquid effluent is generated from the

a) Water cement plant process. Domestic water generated from residential colony, office toilets and
mess is disposed off in soak pit via septic tank. We have installed Effluent Treatment Plant.
b) Air Plesse tefs Rbamire. I No deviation from prescribed

standards

(As specified under Hazardous Waste Management & Handling Rules,1989)

PART -D

Hazardous Wastes

Total Quantity

Hazardous Wastes

During the Previous Financial

During the Current Financial Year

Year

a) Form Process:

1. Used oil 1320 Ltrs 0.458 Liters

2. Chemical Container 112 Nos 6 Nos

3. Turbine Oil 123 Ltrs NIL

4. Gear Oil 168 Ltrs 0.198 Liters
b) From Pollution Control NIL NIL

Facilities:

utilized in-house.

All the quantity of used oil & used grease come out as reject from different gear application and bearings, were

PART-E

——

Solid Wastes

Total Quantity

During the Previous Financial
Year

During the Current Financial
Year

a) From Process

NIL

NIL

b) | From Pollution Control Facility

Dust Collected in ESPs, Bag Houses and Bag Filters are recycled back

into the System.

¢) | (1) Quantity recycled or re-
utilized within the unit

(2) Sold

(3) Disposed

NA

NA

PART -F
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Please Specify the characterizations (in terms of composition of quantum) of Hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of wastes.

I. Hazardous waste generated in the form of used / spent oil, waste / residue containing oil, which is stored in
barrels at safe & dedicated area and sold to recycler approved by Central Pollution Control Board.

2. Fly ash collected in pollution control equipment (ESP) is utilized for PPC grade cement manufacturing in own
as well as in near vicinity cement plants. Bed Ash generated from process in also utilized for cement
manufacturing and coal dust collected from bag filters is recycled into the system.

PART -G

Impact of the pollution control measure on Conservation of natural resources and on the cost of
production.

M/s. Goldstone Cements Ltd is making continuous efforts to conserve natural resources with environmentally
Sound and green technology.

Adopted dry process technology, where there is no water consumption also makes zero effluent discharge from
the plant. The advantage of dry process is also in fuel economy. The stack emissions from the plant are controlled
by equipment like ESPs, and Bag Houses.

Designed to control the emission (SPM) level within permissible Limits.

The dust is collected in the abovementioned dust catchers. This dust is recycled to the system, so as to convert
finally to the product. This way the natural resources are conserved in the system.

The Pollution abatement practices adopted by us save precious raw material/ product and greatly help in conserving
valuable natural resources,ultimately reducing the manufacturing cost.

Total 5 nos. of opacity monitor already installed in Raw Mill & Kiln Stack, Coal Mill Stack, Cooler ESP stack,
Cement Mill Stack & CPP stack and real time data are being transferred.

Bag filters are installed in each transfer points to reduce the fugitive emissions. The material collected in the
hoppers of pollution control equipment, recycled back into process, neutralize the cost of operation of pollution
control equipment. Hence no cost impact on the production cost.

PART- H

Additional measures/ investment proposal for environmental protection including abatement of pollution,
prevention of pollution.

Development of greenbelt in & around the plant & colony.
Planting trees is ongoing process. Around 3362 nos. of sapling of different native species was planted during the
FY 2019-2020. The said program will continue for coming year also.

Water tanker is used for spraying in the plant area as well as the nearby villages regularly for dust suppression.
RCC roads are made to control the fugitive dusts. Water sprinklers are installed in roadsides.

Suitable interlocks have been provided for Gear box & Girth Gear Cooling fans to avoid idle running of these fans.

PART-1
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Any other particulars for improving the quality of the environment.

1.
2.
3. Water sprinkling on the unpaved surface for dust suppression. Installation of Water sprinklers in road side.

Continuous monitoring of stack emission, ambient air, and noise and water quality is done. Necessary action
plan is prepared and implemented accordingly.
Scheduled maintenance of all the pollution control devices is done on regular basis.

RCC roads are made to control the fugitive emissions.

. “World Environment Week” has been celebrated commencing from 30" May to 5™ June with objective of

increase awareness on specific environmental issues relevant to the industry utilities and operations.

- “Swathacta Abhiyan “programmeis conducted in each section for making environment friendly.
. Development of greenbelt in & around the plant & colony. The tree species planted are Neem, Khokon,

Champa, Agarwood, Mahagony, Bokul, Mango, Litchi, Black Jamun, Almond, Cycus, Green Hedge, Coloured
Hedge, Fycus, Royal Plam, Areca Plam, Thuja, Red Bottle Brush, Ashoka, Gulmohor, Golden Bottle Brush,
Chinese Plam, Night Jasmine, Ceylon, Tahiti, Aclypha, Hibiscus, yucca Aloifolia, Phonix, Furcraea, Budhist
Bamboo, Bougenvelia, Draceena, Calendula, Crysenthemum, Phlox, Merigold, , Primola, Rananculus, Statics,
Cosmos, Dianthus, Dhalia, Gazania, Poppy, Petunia, Lily, Anthurium, Bolsom, Verbena, Salvia, Vinka, Exora,
Celosia etc. Rate of survival 92%.

- Proper lubrication, housekeeping and installation of silencers are carried out in Fan inlet ducts to reduce

excessive noise generation.

- Using LED Lamps at residential colony, administrative building and CCR building for energy conservation.
- Minimizing the dust concentration by providing covered sheds for raw material storage, Covered belt

conveyors and water spraying system for raw materials.
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Ambient Air Quality Monitoring (yearly average) in pg/m3
Name of the Station PM 2.5 PM 10 S02 NOx
| Near CPP (Water reservoir) 24.9 453 1.5 7.9
Near CCR (Material Yard) 25.1 50.4 9.4 8.4
Near Guest House
(Yamuna Sadan) 18.7 394 6.9 4.4,
Residential Colony | 14.2 34.5 ND ND
Stack Emission Monitoring Report (yearly average)
SLNO Name of the Stack PM (mg/Nm3) | SO2 (mg/Nm3) | NOx (mg/Nm3)
1 Cement Mill 19.6 ND ND
2 CPp 30.4 381.9 179.6
3 Raw Mill 14.2 3754 262.7
- Cooler ESP 16.8 ND ND
5 Coal Mill 18.8 3592 229.8
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o Meghalaya State Pollution Control Board ——1 {2
Forests}& Enwropment Department, Government of Meghalaya ————
ARDEN’ Lumpyngngad, Shillong-793014 <
Website: http://megspcb.gov.in yo pcb
g 7 mspcd
No. MSPCB/LEGAL-149/2018/2019-2020/1% % Dt. Shillong, the!d_September, 2019
To

Shri H.C. Choudhary, IFS

The Addl. Principal Chief Conservator of Forests
(Planning, Development and Legal matters),
Government of Meghalaya, Shillong

Sub: Representation dated 26.8.2019 from Star Cement Limited containing comments on
observation made at para 37 of the record of minutes of 17" sitting of the
Committee constituted by the Hon’ble NGT under Chairmanship of Hon’ble Mr.
Justice B.P. Katakey, Former Judge, Guwahati High Court.

Ref: No.MFG.39/37/NGT(C )/VOL-IX/ 11,897-899, Dated 29-08-2019

Sir,

Please refer to letter No. MPG.39/NGT(C)/Vol.-1X/11.897-899 dated 29.08.2019
received from Addl. PCCF (Planning, Development & Legal Matters), Government of
Meghalaya, Shillong on the above subject. As desired, copies of the Annual Environment
Statements for the years ending 31.3.2015, 31.3.2016, 31.3.2017 and 31.3.2018 filed before
the MSPCB by Star Cement Meghalaya Ltd., Star Cement Ltd. and Meghalaya Power Limited
are enclosed at Annexure 1, Annexure 2 and Annexure 3 respectively. The annual
Environmental Statement for the year 2018-19 has not been received in this office. The
para-wise comments on the representation dated 26.8.2019 from Star Cement Ltd (received
along with your letter under reference) are as under:

para No. Comments |
S : The details éiver_{ iﬁ?ﬁenr;p_r_e-serit-étion" are bas_ically reproduction of the 1'
i issues dealt with in the minutes of the Committee. No specific comments are
‘ _ |requiredtobemade. |
2 (i) ' This para deals with the Techno Economic Feasibility Reports. We have no i
F__ ) comments to make in this regard. _
2 (ii) This para deals with if modifications/alterations in the plant design are

required for using alternate fuel or otherwise. We have no comments to |
Pe. | makeinthisregard. ’
-2 (iii) This para deals with whether for change in the fuel, revised Environmental
| Clearance is required or otherwise. No comments in this regard are given
‘ except that revised Consent to Operate under the Air/Water Act is not

~ required for use of alternate fuel.

L2 (iv) It deals with the conditions prescribed in the Environmental Clearance. No
| |
comments in this regard are offered. |

It deals with the payments made for 'purchasg of coal and alternate fuel and
related issues along the year-wise details of the royalty paid by these

2 (v) to (viii) | of coal and alts

Contact details: Email:megspcb@rediffmail.com;
: . : .com; Telephone Numbers : i -0364- . be
Engineering-2521533; Laboratory-2521726; Administ?ation-zsmug?; Tg;?:;r.nza;‘z?;gq 2521217; Member Secretary-2522802; Scientific-2521514;
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Meghalaya State Pollution Control Board e
partment, Government of Meghalaya —_——
ngngad, Shillong-793014 o
Tspcb —

Forests‘& Environment De
ARDEN’ Lumpy
Website: http://megspcb.gov.in
companies. The Mining & Geology Deptt. of the State Government may be
the appropriate agency to verify details regarding payment of royalty,

whether these companies have been found to be involved in any illegal |
mining and or any illegal transportation and also regarding nature of

alternate fuel.
This para deals with the use of muslate by MPL during 2012-13 and 2013-14
lants and may be

This para deals with the viability regarding use of muslate in power plants in

cement plants. No comments to offer in this regard.

alternate fhe-ljmpayment of

2 (ix)
This para deals with the alternate fuel in the cement p

2(x)
p

verified from the State Mining & Geology deptt.

This para deals with technical feasibility of using
given in the Environmental statements and that the use of alternate fuel does
not require fresh EC. In this regard it is to state that prima facie the use of |

royalty, quantity of alternate fuel purchased and details of alternate fuel
alternate fuel by the cement and power plants is technically feasible and is in

fact encouraged by the Pollution Control Board. As stated earlier the details

of the royalty stated to be paid by these companies may be verified from

State Mining & Geology deptt. As stated earlier the copies of the Environment
Statement filed by these companies are enclosed at Annexure 2 & Annexure

3.
no comments from us. .

This para details with the observations made by the Committee and requires

I—Para 48&5
[
Yours faithfully

Enclosed: as stated
MEMBER SECRETARY

Meghalaya State Pollution Control Boar_d
Shillong

Contact d t il:
onta etails: Email:megspcb@rediffmail.com; Telephone Numbers : Chairman-0364-2521217; Member Secretary-2522802; Scientific-2521514;

Engineering-2521533; Laboratory-2521726; Administration-2520073; Telefax-2521764
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5
Dalmia

Bharat Cement newthink!

ACL/ENV/ES/2017-18 17™ August 2017

To

r
\'ﬁe Member Secretary,
Meghalaya State Pollution Control Board
"ARDEN 'LUMPYNGNGAD
SHILLONG — 793014 (Meghalaya)

Sub: - Submission of Environmental Statement (Form-V) of M/s. Adhunik Cement Limited, vill -
Thangskai Post - Lumshnong, Dist.- East Jaintia Hills, Meghalaya for the FY 2016-2017.

Dear Sir,

_/ith reference to subject cited above, we submit herewith the Environmental Statement (Form-v)
of M/s. Adhunik Cement Limited, Vill - Thangskai, Post - Lumshnong, Dist.- East Jaintia Hills,
Meghalaya for the FY 2016-2017.

May kindly acknowledge the receipt of the same.

Thanking You,

Yours Faithfully
For M/s. Adhunik Cement Limited.

@n__
Authorized Signatory

—

Copy to: -
) The Additional Principal Chief Conservator of Forest, Ministry of Environment, Forest &
.~ Climate Change, Regional Office, Shillong, Meghalaya.
2) The Regional Director, Central Pollution Control Board, North Eastern Zonal Office, Lower
Motinagar, Shillong -793 014 (Meghalaya).

Adhundk Cennt  Limited (Sunsiery +f Dolmis Coment Bheres Linited,
Umsao Mootang. Vil Thangiai. 00 Lumshnong
Diw. Johio Hidis, Meghaloye . 7% /0
P61 28 IS6E5 1 9, WIGY ITEZTIH
uasie dalmescement cour

174
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ENVIRONMENTAL STATEMENT (FORM -V)
of
M/S ADHUNIK CEMENT LTD.

(A subsidiary of Dalmia Cement Bharat Limited)
Vill - Thangskai, Post - Lumshnong, Dist. - East Jaintia Hills, Meghalaya
(1" April 2016 to 31 March 2017)

PART -A
. Name and address of the owner/ Sh. RA Krishnakumar.
Occupier of the Industry operation ED
Or process M/S Adhunik Cement Ltd.

Post-Lumshnong
Dist — East Jaintia Hills, Meghalaya.

ra

Industry Category
Primary (8.T. C. Code) Red Category
Secondary (S.T.C. Code)

3. Production Capacity 1.5 MTPA Cement
1.3 MTPA Clinker

4. Year of establishment 2010

5. Date of the last Environmental 14.09.2016

Statement Report Submitted

PART -B
Water and Raw Muaterial Consumption

)  Water Consumption:

Process © 622.46 m3/Day.
Cooling, re circulation and dust suppression  : 921.50 m3/Day.
Domestic : 611.62 m3/Day.
Name of Product Water Consumption per Unit of Product Qutput
During Previous Financial During Current Financial
Year (15-16) Year (16-17)
Cement 0.97 KL/MT | 092KLMT

Z|Page

175
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II)
Name of Raw Material Name of | Consumption of Raw Material
Product
During Previous During current
Financial Year Financial Year
(15-16) (16-17)

1. Lime Stone 10,43.928.50 11,28,212.96

2. Fly Ash 55.415.72 26,976.51

3. Clay 18,995.69 16,031.59

4. Shale 21,841.18 -

- Cement

5. Gypsum 8.948.86 6,952.75

6. Coal 62,789.11 42,680.60

7. Slate 63,050.31 73.759.26

8. Coal 34,166.98 5.733.69

CPP
9. Slate 70.601.71 71.115.02
PART-C
Discharge to Environment /Unit of Qut Put:
- S ; Percentage of Variation from
| Quantity of Pollutants Concentration of Pollutants ¢ 3
PoRa Discharged (Mass/day) | in Discharge (Mass/Volume) prescnbecrle:t;r:'dard .

As plant is being operated on dry process technology, no liquid
effluent is generated from the cement plant process.

2) Water Domestic water generated from residential colony, office toilets
and mess is disposed off in soak pit via septic tank. We are in the
process to install Sewage Treatment Plant, which will be common
for all the units.

b) Alr Please refer Annexure - I, [1, IIT & IV

JfPage
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PART -D

Hazardous Waste
(As specified under Hazardous Waste (Management, Handling & Transboundary Movement) Rules

amended up to 2010)

Total Quantity (Liters.)

Hazardous
Waste i ‘jous Fi i
Biving Trsvisnc Binauriel Vase During Current Financial Year (2016-17)
(2015-16)
Total Quantity generated — 12,600 Lits. Total Quantity generated — 10,500 Lits,
Total Sale - 12,600 Lits. Total Sale - 10,500 Lits.
Balance - Nil Balance - Nil
a) Used oil
& Sold to Sold to
Grease

(M/S Modern Lube Industries.
A K. Azad Road, Barshapara Industrial

Area.Guwahati-781034 (Assam)

(M/S Modemn Lube Industries.
A.K. Azad Road, Barshapara Industrial
Arca.Guwahati-781034 (Assam)

PART -E

Solid Waste

Total Quantity in MT

During Previous
Financial Year (15-16)

[ During Current Financial Year
(16-17)

a) | From Process

Nil

Nil

From Pollution Control

Dust Collected in ESPs, Bag Houses and Bag Filters are Recycled

b) Facility back into the System.
1)  Quantity recycled or
rc-_utihzed within the 100 % 100 %
unit
¢) | 2) Sold NIL NIL
3) Disposed (Flyash
generated rr_[;{;a{{f’?;&.i--- s 39.369.68 MT 29.086.98 MT
consumed-inty ﬁ_eufcui .
7 ¥ S o -

/. -
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PART-F

Please Specify the Characterization (in terms of composition and quantum) of Hazardous
as well as Solid waste and indicate disposal practice adopted for both these categories of

wasies.

Hazardous Waste:

Our Cement Manufacturing is based on Dry Process, no hazardous waste is generated from the process
except used oil which is drained from Machineries / Equipment and sold to authorized vendor.

Solid Waste:

Flyash generated from captive power plant is consumed in cement plant.

PART-G

Impact of the pollution control measure on
conservation of natural resources and consequently on the cost of production

M/S Adhunik Cement Ltd. is making continuous efforts to conserve natural resources with environmentally
clean and green technology.

Adopted dry process technology, where there is no water consumption also makes zero effluent discharge
from the plant. The advantage of dry process is also in fuel economy. The stack emissions from the plant are
controlled by equipment like ESPs, and Bag Houses.

Bag filters are installed in each transfer points to reduce the fugitive emissions. The material collected in the
hoppers of pollution control equipment, recycled back into process, neutralize the cost of operation of
pollution control equipment. Hence no cost impact on the production cost.

PART-H

Additional measures / investment proposal for environmental protection including
abatement of pollution

Planting trees is ongoing process. Around 2,000 nos. of sapling of different native species was planted
during the FY 2016 - 2017. The said program will continue for coming year also.
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PART-I

Any other particulars in respect of environmental protection and abatement

of pollution

We have full-fledged Environment Department with two separate cells. One for monitoring and one
for maintenance of Pollution Control equipments.

Continuous monitoring of stack emission, ambient air, noise and water quality is done. Necessary
action plan is prepared and implemented accordingly.

Scheduled maintenance of all the pollution control devices is done on regular basis.
More number of flower have been planted to beautify the plant.
To substantiate above statement, latest emission monitoring report is enclosed herewith.
Annexure -1 : Ambient air quality report
Annexure — I : Fugitive Emission report

Annexure -1l : Stack Emission level Report
Annexure - [V : Ambient Noise quality report.

OF 78} - 6|Page
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almia
ar&t Cement newlhink! cemerni. sugar efractor ies! power
ACL/ENV/ES/2018-19 12" May 2018

To,

. The Member Secretary,
Meghalaya State Pollution Control Board
"ARDEN 'LUMPYNGNGAD
SHILLONG — 793014 (Meghalaya)

Sub: - Submission of Environmental Statement (Form-V) of M/s. Adhunik Cement Limited, Vill -
Thangskai Post - Lumshnong, Dist.- East Jaintia Hills, Meghalaya for the FY 2017-2018.

Dear Sir,

With reference to subject cited above, we submit herewith the Environmental Statement (Form-V)
of M/s. Adhunik Cement Limited, Vill - Thangskai, Post - Lumshnong, Dist.- East Jaintia Hills,
Meghalaya for the FY 2017-2018.

May kindly acknowledge the receipt of the same.

Thanking You,

Yours Faithfully
For M/s. Adhunik Cement Limited.

=
ﬂ_‘f 4‘- (\

Authorized Signatory

Copy to:
1) The Regional Director, Central Pollution Control Board, North Eastern Zonal Office, Lower

Motinagar, Shillong -793 014 (Meghalaya).

I /"(

reilend (Subsidieny of Dalmfa Ceon ent Bharat Limited

O -Lumshnong
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ENVIRONMENTAL STATEMENT (FORM -V)
of

M/S ADHUNIK CEMENT LTD.

(A subsidiary of Dalmia Cement Bharat Limited)
Vill - Thangskai, Post - Lumshnong, Dist. — East Jaintia Hills, Meghalaya
(I April 2017 to 31" March 2018)

PART -A
|. Name and address of the owner/ Sh. RA Krishnakumar.
Occupier of the Industry operation ED
Or process M/S Adhunik Cement Ltd.

Post-Lumshnong
Dist — East Jaintia Hills, Meghalaya.

2. Industry Category
Primary (5.T. C. Code) Red Category
Secondary (S.T.C. Code)
3. Production Capacity 1.5 MTPA Cement
1.3 MTPA Clinker
4, Year of establishment 2010
5. Date of the last Environmental 17.08.2017

Statement Report Submitted

PART -B
Water and Raw Material Consumption

I)  Water Consumption:

Process : 600.46 m3/Day.
Cooling, re circulation and dust suppression : 820.20 m3/Day.
Domestic : 610.22 m3/Day.
Name of Product Water Consumption per Unit of Product Output
During Previous Financial During Current Financial
Year (16-17) Year (17-18)
Cement 0.92 KL/MT 0.91 KLMT

lii;., u
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‘3) Raw Material Consumption:
| Name of Raw Material Name of Consumption of Raw Material
Product
During Previous During current
Financial Year Financial Year
(16-17) (17-18)
1. Lime Stone 11,28,212.96 12,70,843.42
2. Fly Ash 26,976.51 36,159.487
3. Hill Sand/ Shale 16,031.59 23,4412
4. Gypsum 6,952.75 6,977.139
Cement
5. Coal 42.,680.60 53,57.01
6. Slate 73,759.26 68,057.55
7. Pet coke - 4126.63
8. Coal 5,733.69 -
cep
9, Slate 71,115.02 83,922.73
PART-C

Discharge to Environment /Unit of Qut Put:

=

Pollutant Quantity of Pollutants Concentration of Pollutants Pe;::::ﬁﬁi:;iﬁ:?::vg:m
otlutanis | pischarged (Mass/day) | in Discharge (Mass/Volume) S
As plant is being operated on dry process technology, no liquid
\ effluent is generated from the cement plant process.
' 2) — Domestic water generated from residential colony, office toilets

and mess is disposed off in soak pit via septic tank. We are in the

process to install Sewage Treatment Plant, which will be common

for all the units.

b) Air

Please refer Annexure - |

2|Page
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PART --D

Hazardous Waste

(As specified under Hazardous Waste (Management, Handling & Transboundary Movement) Rules

amended up to 2010)

183

' Total Quantity (Liters.)
Hazardous _—
Waste i ious Financi
- During Previows Finaacial Year During Current Financial Year (2017-18)
(2016-17)
Total Quantity generated — 10,500 Lits. Total Quantity generated — 1,000 Lits.
[ Total Sale - 10,500 Lits. Total Sale - 1,000 Lits.
- Balance — Nil Balance - Nil
a) Usedoil |
& Sold to Sold to
Grease
(M/S Modern Lube Industries. (M/S Modern Lube Industries.
A.K. Azad Road, Barshapara Industrial A K. Azad Road, Barshapara Industrial
[ Area,Guwahati-781034 (Assam) Area,Guwahati-781034 (Assam)
PART -E
Solid Waste
Total Quantity in MT
During Previous During Current Financial Year
Financial Year (16-17) (17-18)
a) | From Process Nil Nil
b From Pollution Control Dust Collected in ESPs, Bag Houses and Bag Filters are Recycled
) Facility back into the System.
1) Quantity recycled or
re-}ltlilzed within the 100 % 100 %
unit
g 2) Sold NIL NIL
3) Disposed (Flyash
gencriled from CFP & 29,086.98 MT 31,467.79 MT

consumed into Cement
Plant)

3|Page
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PART-F
¢ Specify the Characterization (in terms of composition and guantum) of Hazardous
: Il as Solid waste and indicate disposal practice adopted for both these categories of
" wastes.

Cement Manufacturing is based on Dry Process, no hazardous waste is generated from the process
gxcept used oil which is drained from Machineries / Equipment and sold to authorized vendor.

Solid Waste:
Flyash generated from captive power plant is consumed in cement plant.
PART-G

Impact of the pollution control measure on
conservation of natural resources and consequently on the cost of production

M/S Adhunik Cement Ltd. is making continuous efforts to conserve natural resources with environmentally
clean and green technology.

Adopted dry process technology, where there is no water consumption also makes zero effluent discharge
from the plant. The advantage of dry process is also in fuel economy. The stack emissions from the plant are
controlled by equipment like ESPs, and Bag Houses.

Bag filters are installed in each transfer points to reduce the fugitive emissions. The material collected in the

hoppers of pollution control equipment, recycled back into process, neutralize the cost of operation of
pollution control equipment. Hence no cost impact on the production cost.

PART-H

Additional measures / investment proposal for en vironmental protection including

abatement of pollution

Planting trees is ongoing process. Around 5,000 nos. of sapling of different native species was planted
during the FY 2017 - 2018. The said program will continue for coming year also.

4|Page
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PART-I1

Any other particulars in respect of environmental protection and abatement
of pollution

1. We have full-fledged Environment Department with two separate cells. One for monitoring and one
for maintenance of Pollution Control equipments.

2. Continuous monitoring of stack emission, ambient air, noise and water quality is done. Necessary
action plan is prepared and implemented accordingly.

3. Scheduled maintenance of all the pollution control devices is done on regular basis.
4. More number of flower have been planted to beautify the plant.

To substantiate above statement, latest emission monitoring report is enclosed herewith in Annexure
-1

M/s. Adhunik Cement Limited

_r =

2
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Dalmia
Bharat Cement newthink!
DCBL/ENV/ES/20:3-20 8" April 2019

To, -

"~"The Member Secretary,
Meghalaya State Pollution Control Board
*ARDEN "'LUMPYNGNGAD
SHILLONG - 793014 (Meghalaya)

Sub: - Submission of Environmental Statement (Form-V) of M/s. Daimia Cement (Bharat) Limited,
Vill - Thangskai Post - Lumshnong, Dist - East Jaintia Hills, Meghalaya for the FY 2018-2019.

Dear Sir,

With reference tc s nject cited abovs e submit herewith the Environmental Statemert (Form-V)
of M/s. Dalmia Cement (Bharat) Limites Jill - Thangske, Post - Lumshnong, Dist.- East Jaintia Hills,
Meghalaya for the F 2013-202¢

May kindly ackrnowledge the receipt of the same.
Thanking You,

Yours Faithfully
For M/s. Dalmia Cement (Bharat) Limited.

Z gL \
\ 4 37 9
Authorized % wi‘“\ ol

Copy to:
1) The Regional Director, Czntre! pollution Contrel Board, North Eastern Zonal Office, Lower

Motinagar, Shillong -723 014 (Maghalaya).

Datmia Cement (Bharat) Limited

Umsoo Mootang, Vill - Thang ki, £.0 Fumshnong, (st East lointd Hills, Meghataya, PR { o
6] 9612901 824/4G 1 2805625961 2904432, wwn dalmiacemen: com, CIN - LB 19T TN TSNGFELER): fd

f b Dalenduprar e, Dist. Tioschirapalli, Tieni! Nadu-621 651, Indiy \1\‘-'.:

1 Calmia Bharal Groug company, www Johmabharot.com -
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ENVIRONMENTAL 4092 EMENT (FORM -V)

of

M/S DALMIA {'_'EMEN?(BHARAT) LI MITED.

Vill - Thangskai, Post — Lumshaong. Dist. - East Jaintia Hills, Meghalaya
(1'* April 2018 to 31% March 2019)

Name and address of the owner/
Occupier of the Industry operation
Or process

Industry Categony
Primary (S.T. C. Code)
Secondary (S.1.C. Code)

Production Capacity

Year of establishment

Date of the last Environmental
Statement Report Submitted

PART -A

Sh. Venkatesan Thyagarajan

Director

M/S Dalmia Cement (Bharat) Limited.
Post-Lumshnong

Dist — East Jaintia Hills, Meghalaya.

Red Category
1.3 MTPA Cement
1.3 MTPA Clinker

2010

12.05.2018

PART -B

Water and Raw Material Consumption

Water Consumption:

Process 521.44 m3/Day.
Cooling, re circulation and dust suppression @ 722.10 m3/Day.
Domestic 611.00 m3/Day.
Name of Produet Water Consumﬁﬁﬂn per Unit of Product OQutput
During Previous Financial ' During Current Financial
Year (17-18) ' Year (18-19)
Cement 0.91 KL/MT (.88 KL./MT

1|Pag
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M) Raw Material Consumpiion:

4093
- 188

Name of Raw Material Name of | € Tonsu;ptiun of Raw Material
Product 8 W B
During current During current
Financial Year Financial Year
(17-18) , (18-19)
1. Lime Stone 12.70.843.42 ' 15.20.964.952
2. Fly Ash 36.159.487 34,238,194
2, Hiil Sand/ Shale 234412 -
4. Gypsum -! 6.977.139 5,854.992
Zim e (.L‘I-ﬂen‘[ | BN =
5, Coal 53.57.01 72,139.563
6. Slate 68.057.55 ' 77.368.401
7. Pet coke 4,126.63 2.517.724
g, Coal - 451.010
9. Slate CPP f 8$3.922.73 ' 1,01,031.980
10. PET Coke - 363.810

PART-C

Discharge 1o Environmeni /Unit of Out Put:

Quantity of Pollutants

. i | Percentage of Variation from
Concentration of Pollutants |

. e ] | rescribed standard with
Poliutants Discharged (Mass/dav)  in Discharge (Mass/Volume) | P
: reason
As plant is being operated on dry process technology. no liquid
Water effluent is generated from the cement plant process.
a) — Domestic water generated from residential colony, toilets are
disposed off through Sewage Treatment Plant.
b) Air Please refer Annexure - |
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PART D

rdagairdous Wasre

(As specified under Hazardous W iste (Management, Handling & Transboundary Movement) Rules

amended up to 2610)

189

3IPage

Total Quantlt}f (Liters.)
Hazardous }—— - —— — S - - —
Waste During Current Financial Year During Current Financial Year
(2017-18) (2018-19)
Total Quantity gencrated - 1.000 Lits. o
Total Sale - 1.000 Lits.
Balance - Nil
a) Used oil
& Sold 1 Nil
Grease
(M/S Moderrn | uhe Industries
LK. Azad Road, Barshapara Industrial
Area.Guwahati-781034 (Assam)
PART -E
Solid Waste
] . o |
Total Quantity in MT |
During Current Financial ! During Current Financial Year
Year (17-18) J (18-19)
S h— " — !
a) | From Process ~il i Nil
|
b From Poliution Control Dust Collected in ESPs. Bag Houses and Bag Filters are Recycled
) Facility back into the System.
1) Quantity recycledor e— .
re-utilized within the 00 Y 100 %
unit gl |
%) Sold NIL | NIL
| CJ -z 2 |
3) Disposed (Flvash [
gEapustal S LA & 31.467.79 MT | 37.886.028 MT
consumed into Cement }
Plarn1) |
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) ﬁse Specify the Charecterization (in ierms of composition and guantuny of Hazardous
as well as Solid waste and indicare disposal practice adepred fur both these categories of

Hazardous Waste

Our Cement Manufacturing 1s based on Dry Process. no hazardous waste is generated from the process
except used oil which is drained from Machineries / Equipment and sold 10 authorized vendor.

Solid Waste:

All Flyash generated from captive power plant is consumed in cement plant.

PART-G

Impact of the poliution control measure on
conservation of natural resources and consequently on the cost of production

M/s. Dalmia Cement  Bharat) Limited is making continuous efforts 1o conserve natural resources with
environmentally c¢lcen and green technology

Adopted dry process technology. where there is no water consumption also makes zero effluent discharge
from the plant. The advantage of dry process is also in fuel economy. The stack emissions from the plant are
controlled by equipment like ESPs. and Bag Houses.

Bag filters are installed in each transfer points to reduce the fugitive emissions. The material collected in the

hoppers of pollution conurel equipment. recycled back into process, neuiralize the cost of operation of
pollution contro! egu.pment. Hence 1o cost impact on the production cost.

PART-H

Additional measures / invesiment proposal for envirenmental protection including
abatement of poliution

Planting trees is ongoing process. Around 4,000 nos. of sapling of different native species was planted
during the FY 2018 - 2019, The said program will continue for coming year also.
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ART-1

Any other particulars in respect of environmental prore: tion and abatemeit!

o pollution

I. We have full-fledged Environment Department with two separate cells. One for monitoring and one
for maintenance of Pollution Control Equiptments

(]

Continuous monitoring of stack emission. ambient air, noise and water quality is done. Necessary
action plan is prepared and implemented accordingly

3. Scheduled maintenance of all the pollution control devices is done on regular basis.
4. More number of flower sapling have been planted 10 heautify the plant.

To substantiate above statement. latest emission monitoring report is enclosed herewith in Annexure
- L

M/s. Dalmia Cement (Bharat) Limited

_;_‘

&

Authorized Sigriator

o
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24
Dalmia
Bharat Cement newthink! cement! sugar! refractories! power.
DCBL/ENV/ES/2020-21 20" April 2020

To,

The Member Secretary,

Meghalaya State Pollution Control Board
*ARDEN 'LUMPYNGNGAD

SHILLONG — 793014 (Meghalaya)

Sub: - Submission of Environmental Statement (Form-V) of M/s. Dalmia Cement (Bharat) Limited, Vill -
Thangskai Post - Lumshnong, Dist.- East Jaintia Hills, Meghalaya for the FY 2019-2020.

Dear Sir,

With reference to subject cited above, we submit herewith the Environmental Statement (Form-V) of
M/s. Dalmia Cement (Bharat) Limited, Vill - Thangskai, Post - Lumshnong, Dist.- East Jaintia Hills,
Meghalaya for the FY 2019-2020.

May kindly acknowledge the receipt of the same.

Thanking You,

Yours Faithfully
For M/s. Dalmia Cement (Bharat) Limited.

)

Authorized Signatory
Copy to:
1) The Regional Director, Central Pollution Control Board, North Eastern Zonal Office, Lower
Motinagar, Shillong -793 014 (Meghalaya).

Dalmia Cement (Bharat) Limited
f mennong, Dhst Eau Jointg Hitls, Meghalaya. B 210, Indiz

i ] o T £ Salmucement can U519 TN 1992
/) winng (vt Tivechirepalln, Tomud Nade-521 651 India

s Bharal Grouj) cumaany, wew foder icbivar
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ENVIRONMENTAL STATEMENT (FORM -V)
of
M/S DALMIA CEMENT (BHARAT) LI MITED.

Vill - Thangskai, Post — Lumshnong, Dist. — East Jaintia Hills, Meghalaya
(1** April 2019 to 31* March 2020)

PART -A
1. Name and address of the owner/ Sh. Venkatesan Thyagarajan
Occupier of the Industry operation Director
Or process M/S Dalmia Cement (Bharat) Limited.

Post-Lumshnong
Dist — East Jaintia Hills, Meghalaya.

o

Industry Category
Primary (S.T. C. Code) Red Category
Secondary (S.T.C. Code)

3. Production Capacity 1.5 MTPA Cement
1.3 MTPA Clinker

4. Year of establishment 2010

5. Date of the last Environmental 8.04.2019

Statement Report Submitted

PART -B
Water and Raw Material Consumption
1) W ons
Process ¢ 512.40 m3/Day.
Cooling, re circulation and dust suppression : 703.20 m3/Day.
Domestic . 600.00 m3/Day.
Name of Product Water Consumption per Unit of Product OQutput
During Previous Financial During Current Financial
Year (18-19) Year (19-20)
Cement 0.88 KL/MT 0.84 KL/MT

{l’ﬁol n
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1)  Raw Material Consumption:
Name of Raw Material Name of Consumption of Raw Material
Product
During current During current
Financial Year Financial Year
(18-19) (19-20)
I. Lime Stone 15,20,964.952 12,22,844.52
2. Fly Ash 54,238.194 51,220.17
3. Hill Sand/ Shale - -
4. Gypsum 5,854.992 4,222.71
Cement
5. Coal 72,139.563 70.131.00
6. Slate 77.368.401 66,222 41
7. Pet coke 2,517.724 2,121.44
8. Coal 451.010 422.020
9. Slate Cpp 1,01,031.980 98,017.97
10. PET Coke 363.810 -
PART-C
Discharge to Environment /Unit of Qut Put:
Pollutants Quantity of Pollutants | Concentration of Pollutants Per::::;ﬁgi:::&:‘::lg:m
ollutants | o arged (Mass/day) | in Discharge (Mass/Volume) | P s
As plant is being operated on dry process technology, no liquid
_ Wate efMuent is generated from the cement plant process.
2) s Domestic water generated from residential colony, toilets are
disposed off through Sewage Treatment Plant.
b) Air Please refer Annexure - |

3|1“.1;.'_
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PART -D

Hazardous Waste

(As specified under Hazardous Waste (Management, Handling & Transboundary Movement) Rules
amended up to 2010)

Total Quantity (Liters.)
Hazardous
Waste During Current Financial Year During Current Financial Year
(2018-19) (2019-20)
Nil Total Quantity generated — 8,00 Lits.
Total Sale - 6,00 Lits.
Balance - Nil
a) Used oil
& Sold to
Grease
(M/S Modern Lube Industries.
A.K. Azad Road, Barshapara Industrial
Area,Guwahati-781034 (Assam)

PART —E

Solid Waste

Total Quantity in MT
During Current Financial | During Current Financial Year
Year (18-19) (19-20)
a) | From Process Nil Nil
b From Pollution Control Dust Collected in ESPs, Bag Houses and Bag Filters are Recycled
) Facility back into the System.
1) Quantity recycled or
re-utilized within the 100 % 100 %
unit
2) Sold NIL NIL
<)
3) Disposed (Flyash
gonersind from CPE & 37,886.028 MT 28,442.02 MT
consumed into Cement

4|Page
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PART-F
Please Specify the Characterization (in terms of composition and quantum) of Hazardous
as well as Solid waste and indicate disposal practice adopted for both these categories of

wastes.

Hazardous Waste:

Our Cement Manufacturing is based on Dry Process, no hazardous waste is generated from the process
except used oil which is drained from Machineries / Equipment and sold to authorized vendor.

Solid Waste:

All Flyash generated from captive power plant is consumed in cement plant.

PART-G

Impact of the pollution control measure on
conservation of natural resources and consequently on the cost of production .

M/s. Dalmia Cement (Bharat) Limited is making continuous ¢fforts to conserve natural resources with
environmentally clean and green technology.

Adopted dry process technology, where there is no water consumption also makes zero effluent discharge
from the plant. The advantage of dry process is also in fuel economy. The stack emissions from the plant are
controlled by equipment like ESPs. and Bag Houses.

Bag filters are installed in cach transfer points to reduce the fugitive emissions. The material collected in the
hoppers of pollution control equipment, recycled back into process, neutralize the cost of operation of
pollution control equipment. Hence no cost impact on the production cost.

PART-H

Additional measures / investment proposal for en vironmental protection including
abatement of pollution

Planting trees is ongoing process. Around 5,000 nos. of sapling of different native species was planted
during the FY 2019 - 2020. The said program will continue for coming year also.
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PART-1

Any other particulars in respect of environmental protection and abatement
of pollution

We have full-fledged Environment Department with two separate cells. One for monitoring and one
for maintenance of Pollution Control Equiptments.

Continuous monitoring of stack emission, ambient air, noise and water quality is done. Necessary
action plan is prepared and implemented accordingly.

Scheduled maintenance of all the pollution control devices is done on regular basis.
More number of flower sapling have been planted to beautify the plant.

To substantiate above statement, latest emission monitoring report is enclosed herewith in Annexure
- L

e ——
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NS
Dalmia

Bharat Cement newthink!

DCBL/ENV/ES/2020-21 27" July 2021

"“The Member Secretary,

Meghalaya State Pollution Control Board
"ARDEN 'LUMPYNGNGAD
SHILLONG - 793014 (Meghalaya)

Sub: - Submission of Environmental Statement (Form-V) of M/s. Dalmia Cement (Bharat) Limited,
Vill - Thangskai Post - Lumshnong, Dist.- East Jaintia Hills, Meghalaya for the FY 2020-2021.

Dear Sir,

With reference to subject cited above, we submit herewith the Environmental Statement (Form-V)
of M/s. Dalmia Cement (Bharat) Limited, Vill - Thangskai, Post - Lumshnong, Dist.- East Jaintia Hills,
Meghalaya for the FY 2020-2021.

May kindly acknowledge the receipt of the same.

Thanking You,

AL
Yours Faithfully "
For M/s. Dalmia Cement (Bharat) Limited. A
- 8
S y
N

Authorizéd Signatory

Copy to: .
1) The Regional Director, Central Polluticn Control Board, North Eastern Zonal Office, Lower
Motinagar, Shillong -793 014 (Meg__hqtéﬁ?)g_' SN

N
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Dalmia Gement{Bharat) Lintited v
msoe Mootang, Vill - Thangskai, P.O. Lu 'Iw"'I:.'J-t];J OfskiBast Jnfeio HE, Meghalava, Pin-793210. Indie
91 961 29018234961 289562596 2904432, | .n.-.r'dq{ui‘.iu' eneat.coln. CIN UGS 191 TN 1996 PLLDISYEE
fleg Dolmapuram, Dist Ilm:'ﬂn'rapalli Tamil Nadu-62) 651, Indio
1 Dalimia Bharat Group company, www.dalmiahbcoror.com
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ENVIRONMENTAL STATEMENT (FORM -V)

of

M/S DALMIA CEMENT (BHARAT) LI MITED.

Vill - Thangskai, Post — Lumshnong, Dist. — East Jaintia Hills, Meghalaya
(1" April 2020 to 31 March 2021)

Name and address of the owner/

PART -A

Occupier of the Industry operation Director
M/S Dalmia Cement (Bharat) Limited.

Or process

Industry Category
Primary (S$.T. C. Code)
Secondary (S.1.C. Code)

Production Capacity

Year of establishment

Date of the last Environmental

Post-Lumshnong

Sh. Venkatesan Thyagarajan

Dist — East Jaintia Hills, Meghalaya.

Red Category

1.5 MTPA Cement
1.3 MTPA Clinker

2010

Statement Report Submitted

Process

PART -B

08.04.2020

Water and Raw Material Consumption

Cooling, re circulation and dust suppression

Domestic

488 m3/Day.

628 m3/Day.

521 m3/Day.

Name of Product l|

Water Consumption per Unit of Product Output

During Previous Financial
Year (19-20)

During Current Financial
Year (20-21)

Cement

0.90 KL/MT

0.88 KL/MT

199

l[Page
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ﬁame of Raw Material Name of Consumption of Raw Material
' Product
During current During current
Financial Year Financial Year
i (19-20) (20-21)
. Lime Stone 15.89.972.70 11,92,948.57
2. Fly Ash 62.414.83 72,583.36
3. Wet Fly ash 26,901.90 24.905.86
| 4. Mill Scale 4111 1042.80
| 5. Laterite Cement 9585.08 12.933.16
6. Gypsum 4416.21 5107.52
7. Hill Sand 78829.12 43591.33
8. Local Sand/Clay 4876.98 16149.71
PART-C

Discharge to Environment /Unit of Qut Put:

Quantity of Pollutants

i Percenta Variati
Concentration of Pollutants ercentage of Variation from

Falbns Discharged (Mass/day) ; in Discharge (Mass/Volume) prescrlbe:.ie:?or:ldard V-
As plant is being operated on dry process technology, no liquid
) Wate effluent is generated from the cement plant process.
%) = Domestic water generated from residential colony, toilets-are
disposed off through Sewage Treatment Plant.
b) Air Please refer Annexure - |
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" PART -D

Hazardous Waste

(As specified under Hazardous Waste (Management, Handlihg & Transboundary Movement) Rules
amended up to 2010)

Hazardous
Waste

Total Quantity (Liters.)

During Current Financial Year
(2019-2020)

During Current Financial Year
(2020-21)

Total Quantity generated — 1.280 Lits,

Total Sale - 1,280 Lits.
Balance - Nil
a) Used oil
& Sold to
Urease

(M/S Modern Lube Industries.
A.K. Azad Road. Barshapara Industrial
Area.Guwahati-781034 (Assam)

Total Quantity generated — 8.89 Lits.
Total Sale - 8,89 Lits,
Balance - Nil

Sold to
(M/S Modern Lube Industries.

A.K. Azad Road, Barshapara Industrial
Area,Guwahati-781034 (Assam)

PART -E

Solid Waste

consumed into Cement
;L_ Plant) .

;
P

a)

—

Total Quantity in MT

During Current Financial
Year (19-20)

During Current Financial Year
(20-21)

Erom Process Nil

Nil

b)

From Pollution Control

Dust Collected in ESPs. Bag Houses and Bag Filters are Recycled

c)

| Facility back into the System.
1) Quantity recycled or
re-utilized within the 100 % 100 %
unit
2) Sold NIL NIL
3)  Disposed (Flyash
generaied Bom CPP & 35,225.24 MT 17.813.76 MT

3|Page
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PART-F

gase Specify the C, haracterization (in terms of composition and quantum of Hazardous
‘us well as Solid waste and indicate disposal practice adopted for both these categories of
wasies.

Hazardous Waste:

Qur Cement Manufacturing is based on Dry Process, no hazardous waste js generated from the process
except used oil which is drained from Machineries / Equipment. These used oil are collected and stored in
identified covered place with proper leveling and further sold to authorized vendor.

Solid Waste:

All Flyash generated from captive power plant is consumed in cement plant.

PART-G

Impact of the pollution control measure on
conservation of natural resources and consequently on the cost of production

M/s. Dalmia Cement (Bharat) Limited is making continuous efforts to conserve natural resources with
environmentally clean and green technology.,

Adopted dry process technology, where there is no water consumption also makes zero effluent discharge
from the plant. The advantage of dry process is also in fuel economy. The stack emissions from the plant are
controlled by equipment like ESPs. and Bag Houses,

Bag filters are installed in each transfer points to reduce the fugitive emissions. The material collected in the

hoppers of pollution control equipment, recyeled back into process, neutralize the cost of operation of
pollution control equipment. Hence no cost impact on the production cost.

PART-H

Additional measures / in vestment proposal for environmental protection including

abatement of pollution

Planting trees is ongoing process. Around 3,500 nos, of sapling of different native species was planted
during the FY 2020 - 2021. The said program will continue for coming year also.

4| Pace
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PART-I

Any other particulars in respect of environmental protection and abatement
of pollution

. We have full-fledged Environment Department with two separate cells. One for monitoring and one
for maintenance of Pollution Control Equiptments.

2. Continuous monitoring of stack emission. ambient air, noise and water quality is done. Necessary
action plan is prepared and implemented accordingly.

3. Scheduled maintenance of all the pollution control devices is done on regular basis.
4. More number of flower sapling have been planted to beautify the plant.

To substantiate above statement, latest emission monitoring report is enclosed herewith in Annexure
-1

M/s. Dalmia Cement (Bharat) Limited

%

Authorized Signatory

Si{Page
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CIN: U26942ML2003PLCO07295

HCCL/MSPCB/ES(CP)/21-22/01 Dates civesiciioroveres

To,
/The Member Secretary,
Meghalaya State Pollution Control Board
ARDEN Lumpyngngad
Shillon eghalaya) -793014

Ref': ' CTO No MPCB/CON-120/2009/2020-2021/149 Dtd 23-06-2020.
Subject: Submission of Environmental Statement Form V (Cement Plant) for the Year 2020-2021.

Dear Sir,

With reference to the subject mentioned above we would like submit the yearly
Environmental Statement Form V (Cement Plant) for the year 2020-2021 towards CTO No
MPCB/CON-120/2009/2020-2021/149 Dtd 23-06-2020.

Therefore kindly acknowledge the letter along with the Form V for your ready reference.
Your kind cooperation in this regard would be highly solicited. \

Thanking you,
For Hills Cement Company Ltd

Pua. )

L i
g . e / /::" ’).-'\';-

HILLS CEMENT COMPANY LIMITED

C ORPOGRATE OFFICE: "SHIVAM COMPLEX", Bharalumukh, A.T. Hoad, Guwahati, Assam, PIN-78100% | Ph: (0361)2735527/52 E: hrghoclin, info@hecl.in
AEGISTERED OFFICE & WORKS: Village Mynkree, 116KM Stone(NH 44), Sub Div: Khiiehriat, Dist: Jaintia Hills, Meghalaya, PiN-733200
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Environmental Statement for the financial year ending the 31* March 2021

(Cement Plant)

PART—-A

{

Name and Address of the Owner/ Occupier of the Industry,

Hills Cement Company Ltd., (Cement Plant)

1 g 5 116 KM Stone, NH-44, Mynkree village,
Opsration ov Rrocess East Jaintia Hills, Meghalaya- 793200
Industry Category: Primary (STC Code), Secondary Clinker Manufacturing
2| (sic Code) SIC Code 3241
ion C ; 3000 TPD Cement
3 Prcd.uctlon apacity 2500 TPD Clinker
” . 316775.00 MT CLINKER
4 Production during year 2019-20 365049.00 MT CENMENT
- ; 377575.00 MT CLINKER
5 Production during year 2020-21 356610.44 MT CEMENT
6 Year of Establishment 2009
7 Date of the last Environmental Statement Submitted.
PART—-B
WATER AND RAW MATERIAL CONSUMPTION
) WATER CONSUMPTION (m’*/day)
Process : Nil
Cooling : Water used in the Cooling Tower of the plant is approximately 15 ma,'day.
Domestic :3.5m?/ day
Water is also used for sprinkling to suppress airborne dust/greenbelt development, @25 m’/day
) PROCESS WATER CONSUMPTION PER UNIT OF PRODUCT OUTPUT
SL.NO. | NAME OF PRODUCTS '
During the previous Financial Year During the Current Financial Year
(2019-20) (2020-21)
1 Cement & Clinker Nil Nil
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() RAW MATERIAL CONSUMPTION
CONSUMPTION OF RAW MATERIAL PER UNIT OF OUTPUT
PO NAME OF RAW NAME OF
. NO. .
MIATRIGAE PROBUCTS) During the Previous During the Current
Financial Year Financial Year
(2019-20) (2020-21)

1 Limestonle i 1.268 1.26

2 Clay 0.047 0.05
Clinker .

3 Hills Sand 0.269 0.27

4 Shale , - 2

5 Fly Ash 0.17 0.185
Cement

6 Gypsum == 0.000047

*Industry may use codes if disclosing details of raw material would violate contractual obligations, otherwise all
Industries have to name the raw materials used.

PART-C

POLLUTION DISCHARGE TO ENVIRONMENT/UNIT OF OUTPUT
(PARAMETERS AS SPECIFIED IN THE CONSENT ISSUED)

PERCENTAGE OF VARIATION
SL NO. POLLUTANTS QUANTITY OF POLLUTANTS DISCHARGED FROM PRESCRIBED
STANDARDS WITH REASONS
A Water NA NA
Nasiaf th Particulate Matters Particulate Matters
Station 10 Micron Size 2.5 Micron Size
(ng/m’) (ug/m’) Particulate matter values are
well within the prescribed
‘ Near Crusher Area 65.00 34.10 et
B Ambient Air | ¢ ' i limits stipulated by
Near Guest House 37.84 18.94 concerned regulstory
authorities.
Near Cement Mill 59.90 30.58
Compressor House
€ Noise Ambient Noise Levels are within prescritmas NA
FaRELT AP 2
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PART - D
HAZARDOUS WASTES
[AS DISCUSSED UNDER HAZARDOUS WASTE — (MANAGEMENT, HANDLING & TRANSBOUNDARY MOVEMENT) RULES, 2008,
AMENDED TILL DATE]
TOTAL QUANTITY
SL. NO. ) HAZARDOUS WASTE
L s R . During the Previous - . During the Current
Financial Year Financial Year
(2019-20) . (2020-21)
A From Process
(i) Used Oil 1130 Lt. 1240 Lt.
(ii) Used Grease 540 kg 360 kg
B From Pollution Control Facilities Nil Nil
PART - E
SOLID WASTES
TOTAL QUANTITY (KG)
SL. NO. SOLID WASTE
. During the Previous During the Current
Financial Year Financial Year
(2019-20) (2020-21)
A From Process Not applicable Not applicable
B From Pollution Control Facilities 1,650 700
C | Quantity Recycled or Reitilized , 1,650 . 700
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PART - F

208

\%LEASE SPECIFY THE CHARACTERIZATION (IN TERMS OF COMPOSITIONS & QUANTUM) OF HAZARDOUS AS WELL AS SOLID WASTES AND

INDICATE DISPOSAL PRACTICE ADOPTED FOR THESE CATAGORIES OF WASTES]

DESCRIPTION OF.HAZARDOUS | QTY. OF WASTE GENERATED
SL. N0, WASTE DURING THE YEAR 2020-21 DESPOXAL METIRID
: Used/ Spent Oil AEAGETS Securely stored. To be sold to CPCB/MSPCB
2 . 360 kg registered recycler.

QTY. OF WASTE GENERATED

DURING THE YEAR 2020-21 . | DEPRAL MO0

SL. NO. DESCRIPTION OF SOLID WASTE

-

Solid Waste from Pollution

Control Device 700 Recycled/Reused

PART-G

IMPACT OF THE POLLUTION ABATEMENT MEASURES TAKEN ON CONSERVATION OF NATURAL RESOURCES AND ON THE COST

OF PRODUCTION
» Dust Collectors have been installed to control suspended particulate matter.
» Appropriate pollution control devices have been installed in all the stacks.

Online continuous stack monitoring system has been installed.

Y

v

Regular sprinkling of water is also carried out to suppress ambient air-borne dust concentration.

7 T

PART—H

ADDITIONAL MEASURES / INVESTMENT PROPOSAL FOR ENVIRONMENTAL PROTECTION INCLUDING ABATEMENT OF POLLUTION /

PREVENTION OF POLLUTION

%  Plants of different variety are being planted to increase the green coverage of the area.

» Additional investments shall be made as and when necessary.

PART -1
ANY OTHER PARTICULARS FOR IMPROVING THE:QUALITY OF THE ENViRONMENT 0 T A R
: ; .E mam

(o
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JuUD Cements Limited
Anil Plaza, 4th Floor (B1)
Near ABC, Bhangagarh,

G.5. Road, Guwahati-781 005
Phone : +31 361 2464386
Telefax : +91 361 2464385
E-mail : info@bestcement.co.in
CIN : U26942ML2005PLCO07806

Date: 13.11.14

To,

he Member Secretary
Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad
Shillong- 793014

Sub: Submission of Environmental Statement of 4.76 Ha Limestone Mining
Project of JUD Cements Limited for the financial year ending 31°
March 2014 in Form - V.

Dear Sir,

Please find enclosed herewith the Environmental Statement of 4.76 Ha
Limestone Mining Project of JUD Cements Limited for the financial year ending
31% March 2014 in Form — V. Hope you will find this in order.

Thanking you,

Yours faithfully
For JUD Cements Limited.

A

Authorized Signatory

Copy to: -

1. Chairman, State Environmental Impact Assessment Authority, Shillong, Meghalaya.
2. Zonal Incharge, Central Pollution Control Board, Shillong, Meghalaya.
3. APCCF (Central), Ministry of Environment & Forest_s_hR_ggjgp‘_al Office, Shillong.

>OLLU ey

4 ?‘, h—--,," L .‘.'J oy
P PR, Y (() \“‘.
Encl.: a/a W7h ~
gey </ »%
, ; 44 -
5 m\ WD 1 < i3

i e (’J « A . - : o
2 S NI ¢ Y
\9) . ©

T e, =
'-——._._.,_..—-M‘-/

Registered Officel Hanumanbux Umadutt, G.S. Road, Poli Baiar, Shillong-793 Telefax : +91 364 2228183
Plant Office | Wahiajer (Narpuh), District : Jayantia Hﬂl:%?gha&awm Phone : +91.3655 290501-505
b e info@bestcement.co.in | www.bestcement.co.in
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FORM -V
(See Rule 14)

ENVIRONMENTAL STATEMENT
FOR THE FINANCIAL YEAR ENDING THE 31°" MARCH 2014

of
4.76 Ha Limestone Mining Project of JUD Cements Limited
PART-A
1. Name and Address of the Owner / Occupier JUD Cements Limited.
of Industry, Operation or Process: Wahiajer (Narpuh),
Jaintia Hills District,
Meghalaya - 793200,
2. Industry Category:
Primary (STC Code); Secondary (SIC Code) Limestone Mine
3. Production Capacity: 1000 TPD
4. Year of Establishment: 2009

5. Date of the Last Environmental Statement Submitted: 01-07-2013

PART-B

WATER AND RAW MATERIAL CONSUMPTION

Water Consumption (1n3fday):

(1). Water consumption m3/d. 2013 -2014
Process. - Nil.
Cooling. - Nil.
Domestic. -

Water is collected & used from JUD Cements limited.

Name of products Process water consumption per unit of product output

During the previous During the Current
Financial year financial year
(2012-2013) (2013-2014)

(1) )

(1). N.A. N.A.
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Il Raw Material Consumption:

* Name of raw

Name of Consumer of raw material per unit
Materials. products
During the previous During the Current
Financial year financial year
(2012-2013) (2013-2014)
Lime Stone Cement  343768.823 MT 173826.268 MT

* Industry may use codes if disclosing details of raw material would violate contractual obligations,
otherwise all industries have to name the raw materials used.

PART-C

POLLUTION DISCHARGED TO ENVIRONMENT/ UNIT OF QUTPUT

(Parameters as Specified in the Consent Issued)

(1) Pollution Quantity of pollutants Concentration of Pollutants Percentage of
Discharged (mass/day) in discharge (mass/volume) variation from
Prescribed standards
With reasons
(a) Water N.A. N. A. There is no perennial
Water course in the
Lease or in nearby
Area.
(b) Air N.A. Particulate Particulate
Matters 10 Micron Matter 2.5 Micron
size (ug/m’). size (ug/m?)
Yr Avy, Yr Avv,
i). Entry of Limestone Mine 50.3 21.5
ii). Near Primary Crusher 32.1 22.4
iii).Near Sec. Crusher 48.0 314
iv).Residential Area 44.8 26.2
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PART-D

HAZARDOUS WASTES

[As Specified under the Hazardous Waste (Management and Handling) Rules, 1989 (as amended)]

Hazardous waste Total quantity (Kg)
During the previous During the Current
Financial year financial year
(2012-2013) (2013-2014)
(a) From Process N.A. N.A.
(b) From Pollution control facilities N.A. N.A.
PART-E

SoLID WASTES

Total Quantity

During the previous During the Current
Financial year financial year
(2012-2013) (2013-2014)
(a). From Process N.A. N.A.
(b). From pollution control facility. N.A, N.A.
(c).
(1) Quantity recycled or re-utilised N.A N.A
within the unit,
(2). Sold N.A. N.A.
(3) Disposed N.A. N.A.
PART-F
Please specify the characterization _ N.A.
(in terms of composition and quantum)
Of hazardous as well as solid wastes and indicate
Disposal practice adopted for both these
categories of waste.,
PART-G
[mpact of the pollution abatement For conservation of natural resources we are
Measures taken on conservation of natural planting trees both side of the road towards the

Resources and on the cost of production. Mines.
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PART-H
' additional measures / investment Water tanker is used for spraying on the mines
Proposal for environmental protection road for dust suppression.
Abatement of pollution, prevention of pollution.

PART-I
Any other particulars for improving The measures adopted as referred in Part G &
the quality of the environment, H are being implemented to improve the

Quality of the environment.
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| JUD Cements Limited
Anil Plaza, 4th Floor (B1)3§
4 Near ABC, Bhangagarh, - &
G.S. Road, Guwahati-781}
Phone : +91 361 2464386, i
i Telefax : +91 36|. 24643854
i E-mail : info@bestcement.c o

!‘

Date: 26.06.15
\/1{

The Member Secretary

Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad
Shillong- 793014

Sub: - Submission of Environmental Statement in Form - V for the financial year
ending 31 March 2015,

Dear Sir,

Please find enclosed herewith the Environmental Statement in Form - Vv for thé

financial year ending 31%' March 2015 in Form — V of M/s. JUD Cements Limited.
Hope you will find this in order.

Thanking you,

N
| 2 OB B
Yours faithfully AN

Gl
P o A
For M/s. JUD Cements Limited. // 1 ? 56 \”52 '-

xg

Authorized Signatory

GG to: -

1. The Zonal In - charge, North Eastern Zonal Office, Central Pollution Control Board,
Shillong, Meghalaya.

2. The Chairman, State Environment Im
Meghalaya.

3. Additional Principal Chief Conservator
Environment & Forests, North Eastern

pact Assessment Authority, Shillong,

of Forests, Govt. of India, Ministry of
Regional Office, Shillong, Meghalaya.

Lincl.: a/a |
A \@L\L | 4

Regisfered Office ! Hanurmanbux Umadutt, G.5. Road, Folice Bazar, Shillong-793 001 1 Telefax : +91 364 2228183
Plant Office i Wahtajer (Narpuh), District : Javantia Hills, Meghalaya-793200 ; Phane : +91 3655 290501-505
(\ info@bestcemenit.co.in | www.bestcement.co.in
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FORM - V
(See Rule 14)

ENVIRONMENTAL STATEMENT

215

FOR THE FINANCIAL YEAR ENDING THE 31" MARCH 2015

imited.

Cement & Clinker Production Plant

PART-A
1. Name and Address of the Owner / Occupier M/s. JUD Cements L
of Industry. Operation or Process: Wahiajer (Narpuh).
[ast Jaintia Hills District.
Mceghalayva - 793200,
2. Industry Category:
Primary (STC Code); Secondary (SIC Code)
3. Production Capacity: 900 1TPD
4. Year of Establishment: 2007
5. Date of the Last Environmental Statement Submitted: IO (M- 2013
PART-B

WATER AND RAW MATERIAL CONSUMPTION

Water Consumption (1113.f(1a-1§').'
(1). Water consumption m3/d.
Process.
Cooling.

Domeslic.

2014 - 2015
- 17.44 m'day.
- 12.50 m'/day.

- 37.28 m /day.

Name of products

Process water consumption per unit of product output

During the previous
Financial year
(2013-2014)

During the Current
financial year
(2014-20153)

()

(1). Clinker

(2). Cement

02.20 1LMT

SO0.30 L/MT

(2)

60.22 1.MT

3128 LIMT



[1. Raw Material Consumption:
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* Name of raw
Materials.

Name of

Consumer ol raw material per unit
products

During the previous
Financial year
(2013-2014)

During the Current
financial yvear
(2014-20153)

L.ime Stone
Shale

Mill Scale
Gypsum
Fly Ash

Cement
Cement
Cement
Cement
Cement

2107060367 MT
0.000 MT
0.000 MT

40.751 MT
4776.014 MT

229972280 MI’
0.000 MT
3876160 M
0.000 N1

8258700 M1

* Industry may use codes if disclosing details of raw material would violate contractual obligations.
otherwise all industries have to name the raw materials used.

PART-C

POLLUTION DISCHARGED TO ENVIRONMENT/ UNIT OF QuTPUT

(Parameters as Specilied in the Consent Issued)

(1) Pollution

Quantity ol pollutants
Discharged (mass/day)

Concentration of Pollutants

Percentage of
in discharge (mass/volume)

variation from
Preseribed standards
With reasons

(a) Water

(b) Air N.A.

i). Near Factory Main Galte
ii). Near Project Site
iit).Near Guest House
iv).Near Colony

N. A. There is no perennial
Water course in the
[ case or in ncarby
Arcei.
Yarticulate Particulate

Matters 10 Micron

Matter 2.5 Micron
Size (ug'm’).

size (ug/m’)

Y Avy, Yr Avv,
33.20 22,70
5120 24.82
5231 22.80
44,80 23.83
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PART-D

HAZARDOUS WASTES

[As Specified under the Hazardous Waste (Management and Handling) Rules. 1989 (as amended)]

Hazardous waste Total quantity (Kg)

During the previous
Financial year
(2013-2014)

During the Current
financial year
(2014-2013)

(a) From Process

Used Oil & Grease * 06250 Lits. 6020 Lits.
(b) From Pollution control facilities N.A. N.A.

* All the quantities of used oil are come out as reject from different gear applications and bearings are sold
to Authorised vendor.

PART-E

SOLID WASTIES

Total Quantity

During the previous During the Current
Financial year financial vear
(2013-2014) (2014-2015)

(a). From Process
Iron Scrap

2026 MT
Tyre Serap

2840 MT

[ 16 Nos 13 Nos,
Iron Drum Scrap 44 Nos. 42 Nos.
Tina Scrap 2121 Kes

2832 Kes.
Super enamel Copper wire scrap

127.0 Kgs [20.0 Kes.

(b). From pollution control facility.

N.A. N.A.
(c)
(1) Quantity recycled or re-utilised N.A N.A
within the unit.
(2). Sold

All the quantity of Solid
waste is sold o the
authorised vendor

All the quantity of Solid
wasle 1s sold o the
Authorised Vendor
(3) Disposed

N.A. NUA.
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PART-F
Please specify the characterization The Hazardous wastes (Oil & Grease)
(in terms of composition and quantum) coming out as reject from different gear
Of hazardous as well as solid wastes and indicate applications and bearings are sold to
Disposal practice adopted for both these authorised vendor. The solid scraps
categories ol waste. are also sold to authorised vendor,
PART-G
Impact of the pollution abatement For pollution abatement measures. i.c..
Measures taken on conservation of natural Reserve Air bag House. Bag filters. Fletro
Resources and on the cost of production. Static Precipitator. use to arrest the dust from
the different transtormer points and ensure
no dust going out. only ¢clean vases Tow in to
atmosphere. The large amount of dust
collected in the above mention dust catchers.
These dust is reeycled 1o the system. so as (o
convert linally to the product, These way the
natural resources are conserved in the svstem.
Ultimately reducing the manulacturing cost.
PART-II
Additional measures / investment Water tanker is used for sprayving i the plant
Proposal for environmental protection area as well as the near by plant regularly for
Abatement ol pollution. prevention of pollution. dust suppression.
PART-I
Any other particulars for improving The measures adopted as relerred in Part G &
the quality of the environment. H are being implemented to improve the

Quality of the environment.
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\ JUD Cements L%1\ 9

Anil Plaza, 4th Floor (B1)
- Near ABC, Bhangagarh,
\_5 G.5. Road, Guwahati-781 005
- Phone : +91 361 2464386
Telefax : +91 361 2464385

E-mail : info@bestcement.co.in
CIN : U26942ML2005PLCO07806

To, Dated: 19.09.2016
The Member Secretary

Meghalaya State Pollution Control Board
‘Arden’ Lumpyngngad

Shillong

Meghalaya-793014

Sub: Submission of Environmental Statement Report in Form-V for the
financial year ending 31% March 2016

Respected Sir,

We are submitting herewith the Environmental Statement Report of M/s.
JUD Cements Limited for the financial year 2015-2016.

Thanking you.

Yours faithfully,
For M/s. JUD Cements Limited

Authorized Signatory

SHILLONG

i e

CC to- :
1. The Zonal in-charge, North Eastern Zonal Office, Central Pollution Control Board,
Shillong, Meghalaya.
2. The Chairman, State Environmental Impact Assessment Authority, Shillong,
Meghalaya.
3. Additional Principal Chief Conservator of Forest, Govt of India, Ministry of
A Environment & Forest, North Eastern Regional Office, Shillong, Meghalaya.

Encl.: a/a

Registered Office| Hanumanbux Umadutt, G.S. Road, Police Bazar, Shillong-793 001 | Telefax : +91 364 2228183
® Plant Office | Wahiajer (Narpuh), District : Jaintia Hills, Meghalaya-793200 | Phone : +91 3655 290501-505
£ info@bestcement.co.in | www.bestcement.co.in
b g An IS0 9001-2008 Certified Company
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(See Rule 14)

Environmental Statement Report for the Financial

Year 2015-16
PART “A”
GENERAL INFORMATION

1. Company Name : M/s. JUD Cements Limited.
2. Occupier Name : Mr. Adarsh Jhunjhunwala
3. Registered Office Address : Anil Plaza, 4" floor (B1) Near ABC, Bhungagarh

G.S Road, Guwahati-781005
4. Factory Address : Wahiajer (Narpuh), East Jaintia Hills District.

Meghalaya-793200

5. Industry Category : Red (Cement & Clinker Production Plant)
6. Production Capacity :900TPD

7. Establishment Year : 2007

8. Date of Last Environment Statement Submitted: 26.06.2015.

PART “B”
WATER AND RAW MATERIAL CONSUMPTION

B-1 Total Water Consumption (M?'/ Day)

Source Name Total Water Consumption (M3/Day)
2014-15 2015-16
Process 17.44 20.52
Cooling 12.50 14.19
Domestic 37.28 39.64

B-2 Water Consumption per unit of the Product (M3/IVIT)

Name of the Product Water Consumption per unit of Product
(in L/MT)
2014-15 2015-16
Clinker 66.22 64.54
Cement 51.28 50.12

B-3 Raw Material Consumption (MT/Year)

Sl. Name of Raw Material Quantity of Raw Material per unit of the product
Manufactured (MT/Year)

2014-15 | 2015-16
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1. Lime Stone 229972.280 282143.943
2. | Shale 0.000 21391.76
3. | Mill Scale 3876.160 17418.73
4. | Gypsum 0.000 88.36

5. | Fly Ash 8258.700 20207.49
e Industry may use codes if disclosing details of raw material would violate contractual

obligations, otherwise all industries have to name the raw material used.

PART “C”

POLLUTION DISCHARGED TO ENVIRONMENT PER UNIT OF OUTPUT

C-1 Water Pollution

Pollution Prescribed Limit Quantity of Concentration | Percentage of Variation
Parameter Pollutants of Pollutantsin | from Prescribed Limit
Discharge (Kg/day) Discharge
(mg/lit)
Water N.A N.A N.A There is perennial Water
course in the Lease or in
nearby Area
Cc-2
Air Pollution
Stack Monitoring :
Attach separately in Annexure -|
Ambient Monitoring (concentration pg/m’) :
Attach separately in Annexure -II
PART .ﬂ'Dl’
HAZARDOQUS WASTES
(As specified under Hazardous Wastes Management And Handling Rules 1989)
Description Total Quantity (in Kg)
2014-15 2015-16
Biomedical Wastes from Dispensary 7.4 8.1

The only hazardous wastes generated from within the plant are the Biomedical Wastes from the
Dispensary. The little amount of Biomedical Waste which is generated is safely buried on a regular basis

221
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within the factory campus as per the guidelines of Hazardous Wastes Management and Handling Rules,

1283,
PART “E”
SOLID WASTES
Description Total Quantity

2014-15 2015-16
Iron Scrap 28.40 MT 32.56 MT
Tyre Scrap 115 Nos. 95
Iron Drum Scrap 42 Nos. 54
Tina Scrap 2832 Kgs. 2451 Kgs.
Super enamel Copper wire scrap 120 Kgs. 134 Kgs.

*All the quantity of solid waste is sold to the Authorized Vender.

PART “F”
CHARACTERISTICS OF HAZARDOUS/ SOLID WASTES

Please specify the characterization ( in terms of
composition and quantum) Of hazardous as well as
solid waste and indicate Disposal practice adopted
for both these categories of waste.

The Hazardous wastes (Oil & Grease) coming out
as reject from different gear applications and
bearings are sold to authorized vendor. The solid
scraps are also sold to authorized vendor.

PART “G”

IMPACT OF POLLUTION CONTROL MEASURES ON
CONSERVATION OF NATURAL RESOURCES AND
COST PRODUCTION.

For pollution abatement measures, i.e,. Reserve
Air bag House. Bag filters, Electro Static
Precipitator, use to arrest the dust from the
different transform points and ensure no dust
going out, and only clean gases flow in to
atmosphere. The large amount of dust collected in
the above mention dust catchers. This dust is
recycled to the system, so as to convert finally to
the product. This way the natural resources are
conserved in the system. Ultimately reducing the
manufacturing cost.
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PART “H”

Additional measures/investment Proposal for Water tanker is used for spraying in the plant area
environmental protection Abatement of pollution. | as well as the nearby plant regularly for dust
Prevention of pollution. suppression.

PART “”

ANY OTHER PARTICULARS IN RESPECT OF ENVIRONMENT PROTECTION AND
ABATEMENT OF POLLUTION

1. On-line Stack Monitoring Kit was installed in 2nos. of stacks for time to time emission
monitoring.

2. Monitoring of stack emission and ambient air is being done regularly.

3. Maintenance department is doing regular checking and scheduled maintenance of all the
pollution control devices attached to all the Furnaces.

4. We have full-fledged House Keeping Team who is taking care of housekeeping activities.

5. Environmental Engineer is taking care of tree plantation and green belt development as the
areas are being cleared and organized by the Housekeeping Team.

6. Roads throughout the factory premises are being water sprayed to avoid unwanted dust

due to vehicle movements

.............. wngul O

Kunal Sil
(Environmental Engineer)

Date: 19.09.2016
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Stack Emission Test Results 2015-2016

M/s JUD Cements Limited

Annexure -l
Stack attach to Month Particulate Flue Gas Exit velocity of Gas
Matter Temperature (m/sec)
(mg/Nm’) (°c)

Reverse Air Bag September- 15 41.5 172 12.4

House October- 15 443 186 14.2
November-15 37.9 152 13.1
December-15 35.8 184 14.2
January-16 24.6 181 12.9
February-16 23.4 183 13.8
March-16 26.3 186 11.8

Coal Mill September- 15 42.1 62 6.1
October- 15 41.3 64 6.6
November-15 38.2 61 7.1
December-15 38.9 64 8.2
January-16 28.2 62 10.1
February-16 28.5 64 12.2
March-16 28.8 61 12.6

Cement Mill September- 15 38.6 61 5.8
October- 15 ' 40.6 58 6.2
November-15 37.6 65 8.9
December-15 38.1 61 7.8
January-16 29.1 63 8.3
February-16 28.6 59 8.1
March-16 27.9 62 7.8

Cooler ESP September- 15 32.9 224 15.9
October- 15 34.7 219 151
November-15 35.1 221 13.6
December-15 33.7 218 13.9
January-16 26.5 227 15.8
February-16 23.9 218 17.1
March-16 242 225 14.7

KN
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Ambient Air Monitoring Report 2015-2016

3 nos. of Location

SL Month Location
No.
Near Guest House Near CCR Building Near Limestone Mines Drilling Point
2.5 10 | NO2 | SO2 25 10 NO2 SO2 2.5 10 NO2 SO2

Limit 60 100 80 80 60 100 80 80 60 100 80 80
1. September’2015 | 19.49 | 44.28 ND ND 31.37 67.42 ND ND 50.26 84.71 ND ND
2. October’'2015 18.4 46.7 ND ND 34.2 69.1 ND ND 48.8 82.6 ND ND
3. November’2015 | 21.3 49.2 ND ND 37.5 72.4 136 ND 41.8 78.6 12.4 ND
4. December’2015 23.7 52.4 ND ND 41.8 76.3 14.2 ND 47.5 82.9 16.8 ND
5. January’2016 26.7 59.3 ND ND 45.9 78.2 18.4 05.1 52.9 85.4 16.8 ND
6. February’2016 28.6 58.7 ND ND 44.3 75,7 17:2 ND S1.7 82.9 15.2 ND
7 March’2016 253 56.9 ND ND 45.9 713 16.2 ND 52.6 85.9 15.8 ND

o BN
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Amrit,.
Cement

Site Office: Village: Umlaper, Elaka: Rymbai, PO./PS Khliehriat, Dist: East Jaintia Hills, Meghalaya 793 200 | Ph: +91 364 2307077 | email: info@amrit.co.in

ACL/EHS/15-16/105 Date- 10.09.2015

To,
\}w’ﬁemberSecretary
Meghalaya state pollution contro) Board
Arden Lumpyngngad,
Shillong-793014
Meghalaya

Subject: - Submission of Environmental statement for the year ending 31 March-
2015 of Amrit Cement Limited.

Dear Sir,

Please find enclosed herewith the Environmental statement report of Amrit
Cement limited for FY 2014-2015.

This is for your kind information and record.

Thanking you
Yours faithfully
For Amrit Cement Limited

Authorized signatory

Enclose-A/A o x’ o
T W

Head Office: 226/1 A J C Bose Road, Trinity, 6th Floor, Kolkata 700020 = +81 33 4003 3441 | amail: info@arnrit.co.in
Registered Office: Opposite Horse Shoe Building, Lower Lachumiere, Shiliorig 793 001, Meghalaya | 11 +91 354 2503192 email: info@amiit.co.in
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[FORM - V]

(see rule-14)

ENVIRONMENTAL STATEMENT FOR THE 2014-2015

Secondary.-----(SIC Code)

PART-A
A Name and address of the owner/occupier M/S Amrit Cement Industries LTD.
of the industry operation or process. VilI-Umlaper,EIaka-Rymbai
' Dist-Jainta Hills
Meghalaya
2 Industry category Primary -——(STC code) Red Category, Large

Production capacity Units----

2000TPD(Clinker)

Year of establishment

2012

Date of the last environmental statement
submitted

PART B

Water and Raw Material Consumption:

1-Water consumption in m3/day

Process& Industrial : 600 m3/day

Domestic :100 m3/day

Name of Products Process water consumption per unit of products
During the previous financial year During the current financial year
Cement s 0.035 KL/MT

2-Raw Material Consumption:

FNO Name of Raw Name of the consumption per unit of products
Material * Products

During the previous During the current
financial year 2014 (MT) financial year 2015 (MT)

1 Lime stone 561403.96 461051

2 Over burden 15321.33 28009

3 Shale ! Cement 55095.88 17205

4 Laterite ] 2156.83 39.44

5 Lime stone(LG) N L 22746

6 Fly Ash ;' 35503.21 44069

7 Gypsum 1 841.05 561.45
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* Industry may use codes if disclosing details of raw material would violate contractual obligations,
otherwise all industries have to name the raw materials used.

PART-C
Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
S.NO pollutants Quantity of Concentration Percentage of variation
Pollutants of Pollutants from prescribed standards
discharged discharged with reasons
{mass/day) (mass/volume
A Water N.A N.A Zero effluent discharge
B Air(Ambient air quality Annexure-1 Particulate matters value
monitoring &stack are well within the
emission Monitoring prescribed limit stipulated
by concerned regulatory
authorities

PART-D
HAZARDOUS WASTES: '
(As specified under Hazardous Wastes (Management & Handling & Trans Boundary Movement)
Rules 2008 amended till date

’?NO Hazardous Wastes During the previous financial year | During the current financial year
A From process N.A N.A
1. Used oil 3.15
1. Used Grease
B From Pollution Control | N.A N.A
Facilities

All the quantity of used oil & used Grease come out as reject from different gear application and
bearings are shall be disposed to authorized recycler & burnt in furnace.

PART-E
SOLID WASTES:
$.NO | Hazardous Wastes During the previous financial year | During the current financial year
a.| From process NIL NIL
b.| From Pollution Control NIL NIL
Facilities
c.| Quantity recycled or NIL
reutilised NIL




4134 229

PART-F

Please specify the characteristics (in terms of concentration and quantum) of hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of waste.

S.NO Description of Quantity of waste Disposal method
Hazardous Wastes | generated during the year
1 Used/Spent Qil 1.Used as lubricants for bucket elevator,
drag chain and rollers of belt conveyor
3.15KL 2. Proposed to use as a high calorific waste

in kiln after proper infrastructure.
3. If any balance left over the same will be

2 Used Grease Nil disposed to authorized parties.
Other Solid Waste:
S.NO Description of | Quantity of waste generated during Disposal method
Wastes the year(MT)
1 Tyres& Tubes 6167.38 To improve heat efficiency in Kiln
and other section, we are using high calorific
alternative Fuel waste as alternate fuel.
PART-G

Impact of the pollution control measures taken on conservation of natural resources and
consequently on the cost of production.

e The plant is equipped with high efficiency air pollution control devices such reverse air bag
house for main kiln ,ESP for cooler and bag filters are installed at various material transfer
point etc designed to control the emission (SPM) level well below 50 mg/Nm>from all the
stacks installed at our plant.

* Presently, installed 2 No's of opacity meters which were purchased from M/S Forbes
Marshal and is functioning now.

* We are minimizing the SPM/Fugitive dust emission level within the limit by providing cover
sheds for raw materials storage, covered belt conveyors and water spraying system for raw
materials

e By the Air pollution control devices quantity of dust emission from raw materials being
captured and recirculated in to system for production stream.

* We are conserving the natural resources and minimizing the production cost by the
implementation of stringent raw mix controls.

* To conserve rain water we are implementing rain water harvesting to charging the ground

water. J
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PART-H

Additional measures/investment proposal for environmental protection including abatement of
pollution/Prevention of pollution.

® Green belt development being under process in & around plant and colony.

* Water tank is issued for spraying in the plant area as well as the nearby regularly for
ambient dust suppression.

® Using conventional Florescent Lamps (CFL) at residential colony, administrative built and
CCR building for energy conservation.

PART- |

Any other particulars for improving the quality of the environment.

® Maintaining good housekeeping at site & residential colony.
e Conducting world Environment Day Celebration b y massive plantation programme.
e Proving lubrication for equipment to avoid excess noise. J




Amnt
mi‘ﬂ \.-:ar | J?.E
Site Office: Village: Umlaper, Elaka: Rymbai, RO./RS Khliehriat, Dist: East Jaintia Hills, Meghalaya 793 200 | Ph: +91 364 2307077 | email: info@amrit.co.in
ACL/EKS/16-17/20 Date- 08/09/2016

To,

The Member Secretary

Meghalaya state pollution control Board
Arden Lumpyngngad, .
Shillong-793014

Meghalaya

Subject: -Submission of Environmental statement for the year ending 31% March-2016 of
Amrit Cement Limited.

Dear Sir,

Please find enclosed herewith the Environmental statement report of Amrit Cement limited
for FY 2015-2016.

This is for your kind information and record.

Thanking you
Yours faithfully

For Amrit Cement Limited B o

Authorized signatory

Enclose-A/A

. {

|

e )

Amrit Cement Limite {_‘)29 7/9 £

Head Office: 226/1 A J C Bose Road, Trinity, 6th Floor, Kolkata 700020 '-’h +91 33 4@03 3441 | email: info@amrit.u.:o..in m
Registered Office: Opposite Horse Shoe Building, Lower Lachumiere, Shillong 793 001, Meghalaya | Ph: +91 354 2503192 | email: inffo@amrit.co.in
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[FORM - V]

(see rule-14)

ENVIRONMENTAL STATEMENT FOR THE 2015-2016

232

Secondary.--—-(SIC Code)

PART—-A
1 Name and address of the owner/occupier M/S Amrit Cement Industries LTD.
of the industry operation or process. Vill-Umlaper,Elaka-Rymbai
' Dist-Jainta Hills
Meghalaya
2 Industry category Primary --—-(STC code) Red Category,Large

Production capacity Units----

2000TPD(Clinker)

Year of establishment

2012

3

4

5
L

Date of the last environmental statement
submitted

PART B

Water and Raw Material Consumption:

1-Water consumption in m3/day

Process& Industrial : 695.02

Domestic :95.74

Name of Products Process water consumption per unit of products
During the previous financial year During the current financial year
Cement 0.035 KL/MT 0.0014 KL/MT

2-Raw Material Consumption:

S.NO | Name of Raw Name of the consumption per unit of products
Material * Products
During the previous During the current
financial year 2015 (MT) financial year 2016(MT)
1, Lime stone 461051 591762.00
2 Over burden 28009 23949.900
3 Shale Cement 17205 8730.510
4 Laterite 39.44 229,680
5 Lime stone(LG) 22746 | .
6 Fly Ash 44069 72165.260
7 Gypsum | 561.45 3459.471
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* Industry may use codes if disclosing details of raw material would violate contractual obligations,
otherwise all industries have to name the raw materials used.

PART-C
Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
S.NO Pollutants Quantity of Concentration Percentage of variation
Pollutants of Pollutants from prescribed standards
discharged discharged with reasons
(mass/day) (mass/volume
A Water N.A N.A Zero effluent discharge
B Air(Ambient air quality Annexure-1 Particulate matters value
monitoring &stack are well within the
emission Monitoring prescribed limit stipulated
by concerned regulatory
authorities
PART-D
HAZARDOUS WASTES:

(As specified under Hazardous Wastes (Management & Handling & Trans Boundary Movement)

Rules 2008 amended till date

S.NO | Hazardous Wastes During the previous financial year | During the current financial year
A From process N.A N.A
l. Used oil 3.15 1370 litre
Il Used Grease
B From Pollution Control | N.A N.A
Facilities

All the quantity of used oil & used Grease come out as reject from different gear application and
bearings are shall be disposed to authorized recycler & burnt in furnace.

PART-E
SOLID WASTES:

S$.NO | Hazardous Wastes During the previous financial year | During the current financial year
a.| From process NIL NIL
b.| From Pollution Control NIL NIL
Facilities
c.| Quantity recycled or NIL
reutilised NIL




4139 234

PART-F

Please specify the characteristics (in terms of concentration and quantum) of hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of waste.

S.NO Description of Quantity of waste Disposal method
Hazardous Wastes | generated during the year
1 Used/Spent Oil 1.Used as lubricants for bucket elevator,
drag chain and rollers of belt conveyor
1370 litre 2. Proposed to use as a high calorific waste

in kiln after proper infrastructure.
3. If any balance left over the same will be

2 Used Grease 952 kgs disposed to authorized parties.
Other Solid Waste:
S.NO Description of Quantity of waste generated Disposal method
Wastes during the year(MT)
1 Tyres & Tubes 8000.16 To improve heat efficiency in Kiln
and other alternate section, we are using high calorific
Fuel waste as alternate fuel,
PART-G

Impact of the pollution control measures taken on conservation of natural resources and
consequently on the cost of production.

* The plant is equipped with high efficiency air pollution control devices such reverse air bag
house for main kiln ,ESP for cooler and bag filters are installed at various material transfer
point etc designed to control the emission (SPM) level well below 50 mg/Nm>from all the
stacks installed at our plant.

* Presently, installed 2 No’s of opacity meters which were purchased from M/S Forbes
Marshal and is functioning now. _

* We are minimizing the SPM/Fugitive dust emission level within the limit by providing cover
sheds for raw materials storage, covered belt conveyors and water spraying system for raw
materials

* By the Air pollution control devices quantity of dust emission from raw materials being
captured and recirculated in to system for production stream.

* We are conserving the natural resources and minimizing the production cost by the
implementation of stringent raw mix controls.

* To conserve rain water we are implementing rain water harvesting to charging the ground
water,
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PART-H

Additional measures/investment proposal for environmental protection including abatement of —‘
pollution/Prevention of pollution.

® Green belt development being under process in & around plant and colony.

* Water tank is issued for spraying in the plant area as well as the nearby regularly for
ambient dust suppression.

® Using conventional Florescent Lamps (CFL) at residential colony, administrative built and
CCR building for energy conservation.

PART- |

Any other particulars for improving the quality of the environment.

® Maintaining good housekeeping at site & residential colony.
¢ Conducting world Environment Day Celebration b y massive plantation programme.
e Proving lubrication for equipment to avoid excess noise.
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Digboi Stores Building, New Marke!

V. AT i Digboi, Assam— 786 171
£ s Ph: 03751-264414, 8435008657, 8876028672
£ MMJ E-mail: envirocon@rediffmail.com
f’{( Pollution Control Board, Assam Website: www,envirocon.netin

NOISE LEVEL MEASUREMENT RESULTS

M/s AMRIT CEMENTS INDUSTRIES LTD
 Village: Umlaper, Elaka Rymbai

Meghalaya
(March - 2016)
Measurement Date: 18.03.2016 (Day Time]
Sl. No. Location M';:l;n;‘]lm M:(:;;::\L;m ( d[g::}\}
1 Primary Crusher a3 78 81
2 Compressor Room 86 83 85
3 Turbine Floor 86 82 84
4 CPP Pump House 84 82 83
5 CPP Control Room 63 57 59
6 Coal Mill Area 72 68 71
7 Raw Mill Area ! 71 66 (]
8 Raw Mill Cyclo Bottom 77 74 76
9 Kiln Burner Floor 84 80 82
10 CCR 61 53 56
11 Cooler Discharge 74 71 73
12 CSP Area 69 62 67
13 Cement Mill area 70 64 68
14 Packing Plant Area 73 64 70
15 Ash Storage Yard 67 61 65
16 Coal Storage Yard 65 57 62
17 Lime Stone Storage Yard G7 G 65
i8 Garage 64 62 66
19 DM Plant ‘ 73 67 71
20 Residential Area 54 46 51
NOTE: 1, Results reperted are valid 8t the tie of and under the prevading conditions of meastrement,
2 Resuits refer only ta the particular pavameters test
3. This test report siall nat be reproduced except in full, without the written permission of ENVIRGCON, Dighal Stores Building, New Market, Dighot - 786171, Avsam

Associote Services: Ceriification by Competent Person {CIF), NOT, Hydruulic Testing, Chartered Engineer Services efc.
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7
4 @

f g T _ Digboi Stores Building, New Market
i.;'_ﬁ BT S LWL Digboi, Assam - 786 171

Ph: 02751-284414, 9435008657, 8876028672
E-mail: envirocon@rediffmail.com
Website: www.envirocomnelin

/' Recognised By
/*' ~ pollution Contro! Board, Assam

Certified  Certified

AMBIENT NOISE LEVEL STANDARDS
SCHEDULE
(Rule 3(1) and (1) of Noise Pollution {Regulation & Control) Rules, 2000

Limitin dB (A) in Leq
Area Code Category of Area/ Zone
Day Time Night Time
A Industrial Area 75 70
B Commercial Area 65 55
c Residential Area 55 45
D Silence Zone 50 40

NB:
Silence Zone is an area comprising an area not less than 100 m around Hospitals, Educational Institutions, Courts,

Religious Places orany other area which is declared as such by the competent autharity.

L

Specific SHE Standard: Workplace Noise

Personal Moise Exposure Personal Noise Exposure

Ambient Noise Level

< 85 dB (A) Leq (8h)

< 85dB [A) Leg

No action required

=> §5dB (A) Leg
<90 dB (A) Leq

Hearing protection zone.
PPE Advisory.

PPE Mandatory

Hearing protection zone.
PPE Mandarory.

=> 90 dB {A] Leg

Hearing protection zone.
PPE Mandatory.

Hearing protection zone.
PPE Mandatory.

-

Core Services: Environmentol Monitoring & Doic Generotion, EIA & EMP, Environmantol Audit & Allied Envirenmenial Munagement jobs
Associate Services: Certificotion by Competent Person {(IF), NOT, Hydroulic Testing, Chortered Engineer Services efc.
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— | o £ !}'u{" P ARY A i Dighoi Stores Building, New Market
E AV 1 ' Digboi, Assam — 786 171

Ph: 08751-264414, BA35008657, 8676028672

cognised B E-mail: envirocon@rediffmail.com

Pollution Centrol Beard, Assam Website: www.envirocon, netin

= it
Certtlied  Certied

DRINKING WATER ANALYSIS RESULTS

M/s AMRIT CEMENTS INDUSTRIES LTD
Village: Umlaper, Elaka Rymbai

Meghalaya
Sampie'i'yp-e : Drinking Water Collected By: jointly by Envirocon & Client
Sample Source: Guest House/ Mess , Collected On: 19.03.2016
) Sl No. Parameters Results m'alsmlbl;; ;’ :]l;%il
01 Colour {Hazen Unit) <1 5
0z Odour Odourless Unabjectionable
03 Taste Acceptable _ Agrezable
04 Turbidity, NTU 0.29 5.0
05 pH 7.2 | 6.5-85
06 Total Hardness, (as £aC0;), mg/l T R 300
07 Total Dissolved Solids, mg/I B 194 500
08 Alkalinity, mg/! T 00
09 Chiorides, mg/! 19 ' 250
10 Residual Free Chlorine, mg/l 0.068 0.2
11 Sulfate, mg/1 19 T a0
12 Nitrates, mg/l ND 45
13 Fluorides, mg/1 T ND 1.0
14 Calcium, mg/1 38 75
15 _ Magnesium, mg/] . 05 30
16 Copper, mg/! ! ND 0.05
17 Manganese, mg/| ND o1
18 Iron, mg/l 0083 03
19 Mercury, mg/l ND Y 0 _..éi}i
20 Cadmium, mg/| ND 0.01
21 Selenium, mg/! o | 0.01
22 Arsenic, mg/l ND - 0.05
23 Cyanide, mg/1 N[ 05 =
24 Lead, mg/l ow 0.05
25 Zinc, mg/! <05 | - E:“{)-_~ o
26 Chromium, { as Cr¢). mg/l ND ! (.65
27 Aluminium, mg/l ND 0.03
28 Boron, mg/i ND 1.0
29 Phenolic Compounds { as CHs0H)mg/ ND 0001
30 Amomc Detergents ( as MBAS), mg/i ND |
i Total Coliform, MPN/100 ml NIL 10 Max
32 | Faccal Coliforms/ 1606 mi | WH ----- ‘«'II ] Abseat
33 | EColi/100ml - o o '
Analysis Protocnl: IS 3025
ND: Not Detected
NOTE: 1. Results reported are valid at the time of and under the provathing conditens of measurement

2, Besults refer only to the particular parameters tested

3. This test report shall not be reproduced exceptin full, without the written permssion of ENVIEGLON igbot Stores Building, lew Market, Cighol - 788171, Assam

Core Services: Environmental Monitoring & Dafo Generation, EIA & EMP, Environmentel Audit & Allied Environmental Monogement jobs
Assotiute Services: Certification by Competent Person {(IF). NDT, Hydroulic Testing, Chortered Engineer Services efc.
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_-" ' ISOrgn]  Suesien
( ¢ Aé'& i W f Digboi Stores Building, New Market 3
{ §1/ AP Digboi, Assam — 786 171
g Ph: D3751-264414, 9435008657, 8876028672
ised B E-mail: envirocon@rediffmail.com
Pallution Control Board, Assam Website: www.envirocon.net.in é ertificd  Cortific :'

STACK EMISSION TEST RESULTS

M/s AMRIT CEMENTS INDUSTRIES LTD
Village: Umlaper, Elaka Rymbai

Meghalava

{MARCH - 20186)

01 Stack Emission Ref. No. ' ACIL/Mar/O 1/2016
02 Date of Sampling | 18.03.2016
03 Material of Construction M. S.
04 Stacl Attach.ed To Coal Mill No.1 B.F
05 Flue Gas Temperature (2C) 65
06 Exit Velocity of Gas [mfslec] 13.6
07 Analysis Result of Flue Gas \\ -
\
PM- Particulate Matter (mg/Nm¥) 273
|

Checked By: Pankay Baroi, ENVIRODUON

MNOTE: 1. Results reported are valid ar the Gime of and under the prevatding conditions of measuremen
(i

2. Results refer only to the particular parameters tosted

3 This test report shall not be reproduced except in full, without the written permission of ENVIROCON, Dighor Stares Builidiong New Marker, Dighol - 706171, Assam F

Core Services: Environmentel Monitoring & Dota Generation, EIA & EMP, Environmentel Audit & Ahed Environmental Menagement jobs
Associote Services: Certification by Competent Persan (CiF), NDT, Hydroulic Testing, Chartered Engineer Services ete.
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i Ty - Digkoi Stores Bailding, New Market 3 g}‘; _ 2

Dighoi, Assam— 788 171
« Ph: 03751-264414, 543800886867, BB76028672

cognised B E-mail: envirocon@rediffmail.com

Pollutien Control Board, Assam Website: www.envirocon.net.in ! s
Certfied  Centified
STACK EMISSION TEST RESULTS
M/s AMRIT CEMENTS INDUSTRIES LTD
Village: Umlaper, Elaka Rymbai
Meghalaya
{MARCH - 2016)
01 Stack Emission Ref. No, ACIL/Mar/02/2016
02 Date of Sampling 18.03.2016
03 Material of Construction M. S.
04 Stack Attached To Cement Mill
05 Flue Gas Temperature (°C) 61
06 Exit Velocity of Gas (m/sec) 133
H"“'\\
07 Analysis Result of Flue Gas \\
Pii- Particulate Matter (mg/Nm?) 28.2

NOTE: 1. Results reported are valid at the thme of and under the presailing conditions ef messurement

2. Resulws vefer only to the particular parameters tested

3. This test report sitall not be reproduced except i full, without the written pernission of ENVIRQUON, Digher Stodes Buitding, New dMarket. Dighul ~ 786171 Assam

Core Services: Environmental Monitoring & Deta Generation, EIA & EMP, Environmental Audit & Allied Environmentol Monagement jobs
Assaciate Services: Certificotion by Competent Person [(IF), NDT, Hydraulic Testing, Churtered Engineer Services efc




Recognised By

Pollution Control Board, Assam
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Dighot Stores Building, New Market

Digboi, Assam— 786 171

Ph: 03751-2844 14, 2435008887, BETEO28872
E-mail: envirocon@predifimail.com
Website: www.envirocon.net.in

STACK EMISSION TEST RESULTS

M/s AMRIT CEMENTS INDUSTRIES LTD

Village: Umlaper, Elaka Rymbai

M

halays

(MARCH - 2016)

01 Stack Emission Ref. No. ACIL/Mar/03/2016
02 Date of Sampling ! 18.03.2016
03 Material of Construction M.S.
04 Stack Attached To R A B H.
05 Flue Gas Temperature (°C) 188
a6 Exit ;'clociry of Gas {m/sec) 13.7
07 Analysis Result of Flue Gas B \
PM- Particulate Matter (mg/Nm?) 259
Checked By Pankai BaroT, ENVIROCON
NOTE: 1 Results reperted are valid at the time of and under the pryvailing sonditions of measurement.

2. Resuits refer only to the particular parameters tested

3. This test report shall not be reproduced cxeept in full without the written ¢

missinn of ERVIRDCON. Dighol Stores Muilding. Hew Market, Dighoi - TRE171. Assam

Core Services: Environmental Monitoring & Dato Generation, E1A & EMP, Environmentel Audit 8 Allied Envirenmentel Menagement jobs

Associate Services: (erfificetion by Competent Person {(IF}, NDT, Hydroulic Testing, Chartered Engineer Services efc.

TR T



4149

F f ; IS S 44
F b T s g : Digboi Stores Building, New Market g -
y- : AL Digboi, Assam — 785 171 5
fead Ph: 03751-2544 14, 9435008657, 8876028672
Q@&M E-mail: envirccon@redifimail.com :
Pollution Control Board, Assam Website: www. envirocon.net.in S S
Certified  Cenified
STACK EMISSION TEST RESULTS
M/s AMRIT CEMENTS INDUSTRIES LTD
Village: Umilaper, Elaka Rymbai
Meghalaya
{MARCH - 2016}
01 Stack Emission Ref. No. ACIL/Mar/04 /2016
02 Date of Sampling 19.03.2016
03 Material of Construction - M.5.
04 Stack Attached To CPP
0s Flue Gas Temperature (UC) 87
06 Exit Velocity of Gas (m/sec) 8.1
07 Analysis Result of Flue Gas B ™
\ ;
} |
PM- Particulate Matter {mg/Nm?) 27.4
NOTE: 1 Results reported are valid at the time of and under the prevailing conditiomns of measutement.

2. Results refer onty 1o the particular parameters tested

3, Tlhis test report shall no be reproduced except in full, without the written permission of ENVIROUON, Digbos Stores Bubding, New Market, Dighal - 786171 Assam
\

Core Services: Environmental Monitoring & Doto Generation, EIA & EMP, Environmental Audit & Allied Environmental Management jobs
Associate Services: Certificotion by Competent Person (C(IF), NOT, Hydraulic Testing, Chariered Engineer Services etc.




Recognised By

Pollution Control Boeard, Assam Website: www.envirocon.net,in
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" Digboi Stores Building, New Market
B Digboi, Assam — 786 17}
Ph: 03751-264414, 8435008657, B76028672
E-mail: envirocon@rediifimail.com

STACK EMISSION TEST RESULTS

M/s AMRIT CEMENTS INDUSTRIES LTD
Village: Umlaper, Elaka Rymbai

Meghalaya

(MARCH - 2016)

01 Stack Emission Ref. No. ACIL/Mar/05/2016
02 Date of Sampling 19.03.2016
03 Material of Construction M. S.
04 Stack Attached To Cooler E.S. P.
.‘
05 Flue Gas.Temperature (°C) . 209
06 Exit Velocity of Gas (m/sec} 14.8 |
i
07 Analysis Result of Flue Gas \H
\“‘-\‘_‘\& i f
PM- Particulate Matter (mg/Nm?) 23.4
Checked By: Pankaj Baroi, ENVIROCON
NOTE: 1, Results reported are valid at the tme of and under the pricvailing conditions ol measurement

2. Results refer onty to the particular parameters testad

3. This test report shall not be reproduced except i full, without the written permission of ENVIROTON, Digbo Stores Bullding, New Market, Dighol = 786171, Assam

Core Services: Environmental Monitoring & Dafo Generation, EIA 8 EMP, Environmental Audit & Allied Environmentdl Management jobs

Associote Services: (erlificotion by Competeht Person {CIF), NDT, Hydroulic Testing, Chartered Engineer Services efc.
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4 |
A ut L ol Digboi Stores Building, New Market
4* : ; ; Digboi, Assam - T8E 171

oo . . Ph: D3751-2644 14, 9438008657, BB76028672
cognised B E-mail: envirocon@redifimail.com

Pollution Control Beard, Assam Website: www.envirocon.net.in

Cenified  Centified

STACK EMISSION TEST RESULTS

M/s AMRIT CEMENTS INDUSTRIES LTD
Village: Umlaper, Elaka Rymbai

Meghalaya
{MARCH - 2016)
01 Stack Emission Ref. No. ACIL/Mar/06/2016
02 Date of Sampling 19.03.2016
03 Material of Construction ’ S OMS.
04 Stack Attached To Primary Crusher
05 Flue Gas Temperature (°C) 34
06 Exit Velocity of Gas (m/sec) 4.4
i
07 Analysis Result of Flue Gas s
\ -
PM- Particulate Matter (mg/Nm?}) 28.1
L}
NOTE: 1, Rewults reported are valid at the time of and under the provatling conditions of measuremant
2 Results refer only to the particular parameters tested
3. Tihis test repart shall not be reproduced except in full, without the written permission of ENVIROCON, Dighot Stores Building, New Market, Dighot - TBGITL, Assam '

Core Services: Environmental Monitoring & Dato Generction, EIA & EMP, Environmentol Audit & Allied Environmental Monagement jobs
Associote Services: Cerlificotion by Competent Person ((IF), NDT, Hydraulic Testing, Chartered Engineer Services etc
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To, : Date: 04-12-2018

The Member Secretary
Meghalaya State Pollution Control Board
Arden Lumpyngngad,

Shillong-793014 Meghalaya

Sub: Submission of Environmental Statement Form-V for the year ending 31* March-2017 of
Amrit Cement Limited, Umlaper, Elaka-Rymbaij » Meghalaya.

Dear Sir,

Please find enclosed herewith Environmental Statement Form-V in the prescribed format for
the year ending 31% March-2017 of Amrit Cement Limited, Umlaper, Elaka-Rymbai,
Meghalaya.

This is for your kind information and record.
Thanking You,
Yours faithfully

For Amrit Cement Litﬁited, Umlaper, Elakg_:_[i_}[mlg_g_i » Meghalaya,

— T .
- 1T, A & Ly i

A ised Signatory
0k orrer oo
Encl.: a/a \ )(QI;L
Copyto : 1.The Joint Directd?‘hﬁi@gtty of Environment & Forests, North Eastern

Regional Office, Shillong-793003, Meghalaya.
2. Additional Director & Zonal Officer, Central Pollution Control Board,

North Eastern Zonal Office, Shillong - 793014

H . T F C i I Ph HE . .
rnn ty or 1 '(0 k [ . ema"- InfCI{@ “. 0.1n
ea - " d
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[FORM - V]
(See rule-14)
ENVIRONMENTAL STATEMENT FOR THE 2016-2017

PART - A
1 Name and address of the|: | M/S Amrit Cement Limited

owner/occupier of the industry, Vill-Umlaper,Elaka-Rymbai

operation oOr process. Dist-Jainta Hills

Meghalaya

2 Industry category Primary (STC | : | Red Category, Large

code); Secondary (SIC Code)
3 Production capacity. 2000TPD(Clinker)
4 Year of establishment 2012
5 Date of the last environmental | : | -

statement submitted

PART B

Water and Raw Material Consumption:

1-Water consumption in m3/day

1. Process& Industrial : 620 m3/day

il. Domestic:375 m3/day

Name of Products Process water consumption per unit of products
During the previous financial year During the current financial year
Cement 0.0014KL/MT 0.00126KL/MT
2-Raw Material Consumption:
SL. | Name of Raw | Name of the Consumption per unit of products i
NO Material * Products
During the previous During the current
financial year2015-16 (MT) | financialyear2016-17(MT)
1 Lime stone 461051 629112.22
2 Over burden 28009 45592.9
3 Shale Cement 17205 2883.07
4 Laterite 39.44 0.00
5 Lime stone(LG) 22746 0.00
6 Fly Ash 44069 73982.28
7 Gypsum 561.45 823.18

* Industry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries have to name the raw materials used.
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PART-C

Pollution discharged to environment/unit of output (Parameter as specified in the consent

issued)

S.NO | Pollutants Quantity of Concentration | Percentage of variation
Pollutants of Pollutants | from prescribed
discharged discharged standards with reasons
(mass/day) (mass/volume

A Water N.A N.A Zero effluent discharge
B Air(Ambient air quality Annexure-1 Particulate matters value
monitoring &stack are well within the
eimission Monitoring prescribed limit stipulated
by concerned regulatory
authorities
PART-D
HAZARDOUS WASTES:

(As specified under Hazardous Wastes (Management & Handling & Trans Boundary
Movement) Rules 2008 amended till date

S.NO | Hazardous Wastes During the previous financial | During the current financial
year2015-16 year2016-17
A | From process N.A N.A
Used oil 1370 litre 5600 litre
B | From Pollution N.A N.A
Control Facilities

* All the quantity of used oil & used Grease come out as reject from different gear application and
bearings are shall be disposed to authorized recycler & burnt in furnace.

PART-E
SOLID WASTES:
S.NO | Hazardous Wastes During the previous During the current
financial year 2015-16 financial year 2016-17
a. | From process NIL NIL
b. | From Pollution Control NIL NIL
Facilities
¢. | Quantity recycled or NIL NIL
reutilised
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PART —-F

Please specify the characteristics (in terms of concentration and quantum) of hazardous as
well as solid wastes and indicate disposal practice adopted for both these categories of waste.

S.NO Description of Quantity of waste Disposal method
Hazardous generated during the
Wastes year
1. Used as lubricants for stacker chain
conveyor and DPC chain.
1 ‘Used/Spent Oil | 5600 litre 2. If any balance left over the same will

be disposed to authorized parties.

Other Solid Waste:
S.NO | Description of | Quantity of waste generated Disposal method
Wastes during the year(MT)
1 Tyres & Tubes 8394.28 To improve heat efficiency in Kiln
and other section, we are using high calorific
alternative Fuel waste as alternate fuel.

PART-G

Impact of the pollution control measures taken on conservation of natural resources and
consequently on the cost of production.

e The plant is equipped with high efficiency air pollution control devices such reverse air
bag house for main kiln ,ESP for cooler and bag filters are installed at various material
transfer point etc designed to control the emission (SPM) level well below 30 mg/N m’from
all the stacks installed at our plant.

e Opacity meters have already been installed for continuous emission monitoring of stacks
and data is being transferred to CPCB on continuous basis.

e We are minimizing the SPM/Fugitive dust emission level within the limit by providing
cover sheds for raw materials storage, covered belt conveyors and water spraying system_
for raw materials

e By the Air pollution control devices quantity of dust emission from raw materials being
captured and relcirculated in to system for production stream.

e We are conserving the natural resources and minimizing the production cost by the
implementation of stringent raw mix controls.

e To conserve rain water we are implementing rain water harvesting to charging the ground
water.

e Sewage Treatment Planthave already been installed forsewage generated from residential
colony.

e Effluent Treatment Plant is installed for Auto mobile.

PART-H
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Additional measures/investment proposal for environmental protection including abatement of
pollution/Prevention of pollution.

e Green belt development being under process in & around plant and colony.

e Water tank is used for spraying in the plant area as well as the nearby regularly for
ambient dust suppression.

e Using conventional Florescent Lamps (CFL) at residential colony, administrative built
and CCR building for energy conservation.

PART- 1

Any other particulars for improving the quality of the environment.

e Maintaining good housekeeping at site & residential colony.

¢ Conducting world Environment Day Celebration by massive plantation programme.
e Proving lubrication for equipment to avoid excess noise.

e Development of greenbelt in & around the plant.

e Water sprinkling on the unpaved surface for dust suppression.
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Annexure — 1

Ambient Air Quality Monitoring Report

(Average Value)

252

Particulate ai
Gaseous Emission
Name of the Station Matter;s (ug/m’)
(ug/m’)
PM:zs PMio SO: NO:
Near Guest House 245 61 ND ND
MRSS 1 Near DM Plant 43.2 73 17.9 9.5
MRSS 2 Near Primary Crusher 50.1 85 158.2 8.3
Stack Emission
Monitoring Report
(Average Value)
Name of the Stack Parti.c e
(in mg/Nm?)
Cement Mill 21.6
Coal Mill 24.8
ESP 253
Primary Crusher 26.1
CPP 30.0
R.A.B.H 27.6
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Head Office: 226/1 A J C Bose Road, Trinity, 6th Floor, Kolkata 700020 | Ph: +91 33 4003 3441 | email: info@amrit.co.in
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To, Date: 29-09-2018

\/"{( he Member Secretary
Meghalaya State Pollution Control Board
Arden Lumpyngngad,
Shillong-793014 Meghalaya

Sub: Submission of Environmental Statement Form-V for the year ending 31*' March-2018 of
Amrit Cement Limited, Umlaper, Elaka-Rymbai , Meghalaya.

Dear Sir,

Please find enclosed herewith Environmental Statement form-V in the prescribed format for
the year ending 31" March-2018 of Amrit Cement Limited, Umlaper, Elaka-Rymbai,
Meghalaya.

This is for your kind information and record.

Thanking You,

Yours faithfully

Fow Amrit Cement Limited, Umlaper, Elaka-Rymbai , Meghalaya.

L

Autliorised ignatory )
= |
Encl.: a/a
S
Copyto : 1. The Joint Director Minist fEnwronment;&'Forests, North Eastern
Regional Office, Shillong-793003 , Meghalaya.
qu 3 2. Additional Director & Zonal Officer, Central Pollution Control Board,
I
' %,\t North Eastern Zonal Office, Shillong - 793014

Amrit Cement Limited
Cin : U26940ML2008PLC008302
Registered Office: Opposite Horse Shoe Building, Lower Lachumiere, Shillong 793 001, Meghalaya | Ph: +91 364 2503192 | email: info@amrit.co.in
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[FORM - V]
(See rule-14)
ENVIRONMENTAL STATEMENT FOR THE 2017-2018
PART - A
1 Name and address of the M/S Amrit Cement Limited

owner/occupier of the industry,
operation or process.

Vill-Umlaper,Elaka-Rymbai
Dist-Jainta Hills
Meghalaya

2 Industry category Primary (STC Red Category, Large
code); Secondary (SIC Code)
3 Production capacity. 2000TPD(Clinker)
Year of establishment 2012
5 Date of the last environmental -
statement submitted
PART B

Water and Raw Material Consumption:

1-Water consumption in m3/day

i Process& Industrial : 625 m3/day

ii. Domestic:425 m3/day

Name of Products Process water consumption per unit of products

During the previous financial year During the current financial year
Cement 0.0012 KL/MT 0.0013 KL/MT
2-Raw Material Consumption:
SL. | Name of Raw | Name of the Consumption per unit of products
NO Material * Products

During the previous During the current
financial year 2016-17 (MT) | financialyear 2017-18 (MT)

1 Lime stone 629112.22 575999.01
2 Over burden 455929 59320.35
3 Shale Cement 2883.07 1949.75
4 Laterite 0.00 31.78
5 Lime stone(LG) 0.00 0.00
6 Fly Ash 73982.28 61872.59
| Gypsum 823.18 171.35

* Industry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries have to name the raw materials used.
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PART-C

Pollution discharged to environment/unit of output (Parameter as specified in the consent

issued)

S.NO | Pollutants Quantity of Concentration | Percentage of variation |
Pollutants of Pollutants | from prescribed
discharged discharged standards with reasons
(mass/day) (mass/volume

A Water N.A N.A Zero effluent discharge
B Air(Ambient air quality Annexure-1 Particulate matters value
monitoring &stack are well within the
‘emission Monitoring prescribed limit stipulated
by concerned regulatory
authorities
PART-D
HAZARDOUS WASTES:

(As specified under Hazardous Wastes

Movement) Rules 2008 amended till date

(Management & Handling & Trans Boundary

S.NO | Hazardous Wastes During the previous financial | During the current financial
year 2016-17 year 2017-18
A | From process N.A N.A
Used oil 5600 litre 5600 litre
B | From Pollution N.A N.A
Control Facilities

* All the quantity of used oil & used Grease come out as reject from different gear application and

bearings are shall be disposed to authorized recycler & burnt in furnace.
PART-E
SOLID WASTES:
S.NO | Hazardous Wastes During the previous During the current
financial year financial year
2016-17 2017-18
a. | From process NIL NIL
b. | From Pollution Control NIL NIL
Facilities
¢. | Quantity recycled or NIL NIL
reutilised




4161 256

PART —F
Please specify the characteristics (in terms of concentration and quantum) of hazardous as
well as solid wastes and indicate disposal practice adopted for both these categories of waste.
S.NO Description of Quantity of waste Disposal method
Hazardous generated during the
Wastes year
1. Used as lubricants for stacker chain
conveyor and DPC chain.
1 ‘Used/Spent Oil | 5600 litre 2. If any balance left over the same will
be disposed to authorized parties.
Other Solid Waste:
S.NO Description of | Quantity of waste generated Disposal method
Wastes during the year(MT)
1 Tyres & Tubes 8018.16 To improve heat efficiency in Kiln
and other alternate section, we are using high calorific
Fuel waste as alternate fuel.
PART-G

———

Impact of the pollution control measures taken on conservation of natural resources and
consequently on the cost of production.

The plant is equipped with high efficiency air pollution control devices such reverse air
bag house for main kiln ,ESP for cooler and bag filters are installed at various material
transfer point etc designed to control the emission (SPM) level well below 30 mg/Nm’from
all the stacks installed at our plant.

Opacity meters have already been installed for continuous emission monitoring of stacks
and data is being transferred to CPCB on continuous basis.

We are minimizing the SPM/Fugitive dust emission level within the limit by providing
cover sheds for raw materials storage, covered belt conveyors and water spraying system_
for raw materials

By the Air pollution control devices quantity of dust emission from raw materials being
captured and relcirculated in to system for production stream.

We are conserving the natural resources and minimizing the production cost by the
implementation of stringent raw mix controls.

To conserve rain water we are implementing rain water harvesting to charging the ground
water.

Sewage Treatment Planthave already been installed forsewage generated from residential
colony.

Effluent Treatment Plant is installed for Auto mobile.

PART-H
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Additional measures/investment proposal for environmental protection including abatement of
pollution/Prevention of pollution.

¢ Green belt development being under process in & around plant and colony.

* Water tank is used for spraying in the plant area as well as the nearby regularly for
ambient dust suppression.

* Using conventional Florescent Lamps (CFL) at residential colony, administrative built
and CCR building for energy conservation.

PART-1

e

Any other particulars for improving the quality of the environment.

* Maintaining good housekeeping at site & residential colony.

* Conducting world Environment Day Celebration by massive plantation programme.
® Proving lubrication for equipment to ‘avoid excess noise.

* Development of greenbelt in & around the plant.

¢ Water sprinkling on the unpaved surface for dust suppression.
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Annexu

Ambient Air Quality Monitoring Report

(Average Value)

re-1

258

rarticylaty Gaseous Emission
Name of the Station Matte';s (ng/m’)
(ug/m°)
PMZ.S PM‘ID SOZ NOZ
Near Guest House 20.2 57.6 0 10.5
MRSS 1 Near DM Plant 33.2 63.7 12.1 28.4
MRSS 2 Near Primary Crusher 46.3 67.5 7.9 24.2
Stack Emission
Monitoring Report
(Average Value)
Name of the Stack Part(iitr:]u::;?Nl\;ﬂn:;cters
Cement Mill 27.5
Coal Mill 26.6
ESP 26.9
Primary Crusher 23.9
CPP 37.4
R.A.B.H 253




